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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
0OA No.172 0f 2021

IN THE MATTER QF:
Poopam¥adav . - Applicant
Versus
M/s Ecogreen Energy Pvt. Ltd. & Ors. ... Respondent(s)
With
0OA No. 109/2022
Vivek Kamboj & Apnr Applicant
Versus
Union of India &Ors Respondent(s)

REPORT BY MR. P.C. MEENA, COMMISSIONER MUNICIPAL
CORPORATION, GURUGRAM ON BEHALF OF COMMITTEE
CONSTITUTED AS PER THE ORDER DATED 30 JANUARY 2023 PASSED
BY THIS HON’BLE TRIBUNAL.

Respectfully Showeth:-
1. The Hon’ble NGT was pleased to pass the order in OA No.172 of 2021

on 30 January 2023, the operative part of the order read as under:

7. We have considered the above report and heard learned Counsel for

% the appearing parties. It is seen that against the estimated waste
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generation of 1200 TPD in Gurugram, only 270 TPD of waste is being
processed at de-centralized processing sites and Beribagh, Badshapur,
Sector-44, Carterpuri and Darbaripur and by the 220 Bulk Waste
Generators. It is mentioned that waste to extent of 500 TPD will be
processed from 20.02.2023 and 100 % waste will be processed by
31.03.2023. It is not clear as to what would be the necessity to set up
WTE Plant if 100 % processing will be achieved, as stated. MCF is not
processing any waste. In respect of one of two sites iden tified for waste
processing, order is reserved in High Court and for other site at Sotai
work is accorded on 15.02.2023 but quantity of waste to be processed
is not specified. With regard to legacy waste, multiple agencies have
been appointed to remediate specified quantity. Out of biomining,
there are 40000 tones of rejects which have to be routed to end users
in Cements plants for Power generations. Only 10000 Tones have been
transported to the cement plant in Rajasthan (1000 tone). Rest is to go
to WTE plant at Murthal and for which no proper manifest system is
shown to be followed. Monitoring of rejects management in the
context of remaining components and likely to be generated during
the course of further remediation requires careful monitor able data.
Remaining legacy waste is estimated to be 32 Lacs MT proposed to be

remediated by November, 2023. This may require fixing of daily
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targets for quantities to be remediated. Space management may also
be required for bioremediation and temporary stocking of rejects. This
exercise will be futile if fresh waste continues to be dumped. As per the
commitment of both the MCs, entire generated waste of 2200 TPD has
to be processed by 30.01.2023 following proper compliance as per

MSW Rules particularly for Schedule I & II.

. In view of above, we are disappointed at the state of affairs. There is
no credible progress in the matter. Apart from shortcomings noted
earlier, there does not appear to be necessary linkage of the rejects
arising out of biomining with the end users. There is nothing to show
that transportation of such rejects to the end destinations is with GPS
system, as expected. Further steps for recycling/reuse are also not
clear. Setting up of Waste to Energy plant is proposed by 30.11.2024. If
the MCG is processing 1200 tonnes of its waste and MCF will also
process all waste by 15.03.3023 which is around 1000 tonnes per day,
how WTE projects will help. There is no clear and sound road map for
achieving targets excepted in term of order dated 23.09.2022. There is

no defined accountability and ownership.

. Learned Counsel for the parties have suggested course correction.

Heaving regard to difficult task at hand, there has to be ownership
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and accountability, measurable targets and rigorous monitoring. This
requires review of processes/ agencies/ persons engaged in the
process, including modification of the constitution of committee in

term of order dated 23.09.2022.

Accordingly, we direct that the oversight Committee will now be
headed by the Chief Secretary, Haryana who will be mainly assisted by
the Commissioners, Municipal Corporations, Gurugram and Faridabad
(who will act as nodal agencies for all purposes, subject to order of the
Chief Secretary. Besides, Deputy Commissioners of the two Districts,
Greater Gurgaon Metropolitan Development Authority and Regional
Officer, CPCB are to be suitable associated in the process. Chief
Secretary will be free to designate any other officer of his confidence to
assist him or to hire on contract basis any suitable person for the
purpose using available funds. The committee will be free to take
assistance of any other expert/institution. It may meet within two
weeks and take stock of the situation and brainstorm about the
changed execution strategies, reviewing processes/agencies/ person
engaged in the process, particularly suitability of human resource
currently employed and strengthening of other infrastructures.
Individuals/ Institutions who have successfully executed such works

need to be involved in replacement of those who have not been able to
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deliver. Hiring of professional(s) reporting directly to the Chief
Secretary utilizing the ring-fenced funds may be considered, if
necessary, in consultation with Municipal Commissioners, Indore and
Ahmedabad where such work has been successfully executed on
reasonable terms. Measurable weekly targets be identified and with
reference to the same daily progress be taken by email and assessed.
Ownership and accountability be defied with clarity, including
consequences for not meetings targets. If targets and timelines remain
undefined and loose ended, nothing is achieved. Failures of the past
have to be remedied. The problem is hanging fire for long to the utter
detriment of environment and public health. Situation is of emergency.
The Chief Secretary may hold meetings with concerned at least once in
a week unless due to pre-engagements, weekly meetings are not found
viable, in which case any other suitable effective arrangements may be
made. Meetings can be online or offline as viable. Proceedings of the
meeting may be preferable placed on the website of the State. The
Chief Secretary will be free to take on board Members of Civil Society/
Corporate Voluntary agencies, if found viable by him. With such
changed approach, we expert progress at ground which is utmost
necessary in the interest of environment and public health. Further

progress report of compliance status as on 31.03.2023 be filed by
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15.04.2023 by e-mail at judicial-ngt@gov.in preferable in the form of
searchable PDF/OCR Support PDF and not in the form of Image PDF.

That in compliance of the order dated 30 January 2023 passed by this
Hon’ble Tribunal, a meeting of the Committee was held under the
Chairmanship of Chief Secretary of Haryana on 03 March 2023 and 13
April 2023 in addition to the meetings held on 14 February 2023, 21
February 2023, 07 March 2023, 15 March 2023, 24 March 2023 and 06
April 2023 under the Chairmanship of the Commissioner, MCG. In
these meetings, all the issues as directed by this Hon’ble Tribunal vide
order dated 30 January 2023 were deliberated (copies of minutes of
meetings are attached as Annexure-R/1). The Minutes of Meetings
and progress of the work done has also been uploaded on the website
of Urban Local Bodies, Haryana, MCG & MCF. Due deliberations made
and action taken upon on the issues highlighted in the orders of this

Hon’ble Commission are summarized in the succeeding paragraphs.

That Fresh Waste Generation at Gurugram and Faridabad is about
1200 TPD and 1000 TPD, respectively. MCG and MCF are conducting
regular awareness programs regarding segregation of waste at source
and daily monitoring of the same is being done. Segregation level has
been achieved upto 40% by MCG and upto 21% by MCF and efforts are

being made to increase the level of segregation at source (copies of
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news clipping are attached as Annexure-R/2). The segregated waste
is processed at decentralized locations where biodegradable waste
converted into compost which reduces the quantity of waste to be
dumped at Bandhwari.

That the Municipal Corporation, Gurugram has started de-centralized
waste processing at 5 locations, i.e., Beribagh, Badshahpur, Sector 44,
Carterpuri and Darbaripur. The 261 Bulk Waste Generators (BWGs)
are also processing their waste within their own premises. About 340
TPD of fresh waste is being processed at above stated places. Municipal
Corporation, Faridabad has also started processing 90 TPD fresh waste
in de-centralized manner. The Municipal Corporation, Gurugram also
explored other sites for fresh waste processing at Begampur Khatola,
Daultabad and Kherki Majra. The development works at Kherki Majra
for processing of 500 TPD was started. However, work at these sites
could not be processed due to public protest. It is submitted that while
handing over the site to Concessionaire M/s Eco Green Pvt Ltd., it was
pointed out that area of site was 27.5 acre instead of 30 acre. After
examination of Revenue Record and obtaining report from Patwari,
MCG, it came to know that 2.5 acre land is still lying unused. The said

2.5 acre land (part of 30 acres site) lying unused has been developed to
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utilize for processing of fresh waste by the Municipal Corporation,
Gurugram.

The Municipal Corporation, Faridabad has also identified a
piece of land measuring 52 acre at village Pali and tenders to develop
this site for fresh waste processing are in process. The work is
expected to be allotted by 25 April 2023 and waste processing at 25
acre of this site will be started by 20 May 2023 as Phase-I. In addition
thereto, the Municipal Corporation, Faridabad had identified 28 acre
land at Village Sotai and possession of the same was taken by MCF but
work could not be started at this site due to public protest. Thus, at
present the MCF & MCG are relying on Pali site at Faridabad. However,
MCF has identified three more alternate sites, i.e., Riwajpur, Mujheri
and Partapgarh to process the approx. 250 TPD fresh waste at each
location. The tenders for development of these sites have been invited
and development work will be allotted by 15 May 2023.

That both the Municipal Corporations have made efforts for processing
of fresh waste at alternative sites but due to public protests, limited
success has been achieved so far. Only 340 TPD fresh waste is being
currently processed in decentralized manner by the Municipal
Corporation, Gurugram, while the Municipal Corporation, Faridabad is

processing 90 TPD fresh waste at decentralized locations. As explained
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in the above paras, the Municipal Corporations of Faridabad is

developing site at Pali, Riwazpur, Mujhedi & Partapgarh to process the

fresh waste as processing could not be started at other sites due to

public protest, sincere efforts are being made to ensure that the fresh

waste may be diverted from Bandhwari to alternate locations.

That with regard to Legacy Waste processed till 31 March 2023 and to

be processed thereafter, it is submitted that:-

(i) Total legacy waste assessed in November 2022= 32 Lac MT,

(i)  Legacy waste processed during November & December, 2022= -
2.25 Lac MT

(iii) ~ Fresh waste dumped from November (after assessment) to
December 2022 = 0.68 Lac MT.

(iv)  Fresh waste dumped from January to March, 2023 = 1.75 Lac
MT

(v) Waste dumped from 1st April to 14t April 2023 = 0.26 Lac MT

(vi)  Waste processed from January to March 2023 = -3.64 Lac MT.

(vii)  Waste processed from 1st April to 14t April 2023 = 0.80 Lac
MT.

(viii)  Balance Waste to be processed on 14 April 2023 =28 lac MT
The above detail shows that during the last three and half

months (Till 14 April 2023) only 14.58 % waste has been processed
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and about 85.42% waste is to be processed during next seven and half
months. However till June 2023, cumulative processing will reach
58.95% as per the target fixed for various 8 agencies.

During the period of January to March 2023, two agencies were
engaged to process the waste but the work of one agency namely M/s
Patheya was not extended by the Government beyond January, 2023
and four new agencies were engaged after a tender process. At present
05 agencies namely M/s Bhumi Green, M/s Green Concrete Company,
M/s Daya Charan & Company, M/s Adarsh Bharat Enviro Pvt, Ltd. & M/s
Zigma Global Environ Solution Pvt. Ltd. are working to process the
legacy waste. Total waste processing capacity is 13000 TPD: It is
further submitted that MCG has floated tenders for processing
additional 15 Lacs MT (three tenders for 5 MT each) waste and tenders
have been opened on 12 April 2023. After engagement of new
agencies, processing capacity will be increased upto 20,000 TPD in
June, 2023. Accordingly, road map has been prepared to achieve the
target which is attached as Annexure-R/3.

That the fraction to be disposed off by the agencies themselves as per
CPCB guidelines and payment to agencies is linked with the successful
disposal of the fraction. Fraction such as RDF, Compost, and Inert are

being transported by the agencies engaged, through GPS fitted vehicles
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and connected with GMDA Control Room. The movement of the
vehicles is monitored from Control Room. The fractions are weighed at
Bandhwari site and a challan is issued for each vehicle. Agency wise
logbook is maintained. After disposal of RDF in Cement Industries, i.e., |
K Cement at Mangrol (Rajasthan), Ultratech at Chittorgarh, Shri Cement
at Beawar (Rajasthan) or in Waste to Energy plants, i.e, WTE Plant at
Murthal (Sonipat), East Delhi Waste to Energy Plant at Gazipur (Delhi)
& Waste to Energy Plant at Okhla (Delhi). Receipt of each vehicle is
obtained from the RDF consuming Entity. To further cross check the
proper disposal of RDF, confirmation on official email is being taken
from Cement Industries and Waste to Energy Plants (copy of the some
log books, challans, receipts of the Cement Industries, WTE Plants &
print out of official emails are attached as Annexure-R/4).

That with regard to Leachate Management, it is submitted that the
legacy leachate stored at Bandhwari SLF site has been disposed-off.
One empty pond has been filled with earth and second pond is being
filled. It is further submitted that approximately 400 KLD leachate is
being generated at dump site which increases during rainy season
depending upon the quantum of rainfall, moisture content and

meteorological conditions. The fresh leachate is being treated @ 480
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KLD with the help of 02 DTROs (capacity of 200 KLD each) and 150
KLD leachate treatment plant.

The Municipal Corporation Gurugram will ensure zero liquid
discharge on the surrounding land by way of treatment of leachate at

the Leachate Treatment Plant, DTRO and STPs.
9. That the target for each activity has been fixed and is being monitored
on weekly basis. The following officials have been made accountable

for achieving the target, in additional to the agencies empaneled :-

Sr. No Activities Accountability

1. [Development of Pali Site for fresh |Chief Engineer & Joint

waste processing Commissioner of Municipal
Corporation, Faridabad.
2. [Target based legacy  waste|Chief Engineer, Joint
processing Commissioner-SBM & Executive

Engineer-SBM of  Municipal
Corporation, Gurugram.

3.  |Leachate Management Joint Commissioner-SBM &
Executive Engineer-SBM of
Municipal Corporation, Gurugram.
4.  |Disposal of RDF lying at Plant Joint Commissioner-SBM &
Executive Engineer-SBM  of
Municipal Corporation, Gurugram.
5. [Erection of WTE & obtain Legal |Chief Engineer & Executive
Advice Engineer-SBM, Municipal
Gurugram of Corporation,

Y? E It is further submitted that the Municipal Corporation,

Gurugram has imposed penalty upon four agencies namely, i.e., M/s

Green Concrete Company, M/s Daya Charan & Company, M/s Adarsh
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Bharat Enviro Pvt. Ltd. & M/s Zigma Global Environ Solution Pvt. Ltd. for
delaying the work with respect to the targets as per the work
order/agreement. A copy of the same is attached as Annexure-R/5.
That with regard to necessity of Waste to Energy Plant, it is
submitted that the waste processing at decentralized locations is a
temporary measure as stop gap arrangement. It is not the permanent
solution as these sites are close to populated area. The permanent
solution for waste processing is the erection of Waste to Energy plant.
It is therefore, submitted that sincere efforts are being made for
treatment of legacy waste, fresh waste, leachate and for erection of the
Waste to Energy Plant, as per the directions of this Hon'ble Tribunal.
Further directions that may be passed by this Hon’ble Tribunal will

also be complied with, sincerely.

el

Place: Gurugram Commissioner,

Date: 17.04.2023 Municipal Corporation,
Gurugram



) B‘hﬁW‘(((ﬂ)J_

| 49

1) Shri Jitendra Kumar, [AS
Commissioner, Municipal Corporation Faridabad.

2) Shri Nishant Yadav, IAS
Deputy Commissioner, Gurugram

3) Shri Vikram, IAS
Deputy Commissioner, Faridabad

4) Sh. Sanjay Sharma
Deputy CEO
M/s Ecogreen Energy Pvt. Ltd.

Memo No. JC-SBM/MCG/2023 /543 Dated: b?o/o 2/ 2023

Subject:- Minutes of review meeting regarding decision made by the committee,
constituted as per the orders of Hon’ble NGT in OA No. 172 of 2021, held under
the Chairmanship of Commissioner, MCG on 14.02.2023 at 11:30 AM at
Conference Hall, MCG office sector-34, Gurugram.

A review meeting regarding decision made by the committee, constituted as per the
orders of Hon'ble NGT in OA No. 172 of 2021, held under the Chairmanship of
Commissioner MCG on 14.02.2023 at 11:30 AM at Conference Hall, MCG office sector-

34, Gurugram
The Minutes of the same are hereby sent to you for information and necessary action

please.
%
\\;v
n%i\; sioner,
4l Gorporation,
Gurugram.
Endst No. JC-SBM/MCG/2028/3™ 4 Dated: 20/or]1s 2.3

A copy of the above is forwarded to Private Secretary to Worthy Chief Secretary to Government
Haryana for kind information of Worthy Chief Secretary Government Haryana.

™ &
£

Join§ Cpimmissioner,
Municipal Corporation,
Gurtgram.
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Sated: Pulel 2oLy

Endst No. JC-SBM/MCG/2023/5uy

A copy of the above is forw

by

arded to the following for information and necessary action please,
(e

Commissioner, Municipal Corporation, Gurugran.
Addl. Commissioner-1V, Municipal Corporation, Gurugram.
Chief Engineer, Municipal Corporation, Gurugram
Dr. Babu Ram, (Technical Expert of Monitoring committee of NGT)
Sh. Krishan Singhal, (Chairman, BSP, (Mb. 8750055504)

Regional Officer, HSPCB, Gurugram.
Executive Engineer-SBM, Municipal Corporation, Gurugram
Consultant-SBM, Municipal quporation, Gurugram.

"y
Joint Commissioner,
Municipal Corporation,

Gurugram.

—
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Commissioner, MCG on 14.02.2023 at Conference Hall, MCG Office

Sector-34, Gurugram.

List of Participants is attached as Annexure-A

he Chairman welcomed all the participants.

Issues raised in the order of Hon'ble NGT passed on 30.01.2023 in OA No. 172 of 2021 were discussed. It
was deliberated that Hon'ble,NGT expressed disappointment over the progress of MCG & MCF regarding
legacy waste processing, fresh waste management leachate management and not having clear road map
for achieving targets expected in terms of order passed by Tribunal. Further measureable weekly target be
identified and with reference to the same daily progress be taken by email and assessed. Ownership and

accountability be defined with clarity, including consequences for not meeting the target.
1. Fresh Waste Processing:

It was informed that MCG is processing 330 TPD fresh waste in de-centralized manner as under:

Beri Bagh | Badshahpur Sec-44 BWGs Darbaripur Carterpuri Total ‘

110 TPD 80 TPD 60 TPD 30 TPD 10 TPD 40 TPD 330 TPD _‘

The Joint Commissioner-SBM informed that development works for fresh waste processing at Village Sotal

have been stopped due to Public Protest and estimates for development of site for waste processing at

village Pali have been prepared and tenders will be invited shortly.

After detailed discussion, it:Was decided that:

The MCF to invite the tenders to developed site at Pali immediately and start the work in time

bound manner so that fresh waste processing may be initiated by 20.03.2023.

b. The capacity of de-centralized waste processing (at MRFs) should be increased to optimum level. '

The de-centralized waste processing at MRF at Ullawas should be started immediately. It shall be

ensured that no foul smell comes in the surroundings of this MRF.

d. The dumping of fresh waste at Bandhwari shall be reduced in proportion of decentralized waste
processing.

e. For proper disposal of inert obtained from decentralized waste centers, facility may be created at

Badshapur so that same could be utilized for filling work and quantity of dumping of waste at

Bandhwari may be reduced. For hiring/ purchase of machinery required at Badshapur MRF, a

commit't_ee'p_f JC-SBM, EE-SBM, AE-SBM, CAO and representative of M/s Ecogreen (Sh. Sumit

Kumar) is constituted to avoid the delay in erection of machinery.
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2. Lepacy Waste Processing:

It was deliberated that at present capacity of legacy waste treatment is 6000 TPD. The work of M/s'§
woomi Green has ere

PATHYA has not be enhanced. M/s Bl cted second unit to process the waste and
TPD. The second unit will be functional by comorrow

capacity has been increased to 5500

(w.e.f15.02.2023). In the month of January 1.8 Lac MT of waste has been processed against the target

of 1.9 Lac MT. During the February 2023 only 40000 MT waste has been processed against the target

of 2.25 Lac MT. It was informed by EE-SBM that LOI for 04 works to process 02 Lac
t the performance security.

MT legacy waste

in each work has been issued and agencies have been directed to deposi
02 tenders to process 06 Lac MT in each work have been floated. The Chairman expressed his

disappointment in delay to invite these tenders.
After detailed discussion, it was decided that:

a. There shall be no delay in completing the tender process and allotment of works.

b. A meeting be fixed with the 04 agencies to whom LOI has been issued on Friday 17.02.2023 at
11:00 AM to discuss the work plan in the office of undersigned.

c. Work order shall be is;ued to NEERI to assess the waste immediately.

3. Bulk Waste Generators tBWGs):

It was deliberated that most of the BWGs are not complying the SWM Rule 2016 and dumping their waste

at secondary collection point or unauthorized dumping sites. The Chairman directed that:

a. An action plan shall be prepare to enforce the SWM Rule 2016 on all BWGs in MCF & MCG
Jurisdiction.

b. Addl. Commissioner-1 &1V, Addl. Municipal Commissioner, Chief Engineer and joint Commissioner-
SBM MCG shall motivate the BWGs for onsite waste processing as per Rules. Joint Commissioner-
SBM will organize a Joint Visit of all the above officers to show the best performing BWGs so that
they can motivate the RWAs accordingly for implementation of SWM Rules 2016. JC-SBM to
prepare a list of BWGs and earmarked the same for implementation to officers mentioned above.
These officers to conduct the visit from next week i.e. from Monday, 20.02.2023 and have meetings
with all the respective RWAs/ BWGs by 26.02.2023.

c. To motivate the RWAs sample of compost should be distributed in packets with the message that
this type of organic compost may be produced by the BWGs which can be used for green belts,
parks and plants maintained by individuals. The matter of the message be got approved from

undersigned. For procurement of bags/ packing material a committee of JC-SBM, EE-SBM, AE-SBM

and CAO is constituted for purchase of 10000 bags initially.

d A nega.tivé'list of the agencies, who are working in BWGs and are not performing well be prepared
and puﬁlished in News Paper.

e. A meeting with RWAs of good performing BWGs be arranged in the office of undersigned on

Tuesday, 21.02.2023, to éppreciate and honor them and Publicity of the same in Media be ensured.
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EE-SBM informed that the site g been fi
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STPs, 13000 KLD leachate

ation.

is yet to Frete e
y be disposed of. This work will be completed by 31.03.2023.

After detailed discussion, it was decided that;

2. 02 DTROs of 200 KI &
2 LD capacity e: I

b m capacity each shall be procured and made operational without any delay. &
- Entire Legacy leachate shall be treated/ di B

; shall be treated/ disposed-off by 31.03.2023 in such a manner that every i

iter of leachate is accounted for.

5. Waste to Energy Plant: .
o

The representative of tt ionai
ative of the concessionaire M/s Ecogreen informed that Engineering Procurement and *

Co ion ¢ y G .
nstruction contract has been finalized. The construction work of Waste to Energy Plant has been started

on 23.12.2022. He assured that WtE plant will be completed as per COD.

The Chairman directed that:

a. The sincere effort by concessionaire be made to complete the work of WtE in time bound manner.
b. Substgntial progress shall be made by 31.03.2023.
6. Weekly targets and progress report:

In the orders of Hon'ble NGT dated 30.01.2023, it has been directed that measurable weekly targets be
identified and with reference to the same daily progress be taken by email and assessed. Ownership and
accountability be defined with clarity, including consequences for not meeting targets. The proceeding of

the meetings may preferably placed on the web-site of the state.
After detailed discussion, it was decided that:

a. CE, JC-SBM and EE-SM MCG will prepare a time bound action plan and SOP for the following
activities:
i, Processing of legacy waste and disposal of fractions as per guideline of CPCB/ NGT
ii. Implementation .and enforcement of SWM Rule 2016 for BWGs.
iii.  Optimum utilization of MRFs and its monitoring
iv.  Monitoring of fractions i.e. RDF, Compost, Inert being disposed-off by MCG
v.  IEC activities to be executed for awareness and encouragement of the RWAs and residents.

vi.  Time bound activities for inviting tenders, issue of LOI/ work order and start of work

7. Action to be taken by MCF:

It was deliberated that MCF has done very little progress even after the orders passed by Hon'ble NGT on
23.09.2022 & 30.01.2023. The Chairman directed that all the above activated mentioned at point no. 1to 6
shall be implemented by MCF also.

The meeting ended with vote of thanks .tb;th_e.AChair and all the participants.
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Minutes of the review meeting regarding decisions made by the Committee constituted in OA No.
172 of 2021 titled as Poonam Yadav Vs M/s Ecogreen Energy Pvt. Ltd. &Ors. held under the
Chairmanship of Sh. PC Meena, Commissioner, MCG on 21.02.2023 at Conference Hall, MCG Office

Sector-34, Gurugram,
List of Participants is attached as Annexure-A
The Chairman welcomed all the participants.

The progress on the decisions taken in the previous meetings were reviewed and weekly target and
progress was discussed. It was also deliberated that ownership and accountability be defined with clarity,

including consequences for not meeting the target.
1. Fresh Waste Processing:

It was observed that average waste processing in MCG area in De-centralized was 250 TPD. It was also
observed that 50-60% waste received at MRF is dry waste. The issue regarding BWGs, non-functioning of

MRFs was deliberated in detail.
After detailed discussion, it was decided that:

The capacity of de-centralized waste processing (at MRFs) should be increased to optimum level.

b. The de-centralized waste processing at MRF at Ullawas should be started immediately. It shall be
ensured that no foul smell comes in the surroundings of this MRF.

c. Joint Commissioner-1V will ensure nursery established at MCG land adjacent to Ullawas MRF shall
be removed immediately.

d. For proper disposal of inert obtained from decentralized waste centers, facility may be created at
Badshapur so that same could be utilized for filling work and quantity of dumping of waste at
Bandhwari may be reduced. For hiring/ purchase of machinery required at Badshapur MRF, EE-
SBM shall invite short tender immediately to avoid the delay.

2. Legacy Waste Proceésing:

It was deliberated that M/s Bhoomi Green has erected second unit to process the waste and capacity has
been increased to 5500 TPD. The second unit is expected to be functional to its optimum level w.e.f.
25.02.2023. In the month of January 1.8 Lac MT of waste was processed against the target of 1.9 Lac
MT. During the February 2023 only 55000 MT waste has been processed against the target of 2.25
Lac MT. It was informed by EE-SBM that the site has been allocated to all 04 agencies for erection of
machinery to process 02 Lac MT legacy waste by each agency. A PERT chart has been prepared for
these agencies to finish the work in all respect by 30.06.2023. The SOP for disposal of RDF, Inert and

compost was also discussed.
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a. The timeline given for the work of waste processing by 04 agencies in the PERT chart shall be

After detailed discussion, it was decided that:

strictly adhered to.

b. The process of disposal of RDF, inert and compost as discussed in the meeting shall be strictly
followed and confirmation from the client for consumption of RDF shall be taken on Official email
before releasing the payment.

c¢. AE-SBM will produced the photographs of disposal of compost and inert with Latitude and
longitude in the next meeting.

3. Bulk Waste Generators (BWGs):

It was deliberated that most of the BWGs are not complying the SWM Rule 2016 and dumping their waste
at secondary collection point or unauthorized dumping sites. The expressed his disappointment for not

implementing the decision taken in the meeting held on 14.02.2023. The Chairman directed that:

a. An action plan shall be prepare to enforce the SWM Rule 2016 on all BWGs in MCF & MCG
Jurisdiction.

b. Addl Commissioner-1 & IV, Addl. Municipal Commissioner, Chief Engineer and Joint Commissioner-
SBM MCG shall motivate the BWGs for onsite waste processing as per Rules. Joint Commissioner-
SBM will organize a Joint Visit of all the above officers to show the best performing BWGs so that
they can motivate the RWAs accordingly for implementation of SWM Rules 2016. JC-SBM to
prepare a list of BWGs and earmarked the same for implementation to officers mentioned above.
These officers to conduct the visit of BWGs without further delay.

c. JC-SBM to submit weekly report regarding progress of on-site composting by BWGs. He will also
submit the details of challans on non-complying BWGs during the last one month.

d. The daily progress report of waste processing, disposal of fractions, progress of BWGs shall be

uploaded on website.

4, Leachate Treatment:

EE-SBM informed that the quotations have been received for erection of 02 DTROs of 200 KLD each.
Tender document is under preparation. Tender will is invited shortly. Legacy leachate is being disposed of

to STPs. 11000 KLD leachate is yet to be disposed of. This work will be completed by 31.03.2023.
After detailed discussion, it was decided that:

a. To procure the 02 DTROs of 200 KLD capacity each, tenders shall be invited immediately.

b. Increase the number of tankers for transportation of legacy leachate upto STPs. Entire Legacy
leachate shall be treated/ disposed-off by 31.03.2023 in such a manner that every liter of leachate
is accounted for and it shall be ensured that all the tankers are GPS enabled and live feed of the
same is available at control room.

c. Ecogreen will ensure that existing DTROs shall work at its optimum capacity.
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It was discussed that waste is seen spread over large area at secondary points which gives very bad

5. Other Issues:

impressions and unhygienic conditions in the surroundings.
After detailed discussion, it was decided that:

a. EE-SBM /AE-SBM will prepare the estimates and invites tenders for view cutters and CC floorings
for 8-10 secondary collection points in the first phase.

b. EE-SBM /AE-SBM will make arrangements for electric connection and fixing of CCTV camera at the
secondary collection points.

6. Action to be taken by MCF:

It was deliberated that MCF has done very little progress even after the orders passed by Hon’ble NGT on
23.09.2022 &30.01.2023. The Chairman directed that all the above activated mentioned at point no. 1 to 4
shall be implemented by MCF also and MCF shall also ensure to setup at least one MRF within this week

for decentralized waste processing.

The meeting ended with vote of thanks to the Chair and all the participants.
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List of participants who attended the review meeting regarding decisions made by the Committee
constituted in OA No. 172 of 2021 titled as Poonam Yadav Vs M/s Ecogreen Energy Pvt. Ltd. &Ors.

held under the Chairmanship of Sh. PC Meena, Commissioner, MCG on 21.02.2023 at Conference
Hall, MCG Office Sector-34, Gurugram.

:Z’ Name Designation Contact Details
: : Joint Commissioner, Municipal 8901453584
1. | St Satiay Angl Corporation, Faridabad Through VC
2. | B NarestcmEs Joint Conymsswner SBM, Municipa 9899220003
Corporation Gurugram
3. | Shri Anil Mehta Consultant-SBM, Municipal Corporation 9711005709
Gurugram
4. | Shri Vishal Garg EE-SBM, MCG 9821395275
: 7042144566
5. | Shri Padam Bhushan EE-SWM, MCF Through VC
6. | Shri Kuldeep Yadav. Assistant Engineer-SBM, MCG 9821395241
o Deputy Chief Executive Officer, Ecogreen 9899404979
i | Shecangy Shaema Energy Pvt. Ltd. Through VC
8. | Shri Shivendu Operation Head Ecogreen 9899979618
9. | Shri Vikrant Bakshi Efdprese"tat“’e of Eeogreen Brargy Pvs. 8901449840
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Minutes of meeting held on 03.03.2023 at 04:45 PM at Committee Room 4th
Floor, Haryana Civil Secretariat, Chandigarh of the committee constituted

ShriVineet Garg, IAS

Additional Chief Secretary to Government, Haryana,

Environment and climate change Department.

Shri Arun Kumar Gupta, 1AS
Addl. Chief Secretary to Govt. of Haryana,
Urban Local Bodies Department.

Shri Sudhir Rajpal, IAS
Chief Executive officer,
Gurugram Metropolitan Development Authority,

Shri Jitendra Kumar, 1AS -
Commissioner, Municipal Corporation Faridabad.

Shri Nishant Yadav, 1AS
Deputy Commissioner, Gurugram

Shri Vikram, 1AS
Leputy Commissioner, Faridabad

Sh. Gurnam Singh,
Regional Director,
Central Pollution Control Board, Delhi,

Memo No. (IMC/MCG/Z()ZB/?»?— Uz Dated: / L. 2.

as per the orders of Hon’ble NGT in 0.A Na. 172/2021.

A mcot‘i‘ng of the Committee constituted as per the orders of Hon'ble NGT in 0.A No.
172/2021 was held under the
Haryana on Friday, the 03.03.2023 at 04:45 PM at Committee Room 4" Floor,

Haryana Civil Secretariat, Chandigarh.

The minutes of the meeting of the same are hereby sent to you for information and

further necessary information please.

?Neew

( ommissioner,
Municipal Cor poration,
Gurugram.

Chairmanship of Chiel Secretary to Government

¢ i Prnéawse — )7 CB/ Zo)._?)
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Endst No. CMC/MCG/2023/ F 24§ S P IY.02:2522

A copy of the above is forwarded to Private Secretary to Worthy Chief Secretary to Government
Haryana for kind information of Worthy Chief Secretary Government Haryana.

(Io%missioner,

Municipal Corporation,
iy Gurugram.
Endst No. CMC/MCG/2023/7)} 7 L Dated f L6 %0023

A copy of the above is forwarded to Private Secretary to Worthy Chairman, HSPCB for kind
information of Warthy Chairman, HSPCB.

A Commissioner,
Municipal Corporation,
Gurugram.
Endst No. CMC/MCG/2023/ ,’) 7 L/—} Dated: ) ('/"C’ 2902 Z

A copy of the above is forwarded to the following for information and necessary action please.

Director, Urban Local Bodies, Haryana. )

Chief Engineer, Municipal Corporation, Gurugram

Chief Engineer, Municipal Corporation; Faridabad

Sh., Anil Kumar Bhardwaj, District Attorney 0/o CS Haryana.
Dr. Babu Ram, (Technical Expert of Monitoring committee of NGT)
6. Sh. Anand Aggarwal Executive Engineer, ULB

Regional Officer, HSPCB, Gurugram.

Executive éiigineer—SBM, Municipal Corporation, Gurugram
Consultant-SBM, Municipal Corporation, Gurugram.

¥
7 S i
Commissioner,

Municipal Corporation,
Gurugram.
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Minutes of the meeting of the Committee constituted in OA No. 172 of 2021 titled as 56 1
Poonam Yadav Vs M/s Ecogreen Energy Pvt. Ltd. & Ors. held under the Chairmanship

of Sh. Sanjeev Kaushal, IAS, Chief Secretary, Haryana, on 03 March 2023 at 04.45 PM

in Main Committee Room, 4" Floor, Haryana Civil Secretariat, Chandigarh.

List of Participants is attached as Annexure-A

The Commissioner MCG explained in brief, the directions issued by NGT on 30
January 2023 along with the action taken thereon. It was informed that there are 04
major issues in the directions of NGT such as (i) processing of fresh waste at any other
location than Bandhwari so that dumping of fresh waste could be stopped by 30
March 2023; (ii) processing of legacy waste (Approximately 32 Lac MT) in a time bound
manner to complete the same by 30 September 2023; (iii) disposal of RDF; and (iv)
proper treatment and disposal of Leachate and erection of Waste to Energy Plant to

have a permanent solution for the waste being generated by MCG & MCF.
(i) Processing of Fresh Waste:

The Commissioner MCG briefed that as per the orders passed by NGT on 30
January 2023 the entire fresh waste of Faridabad and Gurugram (2200 TPD) has to be
processed in a decentralised manner by 30 March 2023. MCG is processing fresh waste
at 05 locations, i.e., Beribagh, Badshapur, Carterpuri, Sector-44 & Darbaripur and
about 30 TPD waste is being processed by Bulk Waste Generators. The total waste

being processed is around 300 TPD while the generation of fresh waste is 1200 TPD.

The Deputy Commissioner Faridabad has informed that about 80 MT waste is
being processed in a decentralised manner against the generation of 1000 TPD. It was
also informed that both the Corporations have tried at their level best to identify and
process the fresh waste at alternative sites but could not succeed due to large scale
public protest. The alternative site explored are Begumpur Khatola, Kherki Majra,
Daultabad, Balola in MCG area and Village Sotai & Pali in MCF area. The only possibility
at present is processing of waste at Pali. Chief Engineer MCF informed that tenders
have been floated to develop the site for fresh waste processing at Pali and are

scheduled to be opened on 01 April 2023. The work is likely to be allotted by 10 April
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2023 and the fresh waste will be processed at this site. Although there is some 562

resentment at this site but the same will be overcome by the District Administration.
After detailed discussion, the following decisions were taken:

a. The timeline given shall be strictly adhered to.

b. Simultaneous action shall be taken for obtaining Environment Clearance, if
required for Pali site.

c. Fresh waste processing at Pali shall be started by 22 April 2023 and time
may be fixed with concessionaire accordingly. Any delay in this regard shall
be penalised. Commissioner MCF and MCG shall name the persons
responsible for start of work by 22 April 2023 so that in case of failure in
adhering to the time schedule, the officer/official concerned shall be
penalised.

d. Both the Corporations should motivate the BWGs to process the fresh
waste within their premises as per SWM Rules, 2016 by making strict
enforcement and regular monitoring.

e. Both the Corporations must make continuous efforts to increase the level of
segregation of waste at source and progress of the same be submitted in
the following meetings.

f. Chief Engineer & respective Joint Commissioner MCF & MCG will be
responsible officers for execution of the work in a time bound manner and
strict action shall be initiated, if any laxity is noticed.

8- Pert Chart of each work shall be prepared and to be monitored at the level
of Commissioners of both the Corporations to achieve the time bound
progress.

(ii) Processing of Legacy Waste

It was informed that sincere efforts are being made for treatment of legacy
waste. Present capacity of legacy waste processing is 5500 TPD and MCG has allotted
04 more works to process 02 Lac MT each and the work will be started by the end of
March 2023. Thus, the processing capacity will be increased to 13500 TPD by the end

of March. It was further informed that to enhance processing capacity, the tenders are



)’3

in process and will be allotted by 10 May 2023. The processing capacity in the month
of June will be increased to more than 20000 TPD. The disposal of fractions is being
monitored regularly and GPS enabled vehicles will be used for disposal of RDF. The
GPS will be linked with GMDA control room by 30 March 2023. Although there is a
land constraint at site and sufficient land is not available for establishing of a new
processing plant but the land will be recovered by processing of legacy waste and
same will be given to new agencies to install their plants. The road map to process the

legacy waste was discussed is at Annexure-B.
After detailed discussion, the following decisions were taken:

a. The timeline given above to increase the capacity for processing shall be
strictly adhered to.

b. The period'ic assessment of legacy waste shall be done in a scientific
manner, preferably software based monitoring system shall be developed.

c. Strict penalties as per agreement shall be imposed on the defaulting
agencies. Similarly, the Chief Engineer, Joint Commissioner & Executive
Engineer concerned shall be responsible for not meeting the time line for
which they will be penalised.

(iii) Disposal of RDF lying at Plant

It was informed that after bio-mining of waste by trommels about 40,000 MT
RDF was lying at plant since September 2022. So far 13000 MT RDF has been disposed-
of by MCG. Balance 27000 MT RDF will be disposed-of over a period of 05 months in

JBM plant at Murthal.
After detailed discussion, the following decisions were taken:

a. The timeline given above shall be strictly adhered to and in case of failure,
the responsibility be fixed and action be taken thereof.
b. The respective Joint Commissioners & Executive Engineers will be

responsible‘ for not meeting the target within stipulated period.
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(iv) Leachate Management

It was informed that at present leachate treatment capacity is 550 KLD which
works at about 80% of its capacity and daily generation of the leachate is about 450 KL
and only 300-400 KLD is being treated. In the rainy season, generation of leachate
increases manifold which is stored in leachate collection tanks. The total capacity of
leachate collection tanks is 36000 KL. At present 10000 KL legacy leachate is stored in
tanks and the same is being disposed of through tankers to STPs. This work will be

completed by 31 March 2023.
After a detailed discussion, the following decisions were taken:

a. Entire Legacy leachate shall be treated/ disposed-of by 31 March 2023 in
such a manner that every litre of leachate is accounted for.

b. Joint Commissioner & Executive Engineer will be responsible for adhering to
the timelines and in case of default they shall be penalised.

(v)  Waste to Energy Plant

It was informed that the work for erection of Waste to Energy Plant has been
started on 23 December 2022. Site levelling work and testing of soil is in progress. The
concessionaire “has assured that Waste to Energy Plant will be completed by 30
November 2024 whereas the Government has extended the date of Commencement
of Operations (COD) upto 31 October 2023. The progress of work is very slow and a

notice has already been issued to the concessionaire by MCG.
After detailed discussion, the following decisions were taken:

a. Sincere efforts by the concessionaire shall be made to complete the work of
WHLE in a time bound manner. Commissioner MCG fixed the timelines for
each of the activity. Agency/officer responsible for non-adherence to the
timelines shall be punished.

b. Progress of the work shall be monitored as per the work plan and detailed
procurement plan.

c. Software-based monitoring of the progress shall be adopted and any laxity

on the part of the concessionaire or any officer shall be taken seriously.
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d. An expert legal agency shall be hired by MCG to study the various aspects of 565

the concession agreement and Environmental issues exclusively.

The meeting ended with thanks to all the participants.
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Annexure-A

List of participants who attended the 7™ meeting held under the Chairmanship of
Sh. P. Raghavendra Rao, Chairman, HSPCB on 30 January 2023 at Conference Hall at
3" Floor MCG Office Gurugram in OA No. 172 of 2021 titled as Poonam Yadav Vs M/s
Ecogreen Energy Pvt. Ltd. & Ors.

Sr.
No Name Designation Contact Details
1. | ShriP. Raghavendra Rao | Chairman, HSPCB hspcb@hry.nic.in
2. | Shri Sudhir Rajpal, IAS CEO, GMDA ceo.gmda@gov.in
ACS to Government of Haryana
T . ; Through VC
3. | Shri Vineet Garg, IAS Environment and Climate Change )
psenv2016@gmail.com
Department
j Commissioner, Municipal )
4. | Shri PC Meena, IAS ) cmc@mecg.gov.in
Corporation Gurugram
5. | Shri Dushyant Behra Director, ULB dulbhry@hry.nic.in
Through VC
6. | Shri Nishant Yadav, IAS Deputy Commissioner, Gurugram ous .
decgrg@hry.nic.in
7. | Shri Vikram, IAS Deputy Commissioner, Faridabad dcfbd@hry.nic.in
8. | ShriB. K Kardam CE, MCF 9717170369
baburampatiala ail.
Technical Expert, Monitoring L @gm
9. | Dr. Babu Ram p com
Committee of NGT
9878844400
Regional Director, Central Through VC
10. | Shri G Singh, : :
M) S UL Pollution Control Board, Delhi 7840015561
Joint Commissioner-SBM,
11. | Dr. Naresh Kumar = ) 9899220003
Municipal Corporation Gurugram
12. | Shri Anand Aggarwarl Executive Engineer, ULB 8168138774
T
13, Sl And ’F“ma" District Attorney O/o CS Haryana 9417398111
Bhardwaj
Consultant-SBM, Municipal
14. | Shri Anil Mehta © u 9711005709

Corporation Gurugram




Annexure-B

ROAD MAP TO PROCESS LEGACY WASTE
Total legacy waste assessed in November 2022 =32 Lac MT
Waste processed during November December 2022 =2.25 Lac MT
Waste expected to be dumped upto 31.03.2023 = 1.75LacMT
Balance waste to be processed = 31.50 Lac MT
? Agencies Target for Waste Processing in MT
Sr.MNe. | Months i Total Target MIG‘, :l:\.nl WsPathys | 2igma . oo bz | & Remarks
1. 180000 MT processed against the
1 Lane23 190000 90000 $0000 (] 0 0 0 Target of 1900000 MT
e 1. Only 80000 MT pracessed against the
; ‘ target of 225000 MT.
2. The work of /s PATHYA was not
2 Feb-23 225000 110060 100000 0 ] 0 0 enhanced, hence closed.
3. 4 works to process 02 Lac MT waste in
each work allotted to Zigma, DCC, GCC &
Aadarsh,
1. M/s Bhoomi Green is viorking.
2. The Work of 04 agencies is expected
~ . tostart by 15.03.2023.
3 Mor-23 | 155000 125000 0 0 10000 10000 10000 S Tandaefor D works of T Lac A7
each floated and will ba allotted by
31.03.2023 to agencies A & 8.
1. Work will be executed by M/s Bhoomi
Green, M/s Zigma, DCC, GCC & Aadarsh,
8 470 15 00 20000 80000
# gl { R [ : - — | 1. Erection of machinery will be done by
two agencies A& B
5 May-23 | 67000G 150000 0 80000 80000 20000 80000 100000 | 100000 |1) 07 agencies will be working.
6 Jun-23 785000 105000 0 20000 20000 80000 20000 130000 180000 |1.] 03 agencies will be working
7 mlif 355000 100000 ] 0 0 0 0 130400 125000 {1} 03 agencies will be working and Mansuon
8 . -
9 Sep23 | 455000 100000 0 0 0 0 0 [ 180000 175000 |03 agencies will be working
Total 930000 | 100000 | 2a0000 | 230000 | 250000 | 250000 | 500000 | 5ep0d0 e
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Minutes of the review meeting regarding decisions made by the Committee constituted in OA
No. 172 of 2021 titled as Poonam Yadav Vs M/s Ecogreen Energy Pvt. Ltd. &Ors. held under the
Chairmanship of Sh. PC Meena, Commissioner, MCG on 07.03.2023 at Camp Office Civil Lines,

Gurugram.
List of Participants is attached as Annexure-A
The Chairman welcomed all the participants.

The progress on the decisions taken in the previous meetings was reviewed and weekly targets and
progress were discussed. It was also deliberated that ownership and accountability be defined with

clarity, including consequences for not meeting the target.

1. Waste To Energy Plant:
It was deliberated in the meeting that work of erection of waste to energy plant is going at very
slow pace. Even the site leveling work and designing part of the plant have not been completed
yet. In the absence of structural design and drawings the construction work cannot be executed.
M/s Ecogreen has not mobilized the project team for WtE hence; it appears that intention to erect
the pant in time bound manner is not there.
After detailed discussion the Chairperson directed that:
a. M/s Ecogreen will submit the detailed work plan, bar chart and procurement plan for
machinery and equipments within seven days.
b. M/s Ecogreen shall expedite the activity of designing and execution and mobilize the
project team for WtE at site.

2. Fresh Waste Processing:

It was observed that average waste processing in MCG area in De-centralized was 300 TPD and no other
site could be finalized for decentralized waste processing at Faridabad and Gurugram. The Pali site is the
only option with the MCG & MCF to process the fresh waste hence the development of this site shall be
done in time bound manner. Commissioner, MCF informed that tender process have been started for the

development of Pali site and works will be allotted by 08.04.2023.
After detailed discussion, it was decided that:

a. The works at Pali should be allotted by 08.04.2023 and execution of the same may be done in
such a manner that the site is available for waste processing w.e.f. 25.04.2023.

3. Legacy Waste Processing:

It was deliberated that M/s Bhoomi Green has erected second unit to process the waste and capacity has
been increased to 5500 TPD. It was informed that the work of erection of plants of M/s GCC, M/s DCC
and M/s AADARSH is in progress and waste will be processed by these agencies w.e.f 20.04.2023.
The site for 4t agency M/s Zigma has been finalised and this agency will install the plant by
30.04.2023. |
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After detailed discussion, it was decided that:

a. The timeline given for the work of waste processing by 04 agencies shall be strictly adhered to.

b. The disposal of RDF, inert and compost as discussed in the meeting shall be strictly monitored
through GPS portals and link of the same be provided in GMDA control room and MCG control
room by 13.03.2023. GPS reports of vehicle may be obtained from Mr. Amrik Singh of GMDA
before making the payments to the agencies.

c. AE-SBM will produced the photographs of disposal of compost and inert with Latitude and
longitude in the next meeting.

d. Three teams havinvg one member each from MCG, MCF and Ecogreen be constituted for physical
verification of disposal of RDF. These team will visit the actual location where RDF is disposed off
by the agencies and submit their reports in the office of CE MCG.

4. Leachate Treatment:

It was informed that RFP for procurement of 02 DTROs of 200 KLD each has been prepared and is in
process of approval. The tenders will be invited shortly. Legacy leachate is being disposed of to STPs.
10000 KL leachate is yet to be disposed off. In the last week 650 KL Leachate has been disposed in STPs.
This work will be completed by 31.03.2023.

After detailed discussion, it was decided that:

a. Timeline given above shall be strictly adhered
5. Disposal of RDF:
It was informed that transportation of RDF to waste to energy plant at Murthal was stopped in the

recent past which has been started again. Now 200 TPD RDF will be disposed off at WtE Murthal.
After detailed discussion, it was decided that:

a. EE-SBM /AE-SBM will ensure that transportation of RDF to WtE Murthal is done without any
interruption and GPS monitoring be ensured through GMDA portal.

6. Development of 02 acre Land:

It was deliberated that the 02 acre land which was unutilized at Bandhwari so far has been taken in
possession. The measurement of land has been done in the presence of Officials of MCG, Revenue

Department and Forest Department.
After detailed discussion, it was decided that:

a. EE-SBM /AE-SBM will ensure that the 02 acre land is developed in time bound manner so that
fresh waste could be dumped there w.e.f. 01.04.2023.
b. The work being executed to develop site at Kherki Majra for fresh waste processing and has been

stopped due to public protest shall be shifted to develop to 02 acre land at Bandhwari. If there are
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any addition, deletion or alteration same will be approved by the competent authority in due

course of time.

The meeting ended with vote of thanks to the Chair and all the participants.
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Annexure-A

List of participants who attended the review meeting regarding decisions made by the
Committee constituted in OA No. 172 of 2021 titled as Poonam Yadav Vs M/s Ecogreen Energy Pvt.
Ltd. &0rs. held under the Chairmanship of Sh. PC Meena, Commissioner, MCG on 07.03.2023 at

Camp Office Civil Lines, Gurugram.

:‘(;' Name Designation Contact Details
o . : Commissioner, Municipal Corporation, 9999990095
1. | Shri Jitender Dahiya Faridabad Through VC
2. | Dr. Naresh Kumar Joint Commissioner-SBM, Municipal 9899220003
Corporation Gurugram
: Joint Commissioner, Municipal 8168895552
% | Masltha Corporation, Faridabad Through VC
4. | Shri Anil Mehta Consultant-SBM, Municipal Corporation 9711005709
Gurugram 3
5. | Shri Rakesh Kumar JE, MCG 9810954286
6. | Shri Himanshu Rao JE, MCG 98213955268
: 7042144566
7. | Shri Padam Bhushan EE-SWM, MCF : Through VC
> : - or | 2
8. | Shri Sanjay Sharma Deputy Chief Executive Officer, Ecogreen 9899404979
Energy Pvt. Ltd.
9. | Shri Shivendu Operation Head Ecogreen 9899979618
10. | Shri Vikrant Bakshi ﬁ:(f"ese“tat“’e al Heagrepn Rueny fvk 8901449840
11. | Liu Quugtao Ecogreen 9667502365
12. | Anand Suthu Ecogreen 9811415608
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Minutes of the review mecting regarding decisions made by the Committee constituled in OA No.
172 of 2021 titled as Poonam Yadav Vs M/s Ecogreen Enerpy Pyt Ltd. &Ors. held under the
Chairmanship of Sh. P{ Meena, Commissioner, MCG on 15.03.2023 at Camp Office Civil Lines,

Gurugram.

List of Participants is sttached as Annexure-A

‘The Chairman welcomed all the participants.

The progress on the degisions taken in the previous meetings was reviewed and weekly targets and
progress were discussed. IU was also deliberated that ownership and accountability be defined with

clarity, including conscequences for not meeting the target. 5
1. Fresh Waste Processing:

L was obscerved that average waste processiug in MCG area in De-centralized was 300 TPD and no other
site could be finalized fordecentralized waste processing at laridabad and Gurugram. The Pali site is the
only option with the MCG & MCF to process the fresh waste henee the development of this site shall be
done in time bound manner. Commissioner, MCF informed that tender process have been started for the

development of Pali site and works will be allotted by 08.04.2023.
After detailed discussion, it was decided that:

a. The works at Pali should be allotted by 08.04.2023 and exccution of the same may be done in
such a manner that the site is available for waste processing w.el. 25.04.2023.

b, Executive Engineer-SBM to inform the M/s Ecogreen accordingly so that arrangement for
fresh waste processing can be made at Pali site.

2. Legacy Waste Processing:
Y

It was deliberated that M/s Bhoomi Green has erected second unil 1o process the waste and capacity has
been inereased Lo 5500 TPD. It was informed that the work of erection of plants of M/s GCC, M/s DCC
and M/s AADARSID is in progroess and waste will be processed by these agencies w.c.[ 25.03.2023.
The site Tor 4% agency M/s Zigma has been finalised and this agency will install the plant by
30.04.2023. The EE-SBM informed that 03 tenders to process 05 Lac MT waste in cach work have

been invited and the work will be allotted after taking approval [rom State Government,
After detailed discussion, it was decided that:

a. The tmeline given tor the work ol waste processing by 04 agencies shall be strictly adhered Lo.

b, The disposal of RDF, inert and compost as discussed in the meeting shall be strictly monitored
through GPS portals and link of the same be provided in GMDA control room and MCG control
room by 20.03.2023. GPS reports of vehicle may be obtained from Mr. Amrik Singh of GMDA

before making the payments to the agencies.

Q



¢.  AE-SBM will produced the photographs of disposal of compost and inert with Latitude and
longitude in the nextmeeting,

d. Three teams having one member each from MCG, MCE and Ecogreen be constituted for physical

verification ol disposal of RDE. These team will visit the actual location where RDI is disposed off

by the agencies and submit their reports in the office of C1 MCG.
e. lLxecutive Engincer-SBM to ensure that the target of waste processing as per action plan/ road
map shall be achieved.

3. Leachate Treatment:

It was informed that REP for procurement of 02 DTROs of 200 KLD cach has been prepared aud is in
process of approval. The tenders will be inviled shortly. Legacy leachate is being disposed ol to STPs.
10000 KL leachate is yet to be disposed off. EE-SBM informed that in the last week no Leachate could
been disposed in STPs due to pending payment of the agency, however this work will be completed by

31.03.2023.
After detailed discussion, it was decided that:

a. ‘Timeline given above shall be strictly adhered.
b. EE-SBM Lo cnsure the disposal of leachate through tankers shall be ensured and report of the
same to be produced in the next meeting.
4. Disposal of RDF: :
It was informed that transportation of RDI o waste Lo energy plant at Murthal was stopped in the
recent past which has been started again, Now 200 TPD RDE will be disposed off at Wil Murthal. EE-
SBM informed that no RDI was disposed-off in last week (08.03.2023 to 14.03.2023) due to
maintenance of waste 1o energy plant at Murthal. Alter the completion of WUE Murthal the RDEF will

be disposed-off w.eifl 18.03.2023.
After detailed discussion, it was decided thal:

a. BE-SBM /AI-SBM will ensure that transportation of RDI* to Wil Murthal is done without any
interruption and GPS monitoring be ensured through GMDA portal.

5. Development of 02 acre Land:

It was deliberated that the 02 acre land which was unutilized at Bandhwari so far has been taken in
possession. The measurement of land has been done in the presence of Officials of MCG, Revenue

Department and Forest Department,
Alfter detailed discussion, it was decided that:

a. EE-SBM /AL-SBM will ensure that the 02 acre land is developed in time bound manner so that
fresh waste could be dumped there wee.f. 01.04.2023.
b. The work being executed to develop site at Kherki Majra for fresh waste processing and has been

stopped duc to public protest shall be shifted to develop to 02 acre Jand al Bandhwari. If there are
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any addition, deletion or alteration same will be approved by the competent authority in due
course of time.
6. Waste To Encrgy Plant:
It was dc[ilwmu,‘d in the meeting that work of erection of waste 1o energy plant is going at very
slow pace. Even the site leveling work and designing part of the plant have not been completed
yet. In the absence of structural design and drawings the construction work cannot he executed.
M/s Ecogreen has not mobilized the project team for WUE hence: it appears that intention Lo erect
the pant in time bound manner is not there.
Alter detailed discussion the Chairperson directed that:
a. - M/s lcogreen will submit the detailed work plan, bar chart and procurement plan for
machinery and equiptments within seven days.
b, M/s Ecogreen shall expedite the activity of designing and exceution and mobilize the
project Leatn for WU al site.

7. Other miscellancous issues:

The issuce of waste processing by Bulk Waste Generators was discussed and Chairman expressed his
disappointment that fresh waste processing by Bulk Waste Generators is not being enforced properly.
The quantily of fresh waste processing by Bulk Waste Generators has not increasing during last two

months.

After detailed discussion it was decided that:
a. IECactivities regarding Bulk Waste Generators shall be intensilied | if needed an agency/
NGO may be hired exclusively o molivate and for 115G ol Bulk Waste Generators.
b. ElSBM will ensure that Ullawas site is made operational within 03 days so that 80 - 100
TPD [reshwaste could be processed at this site.
¢ JG-5BM will ensure that sector wise list of Bulk Waste Generators is prepared showing
the status of fresh waste processing, complying SWM Rule, Penal action taken against

non complying BWGs ete.

The meeting ended with vote of thanks to the Chairand all the participants.
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Annexure-A

List of participants who attended the review meceting regarding decisions made by the
Committee constituted in OA No. 172 0f 2021 titled as Poonam Yadav Vs M/s Ecogreen Energy pvt.
Ltd. &0rs. held under the Chairmanship of Sh. PC Meena, Commissioner, MCG on 15.03.2023 at

Camp Office Civil Lines, Gurugram.

o5 Nanie Designation Contact Details
No.

L. | Shri. Radhe Shyam Chicl ngineer, MCG 9711005719 -
2. | Ms. Shikha Joint Commissioner, MCF B168895552

I Consultant-SBM, Municipal Corporation

3. | Shri Anil Mchta f
Gurugraim

9711005709

4. | Shi Narender Suhag EE-SBM, MCG 9821395275

704 /] (55
5. | Shri Padam Bhushan LE-SWM, MCI? 7062144560
Chrough V(¢
6. | Shri Naim Ilussain ’ Assislant Engineer-SBM, MGG ‘ 9821395241
. e ' Deputy Chief Executive Otficer, Ecogreen 9899404979

- | Shri Sanjay Sharm; £
7. | Shi Sanjay Sharmia Encrgy Pvt. Lid. Through v¢
8. | Shri Shivendu Operation lcad of M/s Eicopreen 9899979614
9. | Shri Sumit Allawadhi l Engineering ead of M/s lcogreen 9818299789
| Representative of Ecogreen Eneray Pyt
10. | Shri Vikrant Balshi | :‘l‘(i’““““ weTEtpen Ractey e, | 8901449840
. . '
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Minutes of the r(rvicw':mccting regarding decisions made by the Committee constituted in OA No.
172 of 2021 titled as Poonam Yadav Vs M/s Ecogreen Energy Pvt. Ltd. &Ors. held under the
Chairmanship of Sh. ¢ Meena, Commissioner, MCG on 24.03.2023 at Conference Room, 3rd Floor,
Sector-34, MCG Office.

List of Participants is attached as Annexure-A
The Chairman welcomed all the participants.

The progress on the decisions tiken in the previous meetings was reviewed and weekly targets and
progress were discussed. It was also deliberated that ownership and accountability be defined with

clarity, including consc quences for nol meeling the t larget.
1. Fresh Waste Processing:

Regarding development of Pali site E E-SWM, MCE informed that 01 tender has been opened on
22,03.2023 and there was no response in 03 tenders. These 03 tenders are rescheduled with fast date of
submission of 28.03.2023. He also informed that lor felling of trees the permission has been applied with
DFQ Faridabad, who has assured to process the same for grant of permission at the carliest. He further

informed that the work related with development of Pali site will be allotted by 08.04.2023.
After detailed discussion, it was decided that;

a. The warks at Pali should be allotted by 08.04.2023 and execution of the same may be done in
such a manoer that the site is available for waste processing w.e.l. 25.04.2023.

b, Only 25 acre land is being developed in Phase-1 at Pali henee the estimates for Phase-11 i.c. for
the remaining land al Pali shall he prepared immediately by MCF so that there is no hindrance
to process the fresh waste of Faridabad and Gurugram in future,

¢ BE-SBM, MCG will ensure thie development of 02 acre land at Bandhwari is completed by
31.03.2023 so that fresh waste can be dumped at this site w.e.(. 01.04.2023. The change of site
order from Kherki Majra Site to Bandhwari may be issued to the agencies in consultation with
CE MCG. '

2. Legacy Waste Processing:
ILwas deliberated that M/s Blioomi Green is processing al an average of 4000 M'I' waste and has process
88000 M'T waste during the month of March 2023 against the targel of 125000 M., [t was informed by
EE-SBM MCG that Ihv W(n k of erection of plants of M/s GCC, M/s DCC and M/s AADARSIT has heen
completed and proc t'ssm;; ol waste has been started by M/s GCC while the trail run is going on for
the plantof M/s DCC and M/s AADARSIL The site for A agency M/s Zigma has been finalised but the
trommels of an old agency M/s Sussajja are installed at this location and local people are making
hindrance in dismantling of existing trommels. The EE-SBM informed that 03 tenders to process 05

Lae MT waste in cach work have been invited and the work will he allotied after taking approval

from State Government, K»
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After detailed discussion, it was decided that:

EE-SBM, MCG to ensure strict monitoring of waste processing and o achieve the target mentioned
in road map to process the legacy waste, The timeline given for the work of waste processing to 04
agencies shall be strictly adhered to.

The disposal of RDF, inert and compost as discussed in the meeting shall be stricily monitored
through GP’S portals and link of the same be provided in GMDA coulrol room and MCG control
room by 28.03.2023. GPS reports ol vehicle may be oblained from Mr. Amrik Singh of GMDA

before making the payments to the agencies.

3. Leachate Treatment:

It was informed by E-$BM, MCG that existing DRTO are working satisfactorily. Legacy leachate is heing

disposed of to §TPs 7500 K. leachate is yet to be disposed off. 1315 SBM informed that in the last week no

leachate could heen disposed in S$TPs due to pending payment of the agency. The tenders are being

invited to transport the jegacy leachate at STPs.

After detailed discussion, it was decided that:

d.

EE-SBM, MCG to ensure that leachate being generated is collection in collection tank point no. 3
&5 only.

M/s Ecogreen to (il up the leachate collection tank existing in the area carnmarked for Wik
EE-SBM to cnstire the disposal of leachate through tankers with GPS monitoring at GMDA Portal

and report of the same to be produced in the next meeting.

Disposal of RDF:

It was informed that transportation of RDF to waste to encryy plant at Murthal was stopped in the

recent past which has been started again. Now 200 TPD RDE will be disposed off at Wikl Murthal. EE-

SBM informed thay no RDF was disposed-oif in last week (08.03.2023 o 23.03.2023) due to

maintenance of waste o energy plant at Murthal. After the completion of WLE Murthal the RDF will
be disposed-off w.ef. 01.04.2023.

After detailed discussion, it was decided that:

.

EE-SBM /AL-SBM will ensure that transportation of RDIF to Wk Murthal is done without any

interruption and GPS monitoring be ensured through GMDA porlal.

5. Waste To Energy Plant:

It was deliberated in Uhe meeting that work of erection of waste Lo energy plant is going at very
slow pace. Even the site leveling work and designing part of the plant have not been completed
yel. In the absence of structural design and drawings the construction work cannot be executed.
M/s Lcagreen has not mobilized the project team for Wit hence, Mre | N Reddy of M/s Ecogreen
informed that d.c’.uilcd work plan for construction of Wil has been submitted and M/s Ecogreen

has committed to complete the same as per timeline mentioned in the work plan,
)
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After detailed discussion the Chairperson directed that:
a. M/s licogreen will rewvisit the detailed work plan and prepone the activities of
construction of Wili and re=submit the same in the nest review meeting.
b. M/s Lcogreen shall expedite the activity of designing and execution and mobilize the

project team lor WLE at site.

The meeting ended with vote of thauks to the Chair and all the participants,



Annexure-A

List of participants who attended the review meeting regarding decisions made by the

-

Committee constituted in OA No. 172 of 2021 titled as Poonam Yadav Vs M/s Ecogreen Energy Pyt

Ltd. &O0rs. held under the Chairmanship of Sh. PC Meena, Commissioner, MCG on 24.03.2023 at

Conference Room, 3™ Floor, Sector-34, MCG Office.

Sr.
No.

tn

6.

Name

Shri. Radhe Shy;n;:f
Dr. Naresh Kumar
Shri Anil Mchta

Shri. (‘).P Goel

Shri Narender Suhag
Shri Padam Bhushan
Shri Naim lHussain
Shri Sanjay Sharma
Shri Shivendu

Shri Sumit Allawadhi

Shri Vikrant Bakshi

Designation

Chiel Engineer, MCG

Joint Commissioner, MCG

Consultant-Engineering & (&b,
Municipal Corporation Gurugram

Consultant-Engineering & SBM, MCG

KE-SBM, MCG

| EE-SWM, MCF

Assistant Engincer-SBM, MG

Deputy Chief Executive Officer, Ecogreen
linergy Pvl. Lid.

Operation Head of M/s Ecopreen
lngincering Head of M/s Feogreen

Representative of Lcogreen Energy Pyt
lad.

Contact Details

9711005719

jesbm@micg.pov.

9711005709
9212485300

9821395275
7042144566
Through VC
9821395241
9899404979
Through VO

9899979614
9818299789

8901449840
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-am launches 2 more

material recovery facﬂltles

An MRF is a centre where
glass. plastic, cardboard,
metal, paper and rubber
waste materials are
segregated and handed
over 10 MCG empanclled
scrap dealers for their
reeveling prncc«

Kartik Kumar
Carth e ttive cam

GURUGRAM: The Muaicipal
Corporation of Gurugzam
(MOG) 2long with its waste con-
cessionaire Ecogreen launched
' two new giatenial recovery fach-
ittes {MRFs) at Sector 44, and
Ullawas village near Sector 61

. onSunday.
An MRF is 2 contre where

' glass, plastc, metal, paper,

- cardboard, and rubber waste

+ materials are segregated and

handed over to MCG empan-
elied scrap dealers for recycling.
®  The two new MRBFs were
insugurated by MCG mayor
Madhy Azad
“Different waste matedals
will be removed separately at
these MRFs. This will expedite
waste management and make
Gurugrum oleansr. These MRE
centres will prove to be 2 mife-
boter cank:
m w.arhb
" Azad satd
nistry of hous-
ing and urban affairs
announted the reselts of e
Swachh Survekshan Survey
202200 day.
Curug-gm ranked 19 among
2 titfes with & population
bcmcw 00,000 o 1 mitlion.
This is the city's highestever
ranking since the ceotral gov-
ernment survey was lsunched
10 the yeur 2015
Garbage 15 sepregated into
cight duflerent categoriesand a
large-scaic compast unit 5 set
122 8y g organic wastd
1nto comps t SIRFs
The first sech faeitinay the
ity and in Haryana was opened
in Badshaliput w Febieuary this
yeear. The second such facility
wits opened by the MCG in Sec-
tor 1 a fesw manths i in July.

: Waste segregatnon gets a boost

The Municipal Corporation of Gurugram and its waste concession-

aire launched two material recovery facilities (MRF) at Sector 44
and Ullawas village near Sector 61on Sunday. MRFs are centres

where waste such as glass, plastic, metal, paper, cardboard, rubber,

among others are segregated from the garbage
#100tonnes 50 tonnes. 1150 tonnes:

[Theamount of 125 > The smount of /- 1 - The smount of waste
w wastk Ullawas waste Séctor 44"
MRFan progess ¢

MRF tan process

pwms d

Badshahpur MRF and
‘Sector 11 MRFeachcan .

The total nomber
of MAES ia the
¢ty focatedat

Utiswas, wod
Sectords

1.000 tonnes

The estimated pmount
£ of waste the clty -
Eraduﬂ on ¥ daily

>'wmt Is segregated lata !lgl-l dntftmm zateymies at R& ardlm-nm.-dtd outto MG

g empamkd TReyciesi)

“A& matenial recovery facility
1% cenrre wh waste s
Drought fu s sear & TR
and is then lurther segregated
nto various categories accgnd-
ing to their reusability and
recyciability, This is a progres-
shve Step towierds decentralising
the waste colfection processin
the city and reducing the
amuount of waste that |s trans-
potedt 10 the Zandhivasi Lindfil
site.” an official spokesperson
for Ecogreen sald,
4t 10 Ecopreen ol
cility in Ullawas is
spread over one acre of fand
where the waste Wi e segfe
Rated In a semtmechantsed
manner at present, Tromeel
sackines will be instatiod b the
futare 1o helps with meckinised
sereening and segregation of
waste

The facility has a capacuy of
processing sround 190 wwanes of

A 0009 e .

Qos"’

MRFswill help in
the segregation of
waste at the source.
We are running
mass campaigns

to make people
aware of waste
segregation.

PSN REDDY, ro0, Ecoreen

waste dally and will receive
waste from MOGs 20ne Jareay
— Golf Conrge foad. Mall Mile
Sushant Lok | DLF Phases

4, and 5, Sectors 44 amd 52

Feogreen officials further
said that the Sector 44 facilicy bs

, @Duwow®® © ..

lorﬂn" ona Ol)(xq m plor an

te per day. Wasle ¢ T
fram aread in MOG wards 32,5
and 35 will be brought ta 1t
facility for segregation
“We are working toware

taking & sustainable approac
w handling the rising challery
of fresh wiste in the city xh.
gets trmnsported 1o Bandhwar
MitFs will immensely help
resolving this chatlengé and wi
promiote segregation of waste ;
the source, We are also runnin
mass canspaigns o make peop
aware of waste segregation
sougce.” PSN Reddy, chief ope
ating officer (000), Ecogree:
ikt

The four MRFs can cumul:
tively process around 430 w1
nes &f waste per day, Accordin
1 thie MUG's own estimate, th
ity produces around 1600 o1
i of fresh waste every day
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ROAD MAP TO PROCESS LEGACY WASTE

Total legacy waste assessed in November 2022 =32 Lac MT

Legacy waste processed during November & December 2022 = -2.25 Lac MT

Ponfrmy — R
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Fresh waste d d from ber (after ) to Dec 2022= 0.68 Lac MT
Fresh waste dumped from January to March 2023 =1.75 Lac MT
Fresh waste dumped from 1st April to 14" April 2023 = 0.26 Lac MT
Waste Processed during January to March 2023 = -3.64 Lac MT
Waste Processed from 1st april to 14" April 2023 = -0.80 Lac MT
Balance waste to be processed = 28 Lac MT
Agency wise Achivement/Target
Cummulative
Total Target Target achived / Target to be achived after Achivement (%)
Sr. No. | Months M/s Remarks
M, 202 Against total
™| Bhumi /S | zigma | pec Gee Aadarsh A B c W3] {AE trmt st fo
Pathya 3 be processed)
Green
1 Jan-23 190000 90000 90000 0 0 0 0 0 0 0 180000 5.90% 1.) 180000 MT processed against the Target of 190000 MT
1.)Only 80000 MT processed against the target of 2250‘)0 MT.
80000 0 2.)The awarded work of M/s PATHYA was not extended by the
2 Feb-23 225000 (Target | (Target 0 0 0 0 0 0 0 80000 8.54% Goverment, so target of 1.15 Lac MT were could not be achieved.
110000) | 115000) 3.) LOl issued on dated 08/02/2023 to Zigma, DCC, GCC, Aadarsh to process
02 Lac MT waste each and their plants were under installation.
1) 1.04 lac MT processed
2) The work of 04 agencies delayed due to unexpected rains in the month
104000 of March 2023 & delay in installation of machinery by the agencies
3 Mar-23 | 155000 | (Target 0 0 0 0 0 0 0 0 104000 11.95% 3) Three Tenders for 03 works of 05 Lac MT each floated and will be
125000) allotted by 10.05.2023 to agencies A, B & C.
1)Work will be executed by M/s Bhoomi Green, M/s Zigma, DCC, GCC &
.58% 14. 2.
a Apr23 | 320000 | 150000 | o© 20000 | 50000 | 50000 50000 0 0 0 #0000 (TTS;::} o g;: f:zai)/;:‘/’zzgom fro. 1318 s :'7’;:’ - OZJO 3 |Aadarsh.
' i 2) Tender for 03 works of 05 Lac MT each in process
May-23 475000 150000 0 100000 75000 75000 75000 0 ] o 475000 38.08% target 1.) 05 agencies will be working.
6 Jun-23 635000 150000 0 80000 75000 75000 75000 60000 60000 60000 635000 58.95% target 1.) 08 agencies will be working
7 J:'::i: 320000 80000 o] (V] 0 0 0 80000 80000 80000 320000 69.46% target 1.) 04 agencies will be working and Mansoon will be there
At ies will ki se may be increased as per
8 Sep23 | 415000 | 10000 0 o 0 0 0 120000 | 120000 | 120000 370000 81.62 % target SRE,0Apseies WAL Dy whrdns nc chial iy e e B
requirement or scope of work can be enhanced to the good performer
i i i i d er
° Oct-23 201000 o 0 0 0 0 0 12 120000 | 120000 360000 93.45% target At least 03 agencies will be working and these may be increased as pi
requirement or scope of work can be enhanced to the good performer
105.28% (Target). This
includes backlog. For
fresh waste processing . - - - q
At least 03 agencies will be working and these may be increased as per
1 - 0
. Wi i s . 0 & i/ "E06001')> 220009 1. 20900 260000 the scaps.of worlf ohthe requirement or scope of work can be enhanced to the good performer
well performing
agenceies will be
enhanced as per
3204000 (Including the backlog 206000 MT.For
Total freshwaster processing the scope of work of

well performing agencies will be enhanced as
per requirement.)
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Plant Add- Bandhwari Dumpsite, Near Toll Tax, Gurugram-Haryana

RDF DISPATCH DETAILS MONTH OF JANUARY-2023 (8-JAN-2023 TO 31-JAN-2023)

Sr.N .| Transport . g Challa | Gross Tare Net
- Date Party Name | o Lr.No. Vemdt_‘ﬁ 1 No. | weight | Weight | Weight
1 |1/8/2023 " |JK Cement Works |JHR Roadlines 5138 |R§-09-GC 1927 468 56710 15000 41710
2 11/8/2023 |JK Cement Works [SHYAM Roadways 40 NL-01-AE-3084 472 52730 15500 37230
3 |1/8/2023 JK Cement Works {IHR Roadlines 5139 |NL-01-AE 7257 473 53480 14200 39280
4 11/8/2023 |IK Cement Works SHYAM Roadways 41 NL-01-AB-2127 474 51010 14600 36410
5 [1/8/2023 |JK Cement Works |JHR Roadlines 5140 |HR-55-AF-2327 475 56580 15000 41580
6 |1/9/2023 |IK Cement Works [IHR Roadlines 5141 |RJ-09-GD-2827 481 52880 14000 38880
7 11/9/2023 |JK Cement Works |JHR Roadlines 5142 |HR-38-AB-9827 482 55850 14000 41850
8 11/9/2023 JK Cement Works [SHYAM Roadways 42 RJ-09-GC-1427 483 53550 15300 38250
g [1/9/2023 |JK Cement Works |SHYAM Roadways 43 NL-01-AB-9756 484 53070 15400 37670
10 |1/10/2023 |JK Cement Works |JHR Roadlines 5143 |HR-38-AB-6627 491 54680 14000 40680
11 [1/10/2023 |JK Cement Works THR Roadlines 5144 |RJ-09-GD-5927 493 56540 14000 42540
12 |1/11/2023 |JK Cement Works |SHYAM Roadways 44 NL-01-AE-3098 496 52810 15100 37710
13 {1/11/2023 |JK Cement Works [IHR Roadlines 5145 |RJ-09-GD-4827 504 55500 14500 41000
14 [1/12/2023 |[IK Cement Works |IHR Roadlines 5146 |RJ-08-GD-2527 506 53920 13500 40420
15 |1/12/2023 |JK Cement Works |SHYAM Roadways 45 RJ-08-GD-3527 508 54770 14700 40070
16 |1/12/2023 |JK Cement Works SHYAM Roadways 46 RJ-09-GC-42527 511 50950 15000 35950
17 |1/12/2023 K Cement Works |JHR Roadlines 5147 |RJ-09-GC-3327 514 §7940 15050 42890
18 |1/12/2023 |IK Cement Works SHYAM Roadways 47 NL-01-AE-7282 515 51200 15200 36000
19 |1/13/2023 |JK Cement Works JHR Roadlines 5148 |[HR-38-AB-7427 524 55980 14200 41780
20 |1/13/2023 |JK Cement Works SHYAM Roadways 48 NL-01-AB-9/55 525 53090 15300 37790
21 |1/13/2023 |JK Cement Works JHR Roadlines 5149 NL—Ol-AF-ﬁﬂ) 1 526 53150 14000 39190
22. 11/13/2023 K Cement Works [SHYAM Roadways 49 HR-55-AG-2727 527 51130 15000 36130
23 |1/14/2023 |IK Cement Works |IHR Roadlines 5150 |HR-38-AB-8327 537 53130 14200 38930
24 |1/14/2023 [JK Cement Works |JHR Roadlines 5151 |HR-55-AG-2627 538 58800 14000 45800
25 |1/14/2023 [JK Cement Works |SHYAM Roadways 50 HR-55-AG-6227 540 51960 15300 36660
26 [1/14/2023 |JK Cement Works |SHYAM Roadways 51 RI-09-GC-1427 542 52690 13300 39390
27 |1/15/2023 |IK Cement Works |JHR Roadlines 5152 |[NL-01-AE-7257 549 54760 14200 405860
28 |1/15/2023 |JK Cement Works [JHR Roadlines 5153 |HR-55-AG-2727 550 54320 14500 39820
29 |1/15/2023 |IK Cement Works [SHYAM Roadways 52 NL-Q1-AB-2127 551 50980 14600 36380
30 [1/15/2023 [IK Cement Works |SHYAM Roadways 53 NL-01-AE-3092 552 48060 15400 32660
31 {1/16/2023 |[JK Cement Works |JHR Raoadlines 5154 [RJ-09-GD-5527 561 54100 14000 40100
32 |1/16/2023 [IK Cement Works [JHR Roadlines 5155 [RJ-09-GD-2527 562 53880 13500 40390
33 |1/16/2023 [IK Cement Works |SHYAM Roadways 54 RI-09-GC-4527 563 53010 15000 38010
34 |1/16/2023 |IK Cement Works |SHYAM Roadways 55 NL-01-AD-2071 564 53330 14500 38830
35 [1/17/2023 [JK Cement Works |/HR Roadlines 5156 |HR-38-AB-6627 576 49640 14600 35640
36 (1/18/2023 |JK Cement Works [SHYAM Roadways 56 NL-01-AE-3094 583 49740 15500 34240
37 |1/18/2023 |JK Cement Works [JHR Roadlines 5157 |HR-55-AG-2827 586 52180 15000 37180
38 [1/19/2023 |JK Cement Works [SHYAM Roadways 57 NL-01-AB-2755 589 53140 14000 38140
39 |1/19/2023 |IK Cement Works (JHR Roadlines 5158 |RJ-09-GC 3327 592 55060 14000 41060
40 |1/19/2023 |IK Cement Waorks SHYAM Roadways 58 HR-55-AG-1 /27 594 55610 15000 40610
41 |1/19/2023 |[IK Cement Works [JHR Roadlines 5159 |HR-38-AB-/427 585 55950 14200 41750
42 (1/19/2023 |IK Cement Works [JHR Roadlines 5160 {NL-01-AA-6676 596 53400 14000 39400
43 |1/20/2023 |JK Cement Works [IHR Roadlines 5161 |RJ-09-GC-1927 602 5752 14000 43520
44 |1/20/2023 |JK Cement Works S5HYAM Roadways 559 HR-38-U-0006 603 52730 15000 37730
45 11/20/2023 |JK Cement Works |JHR Roadlines 5162 |HR-38-AB-3327 608 52870 14200 38670
46 [1/21/2023 |JK Cement Works [SHYAM Roadways 60 NL-01-AE-3092 613 48610 15200 33410
47 |1/21/2023 |IK Cement Works |JHR Roadlines 5163 |[NL-O1-AE-7257 618 57640 14200 43440
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48 |1/21/2023 |JK Cement Works JHR Roadlines 5164 |HR-55-AG-2627 619 58220 14000 44220
49 |1/21/2023 |JK Cement Works |SHYAM Roadways 61 HR-55-AG-7027 620 51720 15200 36520
50 [1/22/2023 [JK Cement Works [SHYAM Roadways 62 HR-55-AG-6327 625 51490 15300 36190
51 {1/22/2023 |JK Cement Works |JHR Roadlines 5165 |HR-55-AF-53127 631 57360 15000 42360
52 |1/22/2023 |IK Cement Works |JHR Roadlines 5166 |RJ-09-GC-2827 632 54320 14500 39820
53 |1/22/2023 |IK Cement Works [SHYAM Roadways 63 NL-01-AD-2071 633 49780 14500 35280
54 11/22/2023 |[JK Cement Works SHYAM Roadways 64 RJ-09-GD-3527 634 49840 14700 35140
55 [1/24/2023 |IK Cement Works [JHR Roadlines 5167 |RJ-09-GD-2527 654 57510 13500 44010
56 |1/24/2023 |IK Cement Works |JHR Roadlines 5168 |RJ-09-GD-4227 656 53590 14000 39590
57 [1/24/2023 |JK Cement Works |SHYAM Roadways 65 NL-O1-AE-3094 657 51660 15500 36160
58 |1/24/2023 [JK Cement Works |SHYAM Roadways 66 HR-55-AG-= /27 658 49890 15000 34890
59 |1/24/2023 |JK Cement Works [JHR Roadlines 5169 |RJ-08-GD-2627 659 53130 14000 39130
60 [1/24/2023 |JK Cement Works |JHR Roadlines 5170 |RJ-09-GD-1527 660 49390 14000 35890
61 |1/24/2023 |IK Cement Works |SHYAM Roadways 67 HR-55-AG-1727 663 52620 15000 37620
62 [1/25/2023 K Cement Works [JHR Roadlines 5171 |RJ-09-GC-3327 674 56820 14000 42820
63 |1/26/2023 |IK Cement Works SHYAM Roadways 68 RJ-09-GD-3127 676 52250 14700 37550
64 |1/26/2023 |JK Cement Works [JHR Roadlines 5172 |[NLO1-AA-6676 677 52700 14000 38700
65 [1/27/2023 [JK Cement Works |SHYAM Roadways 69 NL-01-AE-3092 691 49490 15200 34290
66 |1/27/2023 K Cement Works |JHR Roadlines 5173 |HR-55-AG-2627 892 54980 14000 40980
67 [1/27/2023 |JK Cement Works [JHR Roadlines 5174 |NL-01-AE-7257 693 52840 14200 38640
68 11/27/2023 |JK Cement Works [SHYAM Roadways 70 RJ-09-GD-3527 694 51250 14700 36550
69 [1/28/2023 |IK Cement Works [JHR Roadlines 5175 |RJ-09-GC-1527 704 53910 14000 39910
70 11/28/2023 |JK Cement Works JHR Roadlines 5176 |HR-38-AB-6627 705 52040 14000 38040
71 [1/28/2023 |JK Cement Works SHYAM Roadways 71 NL-01-AE-3100 706 50850 14000 36850
72 [1/29/2023 |JK Cement Warks SHYAM Roadways 72 NL-01-AE-3094 717 53350 15500 37850
73 [1/29/2023 |JK Cement Works |JHR Roadlines 5177 |HR-55-AG-2827 718 55380 14000 41380
74 |1/29/2023 {iK Cement Works |SHYAM Roadways 73 NL-01-AE-3093 719 53450 15000 38450
75 {1/29/2023 |JK Cement Works |JHR Roadlines 5178 |HR-38-AB-B327 720 53860 14000 39860
76 [1/29/2023 |IK Cement Works [JHR Roadlines 5179 |RI-09-GD-2627 721 58510 14200 44310
77 11/31/2023 |JK Cement Works |JHR Roadlines 5180 |RJ-09-GD-4827 739 56560 14000 42560
78 [1/31/2023 |JK Cement Works |IHR Roadlines 5181 [NL-01-AE-6021 740 558340 14000 41840
79 |1/31/2023 |JK Cement Works |JHR Roadlines 5182 |RJ-09-GD-1527 741 56930 14000 42530
TOTAL 3088660
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BHUMI GREEN ENERGY UNIT-6

RDF DISPATCH DETAILS MON

Mob.NG.-9519070990/7775092692

Plant Add- Bandhwari Dumpsite, Near Toll Tax, Guragram-Haryana

TH OF 16-FEBRUARY-2023 TO 28-FEBRUARY-2023

1 e o T
Sr.No. |Date  |Party Name |Transport Name | Lr.No.|Vehicle no. | Challan No. i Gross weight | Tare Weight | Net Weight
1 1g0223 3K Coment Worke PR Raadines 5168 |RMD1GCO3Z) 884 { 28170 16130 32040
2 19-0223  [JK Coment Warks .,_F, ssanes o | 3200 R-32.GU734 884 | 6330 13300 33080
3 (720223 {IKCement Warks iv yam Hoadways | s |Reo8GD:282) mqw ;_' 54180 14200 39980 i
& 220223 K CementWorks RI0%-GD-3627 unL i 19860 14200 35660
5 23-02-23 I Comonit Weorks 7 HRus-AG 2727 90 T T 54930 13450 ROLOD
B 2202-23 3% Comint Works | il 55-AG- 1827 )('_ I I_ ' _)':,’ 0 14000 - 38500
7 220223 3K Cement Works Shyir Mogowayt I &0 WR-55:AF 7827 o | 50470 14000 36470
B |2302:23 K Cement Works Shybrh Roadwitys 61 |Ni-AE6021 913 48240 :-sobo 240
4 230223 [ Cementwerks  fahyer Bo atdways 42 |HRARAB-B377 “g1a 48030 12000 32030
e 23.02-23 9K Comont Warks ‘]:r-,:m Rosaways ax NL-DLAE-6023 wth » 58660 14000 16660
11 230223 |IKCement Warks f w4 |R094GC BT a1y 50180 1800 36080
12 [;30723 |IKCement Warks ; 45 |HASS-AF00IT 521 46530 14000 32530
'—E 2402-23 I Cemont Works a5 NLB1N 791G a4 it SAR70 15300 40170
14 26.02-23 1K Cernent Works Snyom Roriways 97 5 09.GD-2827 4§20 SA26G 1A 200 40080
15 [2402:3F K ComentWorks s::._m—;.w;;m.w-. a8 |[HRIBABBET 930 ] 47360 14000 s |
16 [360233 K Comunt Works :v;-;am BestIWaYS o 99 MRS AG-2627 531 aBu20 14500 34620
17 1250023 [IKComent Works n_r Rénlways 100 |RIOR-GDRSLT 940 arazo 12000 33420
18 250223 |IK Cemnent Warks Siyam Koadways 161 |HR-38 W-0006 ETE) 43170 14000 3L
19 |25:02-23  |IKCement Works " Lshypain Foadways 00 {HRSHAG-3427 G4 5 47430 14000 33420
0 |23 [k CementWarks by .‘ﬂu}..x.:w.- o . _“r—_oz-— NUDL-AE 7257 945 4 47140 18300 32840
21 [260223  |IKCemant Works ;_’-.ﬂ‘:\'::dw--\'. _‘— 104 me GC-1927 954 3 ‘T— 45560 :mﬁ 23560
27 |10223 [ Cement Works v NL D172 a5 43070 L3000 30070
23 |arozas  |IKcement works 7109 GC 3377 e 49190 14000 35190
24 |2802-23 Ik Cement Works W35 AB-8321 20 30920 12000 6229
B (80223 lK(‘.em:mei: R1-00-GO 2827 Gra -l— T susmm ‘xasf.m 37350
TOTAL DISPATCHED 876960




BHUMI GREEN ENERGY UNIT-6

Plant Add- Bandhwari Dumpsite, Near Toll Tax, Gurugram-Haryana

RDF DISPATCH DETAILS MONTH OF 1-FEBRUARY-2023 TO 15-FEBRUARY-202

. . Challan| Gross | Tare | Net Weight |Receipt Qty
Sr.No. Date Party Name Transport Name | Lr.No. Vehicle no. N, weight | Weight (Kgs) (Kgs)
1 {2/1/2023 JK Cement Works |Shyam Roadways 74 NL-01-AB-9756 749 54660 15000 39660 39660
2 |2/1/2023 IK Cement Works [JHR Roadlines 5183 INL-01-AA-6676 750 55550 14000 41550 38140
3 12/1/2023 JK Cement Works [Shyam Roadways 75 RJ-09-GC-3427 751 53200 15000 38200 39920
4 12/1/2023 |IK Cement Works |JHR Roadlines 5184 |RJ-09:GC-3327 752 | 53420 | 14000 39420 40660
5 2/1/2023 JK Cement Works |JHR Roadlines 5185 |HR-55-AF-5327 758 57070 15000 42070 41680
6 |2/2/2023 JK Cement Works [JHR Roadlines 5186 |[RJ-09-GC-2827 759 56220 14200 42020 32400
7 12/2/2023 JK Cement Works |JHR Roadlines 5187 |RJ-09-GC-1927 766 55080 14000 41080 38400
g (2/2/2023 |JK Cement Works |Shyam Roadways 76 NL-01-AE-3093 768 55940 15000 40940 36700
9 |2/2/2023 JK Cement Works |JHR Roadlines 5188 |{RJ-09-GD-2627 769 52040 14200 37840 40940
10 |2/3/2023 JK Cement Works [Shyam Roadways T NL-01-AE-3094 774 55310 15500 39810 37280
11 [2/3/2023 IK Cement Works |IHR Roadlines 5189 |HR-38-AB-6627 775 54300 14000 40300 39810
12 |2/3/2023 JK Cement Works [JHR Roadlines 5190 [HR-55-AG-2627 776 55070 14000 41070 34400
13 |2/3/2023 JK Cement Works |JHR Roadlines 5191 [NL-01-AE-7257 777 54810 14200 40610 40280
14 |2/3/2023 |JK Cement Works [Shyam Roadways 78 RJ-09-GD-3527 778 51980 14700 37280 39880
15 |2/3/2023 1K Cement Works |Shyam Roadways 79 HR-55-AG-6227 779 49400 15000 34400 39800

16 [2/4/2023_ |IK Cement Works [IHR Roadlines | 5192 IHR-55-AF-0027 788 | 53430 | 14200 | 39230 41660
17 |2/4/2023 |JK Cement Works |IHR Roadlines 193 |HR38.AB8327 | 789 | 55770 | 14000 | 41770 33510
18 |2/4/2023 JK Cement Works {Shyam Roadways 80 RJ-09-GC-3627 790 52120 15000 37120 37120
19 |2/4/2023 |IK Cement Works |Shyam Roadways 81 NL-01-AE-3098 793 50510 15000 35510 38420
20 {2/4/2023 JK Cement Works [IHR Roadlines 5194 |HR-55-AG-2827 792 57030 14000 43030 41120
21 |2/5/2023 JK Cement Works [JHR Roadlines 5195 |HR-38-AB-9827 800 55750 14000 41750 38780
22 12/5/2023 1K Cement Works |JHR Roadlines 5196 |[RJ-09-GD-5827 801 54020 14000 40020 38740
23 12/5/2023 JK Cement Works |Shyam Roadways 82 NL-01-AE-3092 802 52640 15200 | 37440 36900
24 12/5/2023 |JK Cement Works |Shyam Roadways 83 NL-01-AB-8756 803 53940 15000 38940 40940
25 |2/6/2023 JK Cement Works [JHR Roadlines 5197 |NL-01-AE-6021 812 52450 14000 38450 40380
26 |2/6/2023 JK Cement Works |JHR Roadlines 5198 |[RJ-09-GD-1527 813 54970 14000 40970 37140
27 12/6/2023 JK Cement Works |Shyam Roadways 84 NL-01-AE-3093 814 51270 15000 36270 39850
28 12/6/2023 JK Cement Works [Shyam Roadways 85 RJ-09-GC-1427 816 55150 15300 39850 36080

TOTAL 1106600{ 1087590
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- BHUMI GREEN ENERGY UNIT-6 P
'_’_'_ B Plant Add- Bandhwari Dumpsite, Near Toll Tax, Gurugram-Haryana : M.,
= RDF DISPATCH DETAILS MONTH OF JANUARY-2023 (8-JAN-2023 TO 31-JAN-2023 lill]__,_ e,
Sr. Transport S Challa | Gross | Tare :
No. Date Party Name e Lr.No.[Vehicle no, e w__cighll Weight | Weight
1 [1/8/2023 |East Delhi waste processing company Itd. Dev Enterprises | 132 |[HR-38-W-3503| 470 | 30110 | 11a00 | 18719
2 |1/8/2023  |East Delhi waste processing company Itd. Dev Enterprises 133 |HR-38 5-1793 an | );a_s)fg» »} lbt}g_“___ 17310
3 [1/8/2023  |East Delhi waste processing company Itd. Dev Enterprises 134 |HR-38-5-1793 476 | 30960 "]f\e'sof 19280
4 [1/8/2023 |East Delhi waste processing company Itd. Dev Enterprises 135 |HR-38-W-3503| 477 30370 | 11400 | 189/0
5 |1/9/2023 |East Delhi waste processing company Itd. Dev Enterprises 138 |[MR-38-5-1793 480 29820 | 11680 | 18140
6 [1/9/2023 |East Delhi waste processing company itd. Dev Enterprises | 139 [MR-38-W-3503| 485 | 29560 | 11400 18160
7 |1/9/2023  |East Delhi waste processing company ltd. Dev Enterprises | 140 |HR-38-5-1793 486 30490 | 11680 | 18810
8 11/10/2023 |East Delhi waste processing company Itd. Dev Enterprises 144 |HR-38-W-3503 430 | 29840 11400 | 18440
9 11/10/2023 |East Delhi waste processing company Itd. Dev Enterprises 145 |HR-38-W-3503 497 31440 § 11400 | 20040 |
10 |1/11/2023 |East Delhi waste processing company Itd. Dev Enterprises 148 |HR-38-5-1793 497 30110 | 11680 18430
11 |1/11/2023 |East Delhi waste processing compény Itd. Dev Enterprises 149 |HR-38-W-3503| 498 29720 11400 18320
12 |1/11/2023 |East Delhi waste processing company Itd. Dev Enterprises 151 |HR-38-5-1793 500 29240 11680 17560
13 |1/11/2023 |East Delhi waste processing company Itd. Dev Enterprises 153 [HR-38-W-3503 502 31310 11400 19910
14 [1/11/2023 |East Delhi waste processing company ltd. Dev Enterprises | 155 |HR 38-S-1793 505 27990 11680 16310
15 [1/12/2023 |East Delhi waste processing company Itd. Dev Enterprises 156 |HR-38-W-3503 507 30190 11400 18790
16 |1/12/2023 |East Delhi waste processing company ltd. Dev Enterprises 159 |HR-38-5-1793 512 30090 11680 18410
17 |1/12/2023 |East Delhi waste processing company Itd. Dev Enterprises 160 |HR-38-W-3503 513 28790 11400 | 1/390
18 [1/12/2023 |East Delhi waste processing company ltd. Dev Enterprises 161 ' |HR-38-5-1793 516 31600 11680 19920
19 [1/12/2023 |[East Delhi waste processing company Itd. Dev Enterprises 163 |HR-38-W-3503 518 25040 11400 1/640
20 [1/13/2023 |East Delhi waste processing company ld, Dev Enterprises 165 |HR-38-5-1793 520 30870 11680 19190
21 [1/13/2023 |East Delhi waste processing company Itd. Dev Enterprises 166 |HR-38-W-3503 | 521 28510 | 11400 1/110
22 |1/13/2023 |East Delhi waste processing company ltd. Dev Enterprises 171 |HR-38-5-1793 530 29360 11680 17680
23 |1/13/2023 |East Delhi waste processing company ltd. Dev Enterprises 172 |HR-38-W-3503 531 28930 11400 1/530
24 (1/14/2023 |tast Delhi waste processing company ltd. Dev Enterprises 174 |HR-38-5-1793 533 29080 11680 1/400
25 |1/14/2023 |East Delhi waste processing company ltd. Dev Enterprises 176 |HR-38-W-3503 535 30620 11400 19220
26 |1/14/2023 |East Delhi waste processing company Ita. Dev Enterprises 178 |HR-38-W-3503 539 31060 11400 19660
27 [1/14/2023 |East Delhi waste processing company ltd. Dev Enterprises 179 |HR-38-5-1793 541 30460 11680 18780
28 |1/15/2023 |[East Delhi waste processing company ltd. Dev Enterprises 182 |HR-38-W-3503 545 29120 11400 1//20
25 [1/15/2023 |East Delhi waste processing company Itd, __|Dev Enterprises | 183 |HR-38-5-1793 | 546 | 30800 | 11680 | 19120
30 |1/15/2023 |East Delhi waste processing company Itd. Dev Enterprises 186 |HR-38-W-3503 553 30370 11400 18970
31 [1/15/2023 |East Delhi waste processing company ltd, Dev Enterprises 187 |HR-38-5-1793 554 31030 11680 19350
32 [1/16/2023 |East Delhi waste processing company Itd. Dev Enterprises 180 |HR-38-W-3503 557 31410 11400 20010
33 [1/16/2023 |East Delhi waste processing company Itd. Dev Enterprises 192 |HR-38-S-1793 559 29290 11680 1/610
34 |1/16/2023 |East Delhi waste processing company Itd. Dev Enterprises 194 |HR-38-W-3503 565 29330 11400 17930
35 |1/16/2023 |East Delhi waste processing company Itd. Dev Enterprises 195 |HR-38-5-1793 566 30430 11680 18750
36 |1/17/2023 [East Delhi waste processing company Itd. Dev Enterprises 198 |HR-38-W-3503 569 30120 11400 18720
37 |1/17/2023 |East Delhi waste processing company ltd. Dev Enterprises 199 |HR-38-5-1793 570 28940 11680 17260
38 |1/17/2023 |East Delhi waste processing company itd. Dev Enterprises | 203 |HR-38-W-3503| 574 29220 | 11400 17820
39 |1/17/2023 |East Delhi waste processing company Itd. Dev Enterprises 204 |HR-38-5-1793 575 29140 11680 17460
40 [1/18/2023 [East Delhi waste processing company td. Dev Enterprises 207 |HR-38-5-1793 579 30470 11680 18790
a1 |1/18/2023 |East Delhi waste processing company Itd. Dev Enterprises | 208 |HR-38-W-3503 580 28930 11400 17530
42 |1/18/2023 |East Delhi waste processing company Itd. Dev Enterprises 211 |HR-38-W-3503 584 30280 11400 18880
23 |1/18/2023 |East Delhi waste processing company Itd.  |Dev Enterprises | 212 |HR-38-5-1793 | 585 | 30710 | 11680 19030
44 [1/19/2023 |East Delhi waste processing company Itd. Dev Enterprises 215 |HR-38-W-3503 590 29420 11400 18020
45 [3/19/2023 |East Delhi waste processing company ltd. Dev Enterprises 216 |HR-38-5-1793 591 28880 11680 17200
46 [1/19/2023 |East Delhi waste processing company ltd. Dev Enterprises 219 |HR-38-5-1793 598 30270 11680 | 18590
47 [1/18/2023 |East Delhi waste processing campany ltd. Dev Enterprises 220 |HR-38-W-3503 599 30640 | 11400 ECEL
48 |1/20/2023 |East Delhi waste processing company Itd. Dev Enterprises | 223 |HR-38-5-1793 604 30630 | 11680 18950 |
49 [1/20/2023 |East Delhi waste processing company kd. Dev Enterprises 224 |HR-38-W-3503 605 29110 00 | 1 /N0
50 [1/20/2023 |East Delhi waste processing company Itd, Dev Enterprises | 227 |HR-38-W-3503| 609 | 29800 | 11400 | 18400 |
51 |1/20/2023 |Fast Delhi waste processing company Itd. Dev Enterprises | 228 |HR-38-5-1793 | 610 | 30640 | 11680 | 18960 |
52 [1/21/2023 |East Delhi waste processing company td. Dev Enterprises | 231 |HR-38.W-3503| 614 | 29320 | 11400 | 1/970
53 [1/21/2023 |East Delhi waste processing company Itd. Dev Enterprises 232 |HR-38-5-1793 615 30570 11680 | 18890 : |
54 [1/21/2023 |East Delhi waste processing company ltd. Dev Enterprises 235 |HR-38-5-1793 621 28900 11680 172720
55 |1/21/2023 |East Delhi waste processing company ltd. Dev Enterprises 236 |HR-38-W-3503 622 29760 | 11400 18360
56 11/22/2023 |East Delhi waste processing company Itd. Dev Enterprises 239 |HR-38-5-1793 626 30270 | 11680 | 18530 |
57 11/22/2023 |East Delhi waste processing company Itd. Dev Enterprises 240 |HR-38-W-3503 627 30110 | 11400 |80
58 [1/22/2023 |East Delhi waste processing company ltd. Dev Enterprises 244 |[HR-38-W-3503 636 | 29460 11400 _‘ Q\.S_—‘jg‘) I
S9 |1/22/2023 |[East Delhi waste processing company Itd. Dev Enterprises 245 |[HR-38-5-1793 63/ 28160 11680 16480 |
60 [1/23/2023 |East Delhi waste processing company Itd. Dev Enterprises 248 |HR-38-W-3503 641 28570 11400 17170 1
61 |1/23/2023 |East Delhi waste processing company ltd. Dev Enterprises 249 |HR-38-5-1793 64? 27910 | 11680 ] 16230

(} Scanned with OKEN Scanner
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e - . Dev Enterprises 252 [HR-38-W-3503| 645 m "1-1-':%_“ - 18760
?i 1/ f?ﬁ;g;: E?:i gz::; V\:?ti 2:2222‘126 company Itd, _ [DevEnterprises | 253 |HR-38.5.1793 | 647 | 28550 | 11680 | 168/0 |
S g e e ‘oce. sing company Itd. Dev Enterprises | 256 [HR-38-W-3503| " 651 29700 | 11400 | 18300 _ [«
e i e pr SSfﬂi’. company Itd. Dev Enterprises 257 |HR-38-5-1793 652 | 28930 11680 | - 2
57 [1/24/2023 |East aihi 2°°8 processing company ld. DevEnterprises | 260 |HR-38-W-3503| 661 | 302/0 IS

- ‘W?‘S\C processing company ltd. Dev Enterprises 261 |[HR-38-51793 662 29430 | el 17750 |
68 |1/25/2023 |East Delhi waste processing company itd. Dev Enterprises | 264 |HR-38°W-3503| 666 | /570 | 11400 | 161/0 |
69 |1/25/2023 |East Delhi waste processing company Itd. Dev Enterprises | 265 |HR-38-5-1793 | 66/ | 29170 T 11680 1490 |
70 [1/25/2023 |East Delhi waste processing company Itd.  |Dev Enterprises | 267 |HR-38-W-3503| 671 | 30140 % 11400 | 18740 |
71 11/25/2023 |East Delhi waste processing company ltd. Dev Enterprises 268 [HR-38-5-1793 677 | 29110 | 1162 1430 |
72 {1/26/2023 [East Delhi waste processing company Itd. Dev Enterprises 271 |HR-38-W-3503 678 28060 o \ ;m:;_;{) i
73 11/26/2023 |East Delhi waste processing company itd. Dev Enterprises 272 |HR-38-5-1793 679 28690 | 11680 | 1/010
74 11/26/2023 |East Delhi waste processing company [td. Dev Enterprises 275 |HR-38-W-3503| 682 29700 | 11400 | 10 |
75 11/26/2023 |East Delhi waste processing company Itd. Dev Enterprises 276 |HR-38-5-1793 685 30130 11680 18450 l
76 |1/27/2023 |East Delhi waste processing company Itd. Dev Enterprises 279 |HR-38-5-1793 688 20260 | 11680 | 1/580 J<
77 11/27/2023 |East Delhi waste processing company Itd. Dev Enterprises 280 |HR-38-W-3503 689 30260 11400 18860 |
78 |1/27/2023 [East Delhi waste processing company Itd. Dev Enterprises | 283 |HR-38-W-3503| 696 | 29450 | 11400 | 18050
79 [1/27/2023 |East Delhi waste processing company ltd. Dev Enterprises 284 |HR-38-5-1793 697 29670 | 11680 | 1/990
80 |1/28/2023 |East Delhi waste processing company ltd, Dev Enterprises 287 |HR-38-W-3503| 700 28760 11400 17360 |
81 [1/28/2023 |East Delhi waste processing company td. __ |Dev Enterprises | 288 |HR38-5-1793 | 701 | 28190 | 11680 | 16510 |
82 [1/28/2023 |East Delhi waste processing company Itd. Dev Enterprises | 201 |HR-38.5-1793 | 707 | 28310 | 11680 | 16630 |
83 |1/28/2023 |East Delni waste processing company td. | Dev Enterprises | 202 |HR-38-W-3503| 705 | 29690 | 11400 | 18280 |
84 |1/29/2023 |East Delhi waste processing company ltd. Dev Enterprises | 295 [HR-38-W-3503| 713 28680 | 11400 17280
85 [1/29/2023 |East Delhi waste processing company Itd. Dev Enterprises 296 |HR-38-5-1793 714 30020 11680 __\_S_MD i
86 |1/29/2023 |East Delhi waste processing company Itd. Dev Enterprises | 299 |HR-38-W-3503| 722 28440 | 11400 | 1/080 |
87 |1/29/2023 |East Delhi waste processing company Itd, Dev Enterprises 300 |HR-38-5-1793 723 30390 | 11680 | 18710 l
88 [1/30/2023 |East Delhi waste processing company Itd. Dev Enterprises 303 |HR-38-Q-7028 728 30790 | 11400 | 19380 |
89 [1/30/2023 |East Delhi waste processing company Itd. Dev Enterprises 304 |HR-38-5-1793 129 28970 | 11680 _‘:)29.6’. l
90 |1/30/2023 |East Delhi waste processing company ltd. Dev Enterprises 306 |HR-38-W-3503 731 29180 | 11400 17780 |
91 |1/30/2023 |East Delhi waste processing company ltd. Dev Enterprises 307 |HR-38-5-1793 732 29630 11680 | 1/9%0 |
97 [1/31/2023 |East Delhi waste processing company itd. Dev Enterprises 310 |[HR-38-W-3503| 736 30020 | 11400 18670 I
93 |1/31/2023 |East Delhi waste processing company !td. Dev Enterprises 311 |HR-38-5-1793 737 28500 11680 16820
94 |1/31/2023 |East Delhi waste processing company ftd. Dev Enterprises 313 |HR-38-W-3503 742 29820 11400 18470
95 [1/31/2023 |East Delhi waste processing company ltd. Dev Enterprises 315 |HR-38-5-1793 744 28930 11680 | 17250 ‘[

TOTAL o - t ~ 1770940]
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BHUMI GREEN ENERGY UNIT-6
Plant Add- Bandhwari Dumpsite, Near Toll Tax, Gurugram-Haryana
RDF DISPATCH DETAILS MONTH OF 1-FEBRUARY-2023 TO 15-FEBRUARY-202

; Challan | Gross | Tare | Net Weight |Receipt Qty
Sr.No. Date Party Name Transport Name | Lr.No. Vehicle no. No. weight | Weight (Kgs) (Kgs)
1 12/1/2023 IK Cement Works [Shyam Roadways 74 NL-01-AB-9756 749 54660 15000 39660 39660
2 12/1/2023 JK Cement Works [JHR Roadlines 5183 |NL-01-AA-6676 750 55550 14000 41550 38140
3 12/1/2023 JK Cement Works [Shyam Roadways 75 RJ-09-GC-3427 751 53200 15000 38200 39920
|4 12/1/2023  |JK Cement Works |IHR Roadlines 5184 |RJ-09-GC-3327 752 | 53420 | 14000 | 39420 40660
5 12/1/2023 JK Cement Works |JHR Roadlines 5185 |HR-55-AF-5327 758 57070 15000 42070 41680
& 12/2/2023 JK Cement Works [JHR Roadlines 5186 [RJ-08-G(C-2827 759 56220 14200 42020 39400
7 12/2/2023 JK Cement Works |[JHR Roadlines 5187 |RJ-09-GC-1927 766 55080 14000 41080 38400
g [2/2/2023  {JK Cement Works |Shyam Readways 76 NL-01-AE-3093 768 55940 15000 40940 36700
9 |2/2/2023 JK Cement Works |[JHR Roadlines 5188 [RJ-09-GD-2627 769 52040 14200 37840 40540
10 |2/3/2023 JK Cement Works [Shyam Roadways 77 NL-01-AE-3094 774 55310 15500 39810 37280
11 |2/3/2023 JK Cement Works [JHR Roadlines 5189 |HR-38-AB-6627 775 54300 14000 40300 39810
12 |2/3/2023 JK Cement Works |JHR Roadlines 5190 |HR-55-AG-2627 776 55070 14000 41070 34400
13 |2/3/2023 JK Cement Works |JHR Roadlines 5191 |NL-01-AE-7257 777 54810 14200 40610 . 40280
14 [2/3/2023 |IK Cement Works |Shyam Roadways 78 RJ-09-GD-3527 778 51980 14700 37280 39880
15 (2/3/2023 JK Cement Works |Shyam Roadways 79 HR-55-AG-6227 779 49400 15000 34400 39800

| 16 | .2_/47/20523 JK Cement Works  |JHR Roadlines 5192 [HR-55-AF-0027 | 788 53430 14200 39230 | 41660

17 |2/4/2023 |JK Cement Works |IHR Roadlines 5193 |HR-38-AB-8327 | 789 | 55770 | 14000 | 41770 | 33510 |
18 {2/4/2023 JK Cement Works |Shyam Roadways 80 RJI-09-G(C-3627 790 52120 15000 37120 37120
19 |2/4/2023 JK Cement Works |Shyam Roadways 81 NL-01-AE-3098 791 50510 15000 35510 38420
20 12/4/2023 JK Cement Works [JHR Roadlines 5194 [HR-55-AG-2827 792 57030 14000 43030 41120
21 |2/5/2023 JK Cement Works {JHR Roadlines 5195 |HR-38-AB-9827 800 55750 14000 41750 38780
22 |2/5/2023 JK Cement Works {JHR Roadlines 5196 [RJ-09-GD-5927 801 54020 14000 40020 38740
23 (2/5/2023 JK Cement Works |Shyam Roadways 82 NL-01-AE-3092 802 52640 15200 37440 36900
24 |2/5/202 JK Cement Works |Shyam Roadways 83 NL-01-AB-9756 803 53940 15000 38940 40940
25 |2/6/2023 JK Cement Works |IHR Roadlines 5197 |NL-01-AE-6021 812 52450 14000 38450 40380
26 |2/6/2023 IK Cement Works |JHR Roadlines 5198 (RJ-09-GD-1527 813 54970 14000 403870 37140
27 |2/6/2023 1K Cement Works  [Shyam Roadways 84 NL-01-AE-3093 814 51270 15000 36270 39850

28 |2/6/2023 |IK Cement Works |Shyam Roadways 85 RJ-09-GC-1427 816 55150 15300 39850 36080 &
TOTAL 1106600{ 1087590
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BHUMI GREEN ENERGY UNIT-6
Plant Add- Bandhwari Dumpsite, Near Toll Tax, Gurugram-Haryana
RDF DISPATCH DETAILS MONTH OF JANUARY-2023 (8-JAN-2023 TO 31-JAN-2023 till)
Sr.N Transport < . Challa | Gross Tare Net
b Date Party Name Karde Lr.No. |Vehicle no. nNo. | weight | Weight Weight Remaiks
1 [22-01-2023 |Narela Waste to Energy  |Bhani Enterprises 1 HR-38-AB-2332 635 52710 14300 38410 S
2 122-01-2023 |Narela Waste to Energy Bhani Enterprises 2 HR-38-Y-4111 640 56760 14800 41960 il
3 |23-01-2023 [Narela Waste to Energy Bhani Enterprises 3 HR-38-Y-4111 646 55930 14800 41130 7
4 |23-01-2023 |Narela Waste to Energy  [Bhani Enterprises 4 HR-38-AB-2332 648 54670 14300 40370
5= |25-01-2023 |Nareld Waste to Energy Bhani Enterprises 5 _ |HR-38-AB-2332 7| 669 56480 - 14300 42180 — / -
& |25-01-2023 |Narela Waste to Energy  [Bhani Enterprises 6 HR-38-Y-4111 670 58730 14800 435930
7 126-01-2023 |Narela Waste to Energy  |Bhani Enterprises 7 .|HR-38-AB-2332 683 58430 14300 24130 4 -
&_ |26-01-2023 |Narela Waste to Energy Bhani Enterprises 8 HR-38-Y-4111 684 57660 14800 42860 — el
g |28-01-2023 |Narela Waste to Energy  |Bhani Enterprises 9 . |{HR-38-AB-2332 | 708 57180 14300 42880 ~ Z
10 [28-01-2023 |Narela Waste to Energy Bhani Enterprises 10 HR-38-Y-4111 710 58430 14800 43630 i
11 |29-01-2023 |Narela Waste to Energy  |Bhani Enterprises 11 HR-38-Y-4111 724 58670 14800 43870 &
12 (30-01-2023 |Narela Waste to Energy  [Bhani Enterprises 12 HR-38-AB-2332 727 57310 14300 43010 //
13 |20-01-2023 |[Narela Waste to Energy Bhani Enterprises 13 HR-38-Y-4111 734 58450 14800 43650 //
TOTAL 552010 | 7
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BHUMI GREEN ENERGY UNIT-6

595

v Plant Add- Bandhwari Dumpsite, Near Toll Tax, Gurugram-Haryana
RDF DISPATCH DETAILS MONTH OF JANUARY-2023 (8-JAN-2023 TO 31-JAN-2023 lillL
Chall
Sr. Transport i . Gross | Tare Net
No. e Party Name Name aedio; Vehikleng, ;2 weight |Weight| weight
1 [1/8/2023  |Okhla Waste Manangement _ |Dev Enterprises | 131 [HR-38-U-9927 469 | 33690 | 11750 | 21940
2 11/8/2023 |Okhla Waste Manangement _|Dev Enterprises | 136 HR-38-U-9927 | 478 | 30940 | 11750 19190 |
3 11/9/2023  |Okhla Waste Manangement  |Dev Enterprises | 137 |HR-38-Q-7028 479 29560 | 11500 18060
4 11/9/2023  |Okhla Waste Manangement |Dev Enterprises 141 |HR-38-Q-7028 487 28680 11500 17180 |
5 11/10/2023 |Okhla Waste Manangement  |Dev Enterprises 142 |HR-38-U-9927 488 31540 11750 19790
6 [1/10/2023 |Okhla Waste Manangement  |Dev Enterprises 143 |HR-38-Q-7028 489 30000 11500 18500
7_11/10/2023 |Okhla Waste Manangement  |Dev Enterprises | 146 [HR-38-Q-7028 494 30870 11500 19370 |
8 [1/10/2023 |Okhla Waste Manangement |Dev Enterprises 147 |HR-38-U-9927 495 29300 11750 17550
9 11/11/2023 |Okhla Waste Manangement  |Dev Enterprises | 150 |HR-38-U-9927 499 32090 1175_0 20340
10 |1/11/2023 |Okhla Waste Manangement |Dev Enterprises 152 |HR-38-U-9927 501 30110 11750 13}99_ 7
11 |1/11/2023 |Okhla Waste Mandngement |Dev Enterprises 154 |HR-38-Q-7028 503 28660 11500 1(/ 1(;0_
12 11/12/2023 |Okhla Waste Manangement |Dev Enterprises 157 |HR-38-U-3927 509 31470 11750 U/f 0
13 11/12/2023 |Okhla Waste Manangement |Dev Enterprises 158 |HR-38-Q-7028 510 29?20 115(r)0 18150
14 [1/12/2023 [Okhla Waste Manangement |Dev Enterprises 162 |HR-38-U-9927 517 29740 11750 1;‘32(;
15 |1/12/2023 [Okhla Waste Manangement |Dev Enterprises 164 |HR-38-Q-7028 519 29260 1159(; 1(3?60
16 |1/13/2023 |Okhla Waste Manangement |Dev Enterprises 167 |HR-38-U-9927 522 30010 11;;0 1;740_
17 11/13/2023 |Okhla Waste Manangement |Dev Enterprises 168 [HR-38-Q-7028 523 30?40 11750 léma
18 |1/13/2023 |Okhla Waste Manangement |Dev Enterprises 169 |HR-38-U-9927 528 29760 11 - o
19 |1/13/2023 |Okhla Waste Manangement |Dev Enterprises | 170 |HR-38-Q-7028 529 30840 11:50 e
20 |1/14/2023 |Okhla Waste Manangement  |Dev Enterprises | 173 |HR-38-U-9927 532 30720 e o
21 |1/14/2023 |Okhla Waste Manangement  |Dev Enterprises | 175 HR-3§S-Q-7028 534 30523 e oo
22 1/14/2023 |Okhla Waste Manangement |Dev Enterprises | 177 |HR-38-U-9927 536 222-10 = e
23 |1/14/2023 |Okhla Waste Manangement |Dev Enterprises 180 |HR-38-U-9927 543 39710 e 132}0
24 |1/14/2023 |Okhla Waste Manangement |Dev Enterprises | 181 [HR-38-Q-7028 54171 T e o
25 11/15/2023 |Okhla Waste Manangement _ [Dev Enterprises | 184 |HR-38-Q-7028 528 T T
26 |1/15/2023 |Okhla Waste Manangement  |Dev Enterprises 185 |HR-38-U-9927 255 = = T
27 |1/15/2023 |Okhla Waste Manangement |Dev Enterpr!ses 188 |HR-38-U-9927 = e T e
28 [1/16/2023 |Okhla Waste Manangement  |Dev Enterpr:_ses 189 HR~38-Q—7S§§ = — i o
29 [1/16/2023 |Okhla Waste Manangement |Dev Enterprfses 191 |HR-38-U-9 8 r;o e -
30 |1/16/2023 {Okhla Waste Manangement _ |Dev Enterpr!ses 193 HR-38-Q-7027 ;g7 s e
31 |1/16/2023 |Okhla Waste Manangement  |Dev Enterpr!ses 196 |HR-38-U-99 : ! o o =
32 |1/16/2023 |Okhla Waste Manangement |Dev Enterpr!ses 197 HR-38-Q~7028 o e e .
33 [1/17/2023 |[Okhla Waste Manangement  |Dev Enterpr!ses 200 HR-38-Q-7$7 gt ._?99.30 Rt 800
34 |1/17/2023 |Okhla Waste Manangement  [Dev Enterpr{ses 201 HR-3§-[LJJ-§927 = 3;0030 1_”50 i
35 11/17/2023 _|Okhla Waste Manangement__Dev fnterprises | 272 A58 -7028 577 | 29300 | 11500 17800
36 |1/17/2023 |Okhla Waste Manangement  |Dev Enterpr!ses 205 HR-38~Q-9927 e e e S
37 [1/18/2023 |Okhla Waste Manangement  |Dev Enterpr!ses 206 |HR-38-U- - o Lot e
Okhla Waste Manangement  |Dev Enterprises | 209 |HR-38-Q-7028 - i
e khla Waste Manangement  |Dev Enterprises | 210 |HR-38-U-9927 582 27920 | 1 - o
3(93 51355823 8kh|2 Waste Manangement  |Dev Enterprises | 213 IHR-38-U-9927 ig; igé}lg 11;;8 e
4 - > 2.0,
41 |1/18/2023 |Okhla Waste Manangement  |Dev Enterpn.sez it; :2;38;233 e s
42 |1/19/2023 |Okhla Waste Manangement _ |Dev EnterpffsiS R 597 | 29320 | 11500 17840
43 |1/19/2023 |Okhla Waste Manangement _ [Dev Emerpr!seS R e e - — e
a4 [1/19/2023 |Okhla Waste Manangement _ |Dev Enterpn.s e g 18170
ent |Dev Enterprises | 222 |HR-38-Q-702 : =
45 |1/20/2023 |Okhla Waste Manangem : oes | 225 [WR-35.09927 | 606 | 20370 | 11750 | 17670
46 |1/20/2023 |Okhla Waste Manangement _ |Dev nterprl R e e 17240
47 |1/20/2023 |Okhla Waste Manangement  |Dev Enterpr!ses S i TE e T T
48 |1/20/2023 |Okhla Waste Manangement | Dev EnterF’ffSes ST e3> | 29010 | 11750 1 ]Z(ﬁ* ‘
49 [1/20/2023 |Okhla Waste Manangement _ |Dev Enterprfses e 616 28730 | 11500 | 17230
Oldila Weiste hanangement Dy Enterprises | 295 617 | 29730 | 11750 | 17980
2(1) 1/21m‘ hla Waste Manangement  |Dev Enterprises | 234 |HR-38-U-9927 e
2
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. =T 1500 | 18378 .

| 2= s etreves  |UKNIA Waste Manangement  |Dev Enterprises | 237 |HR-38-Q-7028 623 28870 . ...-56—/0

53-11/21/2023 |Okhla Waste Manangement  |Dev Enterprises | 238 |HR-38-U-9927 624 | 30420 | 11750 | 18671
454 11/22/2023 |Okhla Waste Manangement  |Dev Enterprises | 241 |HR-38-Q-7028 | 628 | 28390 | 11500 | 5‘@6

55 11/22/2023 |Okhla Waste Manangement  |Dev Enterprises | 242 |HR-38-U-9927 629 | 29400 | 11750 | \IRIN

56 |1/22/2023 |Okhla Waste Manangement  |Dev Enterprises | 243 {HR-38-Q-7028 630 | 30060 | 11500 18560

57 |1/22/2023 |Okhla Waste Manangement  |Dev Enterprises | 246 |HR-38-U-9927 638 29110 | 11750 17360

58 11/22/2023 |Okhla Waste Manangement  |Dev Enterprises | 247 |HR-38-Q-7028 | 639 | 29060 | 11500 17560

59 |1/23/2023 |Okhla Waste Manangement _|Dev Enterprises | 250 |HR-38-Q-7028 643 | 29370 | 11500 17870

60 11/23/2023 |Okhla Waste Manangement |Dev Enterprises | 251 |HR-38-U-9927 644 29300 11750 17550

61 11/23/2023 |Okhla Waste Manangement  |Dev Enterprises | 254 |HR-38-Q-7028 649 30360 | 11500 18860

62 11/23/2023 |Okhla Waste Manangement |Dev Enterprises | 255 |HR-38-U-9927 650 31060 11750 19310

63 11/24/2023 |Okhla Waste Manangement  |Dev Enterprises | 258 [HR-38-Q-7028 653 30210 11500 18710

64 11/24/2023 |Okhla Waste Manangement  |Dev Enterprises 259 |[HR-38-U-9927 655 28930 11750 17180

65 [1/24/2023 Okhta Waste Manangement  |Dev Enterprises | 262 |HR-38-Q-7028 664 29130 11500 17630

66 \1/24/2023 Okhla Waste Manangement  |Dev Enterprises 263 |HR-38-U-9927 665 28150 11750 16400

67 |1/25/2023 |Okhla Waste Manangement |Dev Enterprises 266 |HR-38-U-9927 668 29660 11750 17910

68 11/25/2023 |Okhla Waste Manangement |Dev Enterprises 269 |HR-38-Q-7028 673 30650 11500 19150

69 [1/25/2023 |Okhla Waste Manangement |Dev Enterprises | 270 HR-38-U-9927 675 28970 11750 17220

70 11/26/2023 |Okhla Waste Manangement |Dev Enterprises 273 |HR-38-U-9927 680 29440 11750 17690

71 |1/26/2023 |Okhla Waste Manangement  |Dev Enterprises | 274 |HR-38-Q-7028 681 30390 11500 18890

72 11/26/2023 |Okhla Waste Manangement  |Dev Enterprises 277 |HR-38-U-9927 686 28670 11750 16920

73 |1/26/2023 |Okhla Waste Manangement |Dev Enterprises | 278 |HR-38-Q-7028 687 29760 11500 18260

74 11/27/2023 |Okhla Waste Manangement  |Dev Enterprises | 281 |HR-38-U-9927 690 29180 11750 17430

75 |1/27/2023 |Okhla Waste Manangement  |Dev Enterprises | 282 |HR-38-Q-7028 695 28810 11500 17310

76 |1/27/2023 |Okhla Waste Manangement  |Dev Enterprises | 285 |HR-38-U-9927 698 30020 11750 18270

77 |1/28/2023 |Okhla Waste Manangement |Dev Enterprises 286 |HR-38-Q-7028 699 31060 11500 19560

78 |1/28/2023 |Okhla Waste Manangement |Dev Enterprises | 289 |HR-38-U-9927 702 29470 11750 17720

79 11/28/2023 |Okhla Waste Manangement _|Dev Enterprises | 290 |HR-38-0-7028 | 703 | 28300 | 11500 | 16800

80 |1/28/2023 |Okhla Waste Manangement Dev Enterprises 293 |HR-38-U-9927 711 28860 11750 17110

81 |1/28/2023 |Okhla Waste Manangement  [Dev Enterprises | 294 |HR-38-Q-7028 712 28390 | 11500 16890

82 |1/29/2023 |Okhla Waste Manangement  |Dev Enterprises | 297 |HR-38-Q-7028 715 29110 11500 17610

83 11/29/2023 |Okhla Waste Manangement  |Dev Enterprises | 298 [HR-38-U-9927 716 30220 11750 18470

84 |1/29/2023 |Okhla Waste Manangement [Dev Enterprises 301 |HR-38-U-9927 725 29990 11750 18240

85 [1/29/2023 |Okhla Waste Manangement |Dev Enterprises 302 |HR-38-Q-7028 726 29460 11500 17960

86 |1/30/2023 |Okhla Waste Manangement _ [Dev Enterprises | 305 |HR-38-Q-7028 730 29250 11500 17750

87 [1/30/2023 |Okhla Waste Manangement  |Dev Enterprises | 308 HR-38-Q-7028 733 28790 11500 17290

88 |1/31/2023 |Okhla Waste Manangement |Dev Enterprises 309 [HR-38-U-9927 735 29080 11750 17330

89 [1/31/2023 |Okhla Waste Manangement [Dev Enterprises 312 |HR-38-Q-7028 738 29010 11500 | 1/510

20 11/31/2023 |Okhla Waste Manangement _|Dev Enterprises | 314 |HR-38-Q-7028 | 743 | 28730 | 11500" [ 1m0

91 [1/31/2023 |Okhla Waste Manangement |Dev Enterprises | 316 |HR-38-U-9927 745 30160 11750 18410

TOTAL 164562
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L"’"‘a—‘-i’unt Add Bandhw.nl Dumpsite, ’war Toll lu (.uvugum Maryuu R e v
RDF DISPATCI{ I)P TMLS MONIH_L)L! HHHUAHY ZUli l()' Z_&!_l'_l BNUARY 1023 e
St Transport |, .. b [ Challa |l Gross ‘ ‘ Net
‘NOIIU“E %P"‘Y pme ..\amop ;l,r.!\o.;Vthle e . nNo. welght E l"h Weight
! ! 3 o
I (o vy ¢ Wanargemert ey Entorp ey i3 :3""??5‘:';; U] :__ 743 | d.igu 131750 ) 17040 i
™7 [9t02-23 _ {Owbia Waste Manangrment Dey Uneprpiiaey | 327 ThR 3%_'_‘__9"/1 e 156 T UL L‘:f'.’."?..,,._..if’?”
3 Bic2 23 iOkhia was'c'\‘a':»:g'-"‘r"! _Dey Emerpriey | 323 DeRG8 Qsi028 1 "" {8 5 "f’"".’ A (AR 050 |
TJ‘E’ECI‘ 73 (Okha Waste Manacgement ey boseipenes | 37% ?‘-5}3_.1}_'“?‘" ! ’“ , _{'J'} 1 P 7,, 1&?1")_...‘
5 02G2-23  Okhia Warte Warangamant (Dev [aterprices | 3/b Inf A8 1078 | 3 ! 7bl'Fw 1': 5 2L 177809 - ]
% 1626223 EOM;; Waste Marnangemert 'zii_l"'ﬂ'r' Ly ] 379 ThRIRY c':"/ ,-1(’7 7; "?._'_7'.‘."') ! ",'4_.‘2....4
7 G30323  Ovhia Waste Wananpement Gy Leternigey © 330 iR 33 Q1 /P l ( it 5"7"3 A‘ 119590 14704
2 510021 JOvhia Waste Maranpement  Dey Enterprises | 333 HR 384 ey | 773 | 29630 | ""J” 11620
g 1030223 i0knla Mar'e Warangement  |Dey Enietm ey 1 335 1:R.3834) Q677 _1_'78 ‘ 750545 i xll')')r 1779
1 10301.23 |Okhia Waste Marargement Dy Enterprises 1 3% (R 38751 |74 4| 19380 | 11500 ] 17340
1980133 [Oania Wave Manangarent  Dev frterprses | 339 (WRIBA 5.0 93// M__L”LL,_T 30478 ] 11750 4 181
11104.02-23  10phia Waste Manargamert 1Oy Enteeprises 341 (#R R 33 (} 7t I B 794 1 23178 JREERT 28270
040223 [Dknla Waste Macangement D¢y Enterprises 343 R 3R U ":‘/ / = 19‘" 36110 E 11750 25360
14 |05-G2-23  |Oknla Waste Manangement  [Dev Erterprices | 345 1HR-38-O¢ 7675 7195 28560 | 11990 17066
51050227 [Oha Waste Warargamert |Dev Enterorses | 346 |HR-38-U-9377 l 799 ?0?‘30 11750 1 12310
61090723 Chnia Waste Marargement  |Dev Enterprises | 349 iiR-38.0.7078 | 807 l’im 11500 | 17440
17 1650223 {Okhia ‘Waste Manargement [Gev Erterprises WJ% 30720 | 11750 12979
18 106-02-23  |Oknia Waste Manacgement  {Dey Enterprises | 352 HR.38-0:7107% 211 29770 | 11590 | 12270
15106-02-23  |Oknla Waste Manargemert  |Dev Enterprises | 354 ua-3alu-99{7 837 30330 | 11750 1 12649
36 \06-G2-23  |OkniaWaste Manargement  |Dev Enterprises Wd 218 27980 | 11500 | 16430
11 167-G2-23  |Oknla Waste Manangement ioevgme,pn;? 359 |HR-38:U-8527 512 30830 1 11750 | 19020
| 22 [67-02-23  [Okhla Waste Manangement  10ay Enterprises WW’ 823 27430 | 11500 | 15330
DT”””:“ 33 {Gkhls Wasle Manangement  [Dev Enterprises WQ 7028 226 27940 | 13500 | 16420
[ 24 [08-02-23 TGnla Waste Marargement  |Dev Enterprises 364 |HR-35-U- 11{7 328 30160 | 11750 | 12410
[15 w 02-23  |Oknla Waste Mananpement  |Dev Enterprises 367 |HR-38-0:7028 | 831 [ 28470 | 11500 | 16970
[26 [08-02-23__|Okhla Waste Manangement _|Dey Enterprises 370 |WR-38:U-9927 | 835 | 30640 | 11750 | 18290
[77[08-02-23__|Okhla Waste Manargement _|Dey Enterprises 371 |HR-32-Q-7022 | 836 | 27620 | 11500 | 16120
{ 28109:02.23  |Okhla Waste Manarperment  |Dev Enterprises | 374 [HR-38-U-9927 339 29600 | 11750 | 17850
[ 25 [05-02-23  [Okhla Waste Manangement |Dev Enterprises | 377 |HR-38-U-9927 843 29870 | 11750 | 18120
3011002-23 |Okhla Waste Manangement _|Dey ENte(pIES 378 |HR-33-Q-7023 | 844 | 29720 | 11500 | 12220
31 |10-02-23_ |Okhia Waste Manangement _|DeY Eoterprises | 381 |HR-32-U-9927 | 847 | 29690 | 11750 | 17940
[32111-02-723 | Okhla Waste Manangement Dev Enterprises | 384 |WR-32-U-9927 | 852 | 30760 | 11750 | 19010
33 111-02-23 _ |Okhla Waste Manangement __|Dev Enerprises 385 |HR-33-Q-7023 453 28760 | 11500 17260
34 111-02-23 _ |Okhla Waste Manangement _ |Dev Enterprises 387 |HR-38-Q-7024 255 29340 | 11500 17340
?1_1_0—2—?3—— Dknla Waste Manangement _|Dev fnterprises 329 |HR-38-U-9927 359 30240 | 11750 18590
36 112-02-23 Okhla Waste Manaripement  [Dev Enterprises 393 |HR-38-0-7023 263 30290 | 11500 12790
h’f 12-02-23__|Okhla Waste Manangement Dev Enterprises | 394 |HR-38-U-9927 864 30260 | 11750 18510
E 12-02-23 _|Okhla Waste Mananpement Dev Enterprises 397 |HR-38-Q-7028 268 29300 | 11500 17200
—3_9_12-02-23 Okhla Waste Mananpement  |Dev Enterprises | 398 |HR-38-U-9927 | 870 29840 | 11750 12090
70 113-02-23  |Okhla Waste Manangement  |Dev Enterprises 401 |HR-38-0-7028 873 29490 | 11500 17990
| 41 13-02-23  |Okhla Waste Mananpement  |Dev Enterprises 403 [HR-38-U-9927 877 29080 | 11750 17330
42 113-072-23  |Okhls Waste Manangement | Dev En1Erprises 405 |HR-38-Q-7028 879 28960 | 11500 17460
43 [14-02-23  |Okhla Waste Manangement  {Dev Enterprises 408 |HR-38-Q-702¢ 882 27260 | 11500 16360
44 |14-02-23 Okhla Waste Manangement  |Dev Enterprises 408 |HR-33-U-9927 833 30540 | 11750 18790
45 116-02-23  |Okhla Waste Manangement _[Dev Enterprises | 412 HR-38-U-9927 890 30670 | 11750 18920
46 120-02-23  |Okhla Waste Manangement  [Dev Enterprises 413 [HR-38-Q-7028 891 29680 | 11500 18180
71360923 |Okhla Waste Manangement__|Dev Enterprises | 416 |HR-38-U-9927 | 894, | 30210 | 11750 | 18460
(43 92-02-23  |Okhla Waste Mananpement _ |Dev Enterprises 421 |HR-38-Q-7028 906 28690 | 11500 17190
[ 49 |22-02-23 | Okhla Waste Manangement _ |Dev Enterprises 422 |HR-38-U-9927 508 29840 | 11750 18090
m 23.02-23_ |Okhla Waste Manangement | Dev Enterprises 425 |HR-38-Q-7028 912 29720 | 11500 | 18220
[ 51[23-02-23 _|Okhla Waste Manangement Dev Enterprises | 428 |HR-38-0-7028 919 29310 | 11500 | 17810
W [74.02:23_|Okhla Waste Manangement _|Dev Enterprises | 429 JHR-38-U-9927 923 | 30680 | 11750 | 18930
{ 53 |24-02-23  |Okhla Waste Manangement Dev Enterprises | 432 |HR-38-0-7028 927 29170 | 11500 | 17670
| 54 {24-02-23  |Okhla Waste Manangement | Dev Enterprises 433 |HR-38-U-9927 928 28970 | 11750 17220
F.S?l?.d-02-23 Okhla Waste Manangement | Dev Enterprises 436 |HR-38-U-8827 935 29800 | 11750 18050
{ 56 l24—02-23 Okhla Waste Manangement _|Dev Enterprises 437 |HR-38-Q-7028 | 936 29660 | 11500 18160
[ 57 125-02-23 _ |Okhla Waste Manangement = IDevEnter ses | 7028 |, 941 | 29840 | 11500 | 18340
[68 [25-02-23 _|Okhla Waste Manangems Dev Enter 8.0.9927. | 942 . | 30760 | 11750 | 19010
(59 [25:02:23_|Okhla Waste Manangerm prls 50727 | 947 | 29870 | 11750 | 18120
8- 0K, : 2 '
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OkHa Wa<te \1ana ement _- Dev Enterprises 448

HR- 3807028 | osa

-

bkhia Waste mnaw ~ment _|Dev Enterprises | 449 |HR-38-U-8927 | 955
‘Okhla Waste Manangement Dev Enterprises 452 [HR-38-U-3927 961
'iOkhIa Waste Manangement  {Dev Enterprises 1 453
OKhla Waste Manangement |
Okhla Waste Manangement
iOkhla Waste Manangement
|Okhia Waste Manangement

' Okhla Waste Manangement

29060 | 11500 | - 17560 |
. 400 | 11750 | 16650 |
\ 0 | 11750 | 18840 |
| 963 29510 | 11500 | 18010 | 5 8
Dev Enterprises | 456 |HR-38-Q-7028 | 966 | 11500 | 17230
Dev Enterprises | 457 |HR-38-U-8927 | 969 30860 | 11750 | 19110
i i
| &
[ |
|

HR-38-Q-7028 |
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w
o
w
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Dev Enterprises 460 {HR-38-Q-7028 I a73 29120 | 11500 | 17620
Dev Enterprises | 463 [HR-38-U-9927 | 977 | 29600 11750 | 17850 |
Dev Enterprises | 46¢ |HR-38-Q-7028 | 978 37970 | 11500 | 16470 |
|OKhia Waste Manangement Dev Enterprises | 467 HR-38-U-9927 Qg4 29410 ; 11750 | 17660 '
'_;Qkhia Waste Manangement  |Dev Enterprises l 468 |HR-38-Q-7028 | 985 28210 | 11500l 16710 |

Total Dlspatched 1269080
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' L.———’ BHUMI GREEN ENERGY UNITT-0
™ Plant Add- Bandhwari Dumpsite, Near Toll Tay, Gurugram: SHaryana
FeoTadai RDF DISPATCH DETAILS MONTH OF 1-FEBRUARY- 202 iTo 28-FEBRUARY. 2023 :
s anspor ‘halla] Gross | 7 ] \J
N{Date |Party Name Transport i, Novehicle no. Whing Gruss | RIS | I
a Name n No. [welpght [Welght] Weight
1 (01-02-23 [East Dethi wagte processing company td Dev Enterprises | 317 [HR- 8 W-3503 146 30910 | 11400 )
2 101:02:23 [East Delhi waste Processing company itd Dev Enterprises | 318 HR'_AS 51793 747 0370 | 1168 1RG0
3 101-02-23 |East Delhi waste processing company itd, Dev Enterprises 20 (MR }.3.\\'.3503 151 21900 11400 16520
4 101:02.23 East Delhi waste processing company ltd Doy Enterprises | 321 [HRASS 1793 o4 | 29000 | 11680 | 18010
% 102:02.23 {East Dethi waste processing company . [Dev Enterprises | 3N [HR 38 S 1793 o1 | 29120 | 11680 | 17640
6 102:02.23 |East Delhy waste processng company Itd. _ |Dev Enterprses | 327 [HR IS W-3503 | 764 | 0040 | 11400 | 18640
7 [02:02-23_|East Delhi waste processing company R [Dev Enterprises | 338 |HR 38-51703 o5 | 30530 | 11680 | 18850
§ 103-02-23 |East Delhi waste processing company Itd Dev Enterprises | 331 [HR 38 \W-3803 P01 28200 | 1140 {16800
8 [03-02-23 |€ast Delhi waste processing company Itd Dev Entetonses | 332 |HR.33.5:1793 772 | 30010 | 11680 | 18n0
10 103-02-23 [East Dethiwaste processing company Itd. Dev an;\uses 334 m\x\“\—_ T8 29910 | 11e80 18200
11 {04-02-23 [East Dethi waste processing company itd Dov Enterpiises | 337 [HR-35:W-3503 188 | 28070 | VW00 | 17270
12 104-02-23 1East Dethi waste processing company #td Dov Enterprises | 338 [HR 38§ 1793 786 2980 | 11680 18300
13 108-02-23 |Ea§'\ Dethi waste processng company itd [Dev Enterprises 340 ;‘;\ l\ S \)01 3 30200 11680 18520
14104.02-23 |East Deihi waste processing company itd. Dev Enterprises | 342 MR LRV 3503 s | 29120 | 1400 | 17700 |
151050223 [East Delhi waste processiog comparylid, o Enerpiics 393 |HR 381793 797 | 28980 | 1680 | 17300
16 105-02-23 'Tast Dethi waste process! ng company 1. Doy ENterprises __3_.1_,1_;‘:‘_%3‘\\’-3503 805 20380 | 11400 17980
17105:02-23 |East Delhiwaste processing company I, |Dey Enterprises | 348 |HR SIS} 806 | 30370 | 11680 | 18650
18 106-02-23 [East Deihi waste processing company itd. Dov Enterprses | 381 Hh 3351793 810 20100 | 11880 17420
19 106-02-23 [East Dethi waste processing company I, e En(m‘w;.ns:‘s : U [HR 2813503 815 20700 | 11400 18300
201068-02-23 |East Dethi waste processing comoany itd. Doy Enterprises 355 : HA- 3851793 §18 29510 11680 17830
21 107-02-23 iEast Dethiwaste progessing company i, Dov ENtorplises 357 [HR-38W-3503 820 | 28610 | 1400 17210
22107-02-23 [East Delhiwaste processing company td. Doy Entorprses | 358 (HR33-3-1793 821 | 29000 | 11880 | 1733
23107-02-23 |East Delht waste processing company Itd. Dov Epterprises 301 [HAR-38.8.1793 125 33770 11680 13:1;0
24107022 1East Delhi waste processing company td T Toev Enterprises | 363 HR-38-W-3503 827 | 3060 | 11400 133;;0
| 35708:02.23 [East Delhi waste processing company s, [Dev Enterprises | 365 1R 3851793 829 | 30070 | 11680 | 18390
26 |08-02-23 ‘ast Delhi waste processing company 1td. TE.“_" Enterprises | 386 [HR-38W-3503 | 830 | 28360 | 11400 | 1eac0
27 108-02-23 |East Dethi waste processing company lm‘. LDE\- Enterprises 368 [MR-3ZW-3503 833 28750 | 11400 17350
28 [08-02-23 Easi Delhi waste processing company itd Dov Enterpnses | 363 |HR-38.5-1793 831 | 29040 | 11680 | 18260
231090223 |Zast Delhi waste processing company itd, _|Dev Enterprises 372 [HR-38-5-1793 837 | 30020 | 11630 | 18340
130108-02-23 |East Delhi waste processing company itd, Dev Enterprises | 373 [HR-33W-3503 838 | 28740 | 1400 nfun
| 31102-02-23 |East Delhi waste processing company nd. DevEnterprises | 375 [NR-33W-3503 | S40 | 27960 | 11900 | 16560
32]09:02-23 [East Delhi waste processing comeany DevEnterprises | 376 [WA 3551793 | 42| 29300 | 11680 | 17620
[ 33 [10-02-23 JEast Delhi waste processing cCOMpany t. Doy Enterorises | 379 [RS8 $45 | 30110 | 11680 | 18430
331300223 Lcizoe.m waste processivg company i3, IDe\' Enterprises WY IHR-3RAV-3503 48 30010 1 11400 18810
{35 110-02-23 |East Delhi waste processing company itd. !‘[‘0\‘ Enterprises A8 [MRAARANAS0R 850 30590 11400 19190
W‘z Delhi waste processing tompany k. {Dav Entorprises 383 |RA-28-5.1793 o1 316D 11680 o0
_;:1-'1—1-—’-0‘7—:3—:65 Delht waste processng company itd {Dev Entarprises 386 {MR-38.5-1793 54 30630 | 11680 13950
35(11-02-23 |East Deilhi waste Qrocassing company itd Dev Enterprisas 388 [HR-38-W-3503 357 28770 11400 17370
_511_12223 Fast Dethi waste procassing company itd. Dev Entarprises 390 (HR-38-5-1793 360 39710 11650 12030
20112-02-23 IEast Deihi waste procassing company Itd, Dev Enterpnses 301 [HR-3SAW-3503 86l 28540 | 11400 17140
41[12-02-23 [East Delhi waste processing company ta. Dev Enterprises | 392 1HR-33§-1793 862 20010 | 11680 17330
22112-02-23 |East Delhiwaste processing company itd. Doy Enterprises | 395 |HR-38:5-1793 860 | 29690 | 11680 18010
43112-02-23 |East Delhi waste processing company ftd, Dev Enterprises | 3% [HR-38W-3503 867 59710 1 11400 17310
22 113-02-23 [East Delhi waste processing company itd {Dev Enterprisas 383 |HR-33:5-1793 871 30220 | l1es0 18540
251130223 |East Dethi waste processing company ftd.  {Dev Enterprises | 400 {HR-33-V-3503 872 | 23140 | 1a00 | 18740
45 |13-02-23 iEast Deiniwaste proCessing € company td. I Dev Enterprises “ 402 [HR-ISAM-3S03 874 22030 11300 17630
{47 |13-02-23 |East Delhi waste processing company itd, [Dev Enterprises | 404 [HR-38-5-1783 S78 | 29420 | 11680 | 1740
48114-02-23 |East Delhi waste processing wmpam- itd. {Dev Enterprises | 408 |HR-38-8-1793 880 28930 | 11680 17310
£9{14-02-23 |East Delhiwaste pro sing company itd. bevE torprises 407 [HR-38-W-3503 881 29130 11300 17730
SO 110-02-23 IEast Delhi waste oro ewa ng company itd. {Dey Enterprises 410 [HR-38:5-1793 836 3070 | 11680 13490
51{19-02-23 |East Dethi waste progessin gc mpany itd. Dev Enterprises | 411 THR-38-W-3503 888 28370 | 11400 16970
l?T“ -02-23 |East Delhi waste processing company td. Dav Enterprises 414 [HR-38-5-1793 392 0220 | 11680 18540
I's3120:02-2 lgaq Delhi waste processing company ta. Dev Enterprisas | 415 [HR-38-W-3503 893 29700 | 11400 18300
‘S {21-02-23 |East Delni waste processing company ttd. Dev Enterprises | 417 HR-38-W-3503 86 30110 | 1400 18710
[55121-02-23 |€ast Delhi waste 0rocessing COMPAn e ey Enterprises +f. 418 [HR-38- 898 | 20040 | 11680 18260
1 56122-02-23 {East Dethi waste procassing com n 904 | 29890 | 11400 | 18490
[57122.02-23 |East Delhi waste processing compan R- 905 | 30750 | 11680 | 18070
{ 581230223 [East Dethiwaste Drocesying comps HR- 910 | 9100 11{00 17‘7\30
[ 59123-02-23 {gast Delhn waste processing comp Q11 | 30060 | 11680 | 18380
East Proctuing 3 7 5
Compsay Limited 3
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Certificate of material received for co-processing

Certificate No.: UTCL/AC/AFR/DC/BGE/DEC—ZZ/OI-A

This is to certify that we have received material for co-processing,
262.270 MT of Sorted MSW/RDF sent by “BHUMI GREEN ENERGY”
during the period 01.12.2022 to 30.12.2022. The certificate qua

entity.

Month T

Date: 27.12.2022

the following quantities
; atour Aditya Cement Works
ntity is not issue to any other

: Type of Waste Material

DEC-2022 |

Sorted MSW

i
—-

Received Qty (MT) 7

262270 i J

The vehicle wise receipt details are given below:

iAW T

1 03.12.2022 NLO1AD2071 192 34.470 34.570
2 03.12.2022 RJO9GD3127 193 37.990 38.160
3 12.12.2022 4 NLO1AE3102 234 38.470 38.710
4 17.12.2022 HR38U0006 243 37.700 38.060
5 18.12.2022 NLO1AE7970 252 37.800 37.920
6 19.12.2022 HR55AG1727 251 37.350 37.390
. 25.12.2022 | RIO9GC1427 244 37.270 37.460

Note: This certificate is not valid for an Y EPR Benefits.

Aut‘ﬁojri:ed Si;r;‘tory

ULTRATECH CEMENT LIMITED ] HEY R ' B‘Wm;‘u* Canter, 2ndl Elosr

(Unit : Aditya Cement Works)

+91 1472 221020



BHUMI GREEN ENERGY UNIT-6

Plant Add- Bandhwari Dumpsite, Near Toll Tax, Gurugram-Haryana

RDF DISPATCH DETAILS MONTH OF December-2022

602

) Receipt
Sr.No. Date Party Name Transport Name LR.No. Vehicle no. i Grfnss Ta.re ek Welght Weight
No. weight | Weight (MT) (MT)
1 12/2/2022 | JK Cement Works Mangrol JHR Roadlines 5041 NL-01-AE-7257 211 57090 | 14200 42890 42240
2 12/2/2022 | JK Cement Works Mangrol JHR Roadlines 5042 RJ-09-GD-1527 212 55300 | 14800 40500 40360
3 12/2/2022 | JK Cement Works Mangrol JHR Roadlines 5043 | RI-09-GD-4827 213 54170 | 14500 39670 39520
4 12/4/2022 | 1K Cement Works Mangro! JHR Roadlines 5044 HR-38-AB-7427 214 56440 14200 42240 40820
5 12/4/2022 | IK Cement Works Mangrol JHR Roadlines 5045 RJ-09-GC-3327 215 56630 14500 42130 41580
6 12/4/2022 | JK Cement Works Mangrol JHR Roadlines 5046 HR-38-AB-6627 216 53810 14100 39710 39180
7 12/4/2022 | JK Cement Works Mangrol JHR Roadlines 5047 HR-38-AB-9827 217 54740 14100 40640 40200
8 12/4/2022 | JK Cement Works Mangrol JHR Roadlines 5048 HR-55-AF-5327 218 57000 15200 41800 41500
g 12/4/2022 | JK Cement Works Mangrol JHR Roadlines 5049 RJ-09-GD-2827 219 52210 | 14200 38010 37240
10 12/5/2022 | JK Cement Works Mangrot JHR Roadlines 5050 RJ-01-GC-5097 220 50300 15500 34800 34700
11 12/6/2022 | JK Cement Works Mangrol JHR Roadlines 5051 RJ-09-GD-2527 271 50720 | 13500 37220 36540
12 12/6/2022 | JK Cement Works Mangrol JHR Roadlines 5052 NL-01-AE-7988 222 53540 | 14170 39370 38500
13 12/6/2022 | JK Cement Works Mangrol JHR Roadlines 5053 NL-01-AE-6021 223 52740 | 14200 38540 37020
14 12/7/2022 | IK Cement Works Mangrol | JHR Roadlines - 5054 NL-01-AE-7257 224 - 54560 14200 40360 39600
15 12/7/2022 | JK Cement Works Mangral JHR Roadlines 5055 RJ-09-GD-1527 225 12910 14000 38910 38020
16 12/7/2022 | JK Cement Works Mangrol JHR Roadlines 5056 HR-55-AF-0027 226 52760 14500 38260 37860
17 12/7/2022 | JK Cement Works Mangrol JHR Roadlines 5057 HR-38-AB-7427 227 54460 14000 40460 38720
18 12/8/2022 | JK Cement Works Mangrol JHR Roadlines 5058 HR-38-AB-6627 228 52850 | 14000 38850 38020
19 12/8/2022 | JK Cement Works Mangrol JHR Roadlines 5059 RJ-09-GC-3327 229 54570 | 14500 40070 39300
20 12/9/2022 | JK Cement Works Mangrol JHR Roadlines 5060 RJ-09-GD-2827 230 57860 | 1420C 43660 42540
21 12/9/2022 | JK Cement Works Mangrol JHR Roadlines 5061 HR-38-AB-8327 231 51300 14000 37300 36700
22 12/9/2022 | JK Cement Works Mangrof JHR Roadlines 5062 RJ-09-GD-4827 232 56170 14500 41670 41220
23 12/9/2022 | JK Cement Works Mangrol JHR Roadlines 5063 RJ-01-GC-0430 233 55720 15000 40720 39720
24 12/10/2022 | JK Cement Works Mangrol JHR Roadlines 5064 RJ-09-GD-5827 235 54960 1400C 40960 39460
25 12/10/2022 | JK Cement Works M% . JHR Roadlines 5065 RJ-09-GD-5167 236 54460 1600C 38460 38280
26 12/11/2022 | JK Cement Works ‘:,'s; i \}HR Roadlines 5066 RJ-09-GD-1527 237 55740 14000 41740 40920
27 12/11/2022 | JK Cement Works arhil. X&JﬁR Road(l;nes 5067 HR-55-AF-5327 238 53300 | 15200 38100 37680
@/U*;‘ 2 fx\\\mq’ & T4
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28 12/11/2022 | JK Cement Works Mangrol JHR Roadlines 5068 NL-01-AE-7257 239 52660 | 14200 38460 37680
29 12/11/2022 | JK Cement Works Mangrol JHR Roadlines 5070 HR-38-AB-9827 240 51930 | 14200 37730 37340
30 12/12/2022 | JK Cement Works Mangrol JHR Roadlines 5071 HR-38-AB-6627 241 53040 14000 39040 38160
3l 12/12/2022 | JK Cement Works Mangrol JHR Roadlines 5072 RJ-09-GC-3327 242 56310 14500 41810 41180
32 12/13/2022 | JK Cement Works Mangrol JHR Roadlines 5073 RJ-09-GD-2527 245 54430 | 13500 40930, 40100
33 12/13/2022 | JK Cement Works Mangrol JHR Roadlines 5074 | HR-38-AB-7427 246 56410 | 14200 42210 40800
34 12/13/2022 | JK Cement Works Mangrol JHR Roadlines 5075 RJ-09-GD-4827 247 51470 | 14500 36970 36580
35 12/13/2022 | JK Cement Works Mangrol JHR Roadlines 5076 NL-01-AE-6021 248 52240 14000 38240 36820
36 12/13/2022 | JK Cement Works Mangrol JHR Roadlines 5077 RJ-09-GD-2827 249 52690 14200 38490 37480
37 12/14/2022 | JK Cement Works Mangrol JHR Roadlines .| 5078 HR-38-AB-8327 250 | 55800 | 14200 41600 41160
38 12/14/2022 | JK Cement Works Mangrol JHR Roadlines 5079 HR-55-AF-0027 253 | 50640 14200 36440 35660
39 12/14/2022 | JK Cement Works Mangrol JHR Roadlines 5080 NL-01-AE-6023 254 53900 | 14200 39700 37780
40 12/14/2022 | JK Cement Works Mangrol | SHYAM Roadways 1 NL-01-AE-3102 255 51060 15300 35760 35760
41 12/15/2022 | JK Cement Works Mangrol | SHYAM Roadways 2 NL-01-AB-2127 256 49100 14600 34500 34200
42 12/15/2022 | JK Cement Works Mangrol JHR Roadlines 5081 NL-01-AE-7257 257 58160 14200 43960 43000
43 12/15/2022 | JK Cement Works Mangrol JHR Roadlines 5082 RJ-09-GD-1527 258 53190 14000 39190 38360
44 12/16/2022| JK Cement Works Mangrol JHR Roadlines 5083 HR-38-AB-9827 260 56830 14000 42830 41980
45 12/16/2022 | JK Cement Works Mangrol JHR Roadlines 5084 RJ-09-GD-5927 261 55680 | 14000 41680 40280
46 12/16/2022 | JK Cement Works Mangrol JHR Roadlines 5085 HR-38-AB-6627 262 53000 14100 38900 38140
47 12/16/2022 | JK Cement Works Mangrol | SHYAM Roadways 3 NL-01-AE-3093 263 52830 15000 37830 37640
48 12/16/2022| JK Cement Works Mangrol | SHYAM Roadways 4 NL-01-AB-9756 265 51830 | 15200 36630 36520
45 12/16/2022 | JK Cement Works Mangrol IHR Roadlines 5086 HR-55-AF-5327 266 57370 15000 42370 41560
50 12/17/2022 | JK Cement Works Mangrol JHR Roadlines 5087 RJ-09-GC-3327 267 56010 14500 41510 40800
51 12/17/2022 | JK Cement Works Mangrol JHR Roadlines 5088 RJ-09-GD-2527 268 52760 | 13500 39260 38140
52 12/17/2022 | JK Cement Works Mangrol | SHYAM Roadways 4 NL-01-AE-7282 269 54600 15200 39400 39120
53 12/17/2022 | IK Cement Works Mangrol | SHYAM Roadways 5 NL-01-AE-3092 270 53250 | 16000 37250 37250
54 12/18/2022 | JK Cement Works Mangrol JHR Roadlines 5089 RJ-09-GD-4827 275 56510 | 14500 42010 41500
55 12/18/2022 | 1K Cement Works Mangrol JHR Roadlines 5080 RJ-09-GD-2827 278 57100 14200 42900 41860
56 12/18/2022 | JK Cement Works Mangrol | SHYAM Roadways 6 NL-01-AE-7281 281 54850 15000 39850 39380 |
57 12/19/2022 | JK Cement Works Mangrol JHR Roadlines | 5091 HR-38-AB-8327 282 52790 1420C 38590 37780
58 12/19/2022 | JK Cement Works Mangrol | SHYAM Roadways 7 RJ-09-GC-4527 283 52290 1500C 37280 37160
59 12/19/2022 | K Cement Works Mangrol JHR Roadlin HR-55-AF-0027 284 56040 14200 41840 40940
60 12/20/2022 | JK Cement Works Mangrol | SHYAM Rog{H NL-01-AE-3102 287 52110 1530C 36810 36810
61 | 12/20/2022 | JK Cement Works Mangrol | JHR Rofdlifiess’ RI-09-GD-1527 | 288 | 53740 | 1400C [ 39740 38860
QN D s 2ot
"7‘; \ @U 5 \\
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62 12/20/2022 | JK Cement Works Mangrol | SHYAM Roadways 9 RJ-09-GD-3127 291 57690 | 14700 42990 42380
63 12/20/2022| JK Cement Works Mangrol JHR Roadlines 5094 HR-38-AB-7427 292 53410 14200 39210 37440
64 12/20/2022 | JK Cement Works Mangrol JHR Roadlines 5095 NL-01-AE-6021 293 55380 | 14000 41380 36740
65 12/20/2022 | JK Cement Works Mangrol | SHYAM Roadways 10 RJ-09-GC-3627 294 54880 | 15000 39880 39400
66 .|12/21/2022| JK Cement Works Mangrol | SHYAM Roadways 11 RJ-09-GD-3527 300 50090 | 14700 35390 35120
67 12/21/2022 | JK Cement Works Mangrol JHR Roadlines 5096 RJ-09-GD-5927 301 56920 | 14000 42920 41440
68 |12/21/2022| JK Cement Works Mangrol JHR Roadlines 5097 | HR-38-AB-6627 302 50080 | 14000 36080 35100
69 12/21/2022 | JK Cement Works Mangrol | SHYAM Roadways 12 NL-01-AE-7280 304 56890 | 14000 42890 41280
70 12/21/2022 | JK Cement Works Mangrol | SHYAM Roadways 13 RJ-09-GC-5227 307 50170 | 14600 35570 35570
71 $12/22/2022| JK Cement Works Mangrol JHR Roadlines 5098 NL-01-AE-7257 311 53070 14200 38870 37840
72 12/22/2022 | JK Cement Works Mangral IHR Roadlines 5099 RJ-09-GC-3327 312 55750 14500 41250 40380
73 12/22/2022 | JK Cement Works Mangrol JHR Roadlines 5100 | RJ-09-GD-4827 313 55900 | 14500 41400 41120
74 12/22/2022 | JK Cement Works Mangrol | SHYAM Roadways 14 NL-01-AB-2127 314 52180 | 14600 37580 37380
75 12/22/2022 | JK Cement Works Mangrol JHR Roadlines 5101 RJ-09-GD-2827 317 54450 14200 40290 39300
76 12/23/2022 | JK Cement Works Mangrol | SHYAM Roadways 15 HR-55-AG-7027 322 48940 15000 33940 33680
72 12/24/2022 | JK Cement Works Mangrol JHR Roadlines 5102 RJ-09-GD-1527 323 55680 | 14000 41680 40940
78 12/24/2022 | K Cement Works Mangrol JHR Roadlines 5103 HR-38-AB-7427 324 57190 | 14300 42890 41460
79 12/24/2022 | JK Cement Works Mangrol | SHYAM Roadways 16 NL-01-AE-3092 325 54320 16000 38320 38320
80 12/24/2022 | JK Cement Works Mangrol JHR Roadlines 5104 RI-09-GC-1927 326 56500 | 15000 41500 40280
81 12/24/2022 | JK Cement Works Mangrol JHR Roadlines 5105 | HR-55-AF-0027 327 50930 | 14200 36730 36160
82 12/24/2022 | JK Cement Works Mangrol JHR Roadlines 5106 HR-38-AB-8327 328 51430 14200 37230 36660
83 12/24/2022 | JK Cement Works Mangrol SHYAM Roadways 17 HR-55-AG-6327 331 }5\"}7(? 15300 32770 32700
84 12/24/2022 | JK Cement Works Mangrol | SHYAM Roadways 18 NL-01-AB-9756 332 53120 15100 38020 37700 N
85 12/25/2022 | JK Cement Works Mangrol JHR Roadlines 5107 NL-01-AE-6023 335 56090 15200 40890 40890
86 12/25/2022 | JK Cement Works Mangrol JHR Roadlines 5108 | NL-01-AE-6021 336 54400 | 14000 40400 39140
87 12/25/2022 | JK Cement Works Mangrol JHR Roadlines 5109 | HR-38-AB-9827 342 56630 | 14000 42630 41980
88 12/25/2022 | JK Cement Works Mangrol JHR Roadlines 5110 | HR-55-AF-5327 345 58360 | 15000 43360 42980
8% 12/26/2022 | JK Cement Waorks Mangrol | SHYAM Roadways 19 NL-01-AE-3444 350 50600 1440C 36200 36080
90 12/26/2022 | JK Cement Works Mangrol | SHYAM Roadways 20 RJ-09-GD-3127 351 55810 | 1470C 41110 40840
91 12/26/2022 | JK Cement Works Mangrol JHR Roadlines 5111 NL-01-AE-7257 352 57810 1420C 43610 42900
92 12/26/2022 | JK Cement Works Mangrol JHR Roadlines 5112 | RJ-09-GD-2827 353 54660 1420C 40460 39740
33 12/26/2022 | JK Cement Works Mangrol | SHYAM Roadways 21 HR-55-AG-1727 354 56850 1470C 42190 42140
94 12/27/2022 | JK Cement Works Mangrol JHR Roadlines 5113 RJ-09-GC-3327 71568530 | 1450C 44030 43580
95 12/27/2022 | JK Cement Works Mangrol | SHYAM Roadways 22 NL-01-AE-3094 /o( 0 \ 6\10 15000 | 441360 41000
¥ e M A0
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96 12/28/2022 | JK Cement Works Mangrol JHR Roadlines 5114 | HR-38-AB-6627 361 55800 | 14000

97 12/28/2022 | JK Cement Works Mangrol JHR Roadlines 5115 RJ-09-GD-4827 363 56270 | 14500 41770 41520
98 12/28/2022 | JK Cement Works Mangro! | SHYAM Roadways 23 RJ-09-GC-4527 367 56130 | 15300 40830 40830
99 12/29/2022 | JK Cement Works Mangrol | SHYAM Roadways 24 RJ-09-GC-1427 368 54530 | 15300 39230 39230
100 | 12/29/2022 | JK Cement Works Mangrol JHR Roadlines 5116 | HR-38-AB-8327 373 57060 | 14000 43060 42560
101 | 12/29/2022| JK Cement Works Mangrol JHR Roadlines 5117 RJ-09-GD-2527 374 57330 | 13500 43830 43240
102 | 12/30/2022 | JK Cement Works Mangro! | SHYAM Roadways 25 HR-55-AG-7027 377 57240 | 15000 42240 42140
103 12/30/2022 | JK Cement Works Mangrol | SHYAM Roadways 26 NL-01-AE-3092 378 55590 16000 39590 39590
104 12/30/2022 | JK Cement Waorks Mangrol JHR Roadlines 5118 NL-01-AE-6023 378 56650 14200 42450 41620
105 12/30/2022 }. JK Cement Works Mangrol JHR Readlines 5119 | HR-55-AF-0027 380 55910 14200 41710 41200
106 | 12/30/2022| JK Cement Works Mangrol | SHYAM Roadways 27 NL-01-AB-9755 383 51830 | 15300 36530 36260
107 | 12/30/2022 | JK Cement Works Mangrol | SHYAM Roadways 28 NL-01-AE-7282 384 54650 | 15200 39450 39450
108 | 12/31/2022 | JK Cement Works Mangrol JHR Roadlines 5120 RJ-09-GC-1927 389 57750 | 15000 42750 41620
109 | 12/31/2022| K Cement Works Mangrol JHR Roadlines 5121 HR-38-AB-7427 390 56930 | 14200 42730 41440
110 | 12/31/2022 | JK Cement Works Mangrol | SHYAM Roadways 29 NL-01-AF-3444 391 49820 14400 35420 35420
111 | 12/31/2022 | JK Cement Works Mangrol JHR Roadlines 5122 HR-38-AB-9827 394 56490 | 14300 42190 41860

TOTAL IN KGS 4429360 | 4354260
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BHUMI GREEN ENERGY UNIT-6
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Plant Add- Bandhwari Dumpsite, Near Toll Tax, Gurugram-Haryana

RDF DISPATCH DETAILS MONTH OF December-2022

Sr.No. |Date Party Name Transport e Wetide ae. Challan GFPSS Ta.re N?t
Name No. |weight [Weight| Weight

1 12/1/2022 |Okhla Waste Manangement |Dev Enterprises 13  |HR-38-T-9131 206 31480 | 12020 19460 |
| 2 [12/1/2022 [Okhla Waste Manangement |Dev Enterprises| 14 [HR-38-T-0579 | 207 | 34320 | 12300 | 22020
3 12/1/2022 |Okhla Waste Manangement |Dev Enterprises 15 HR-38-R-6507 208 36090 | 12500 23590
4 12/1/2022 |Okhla Waste Manangement |Dev Enterprises 16 HR-38-P-7816 209 32380 | 12300 20080
5 12/1/2022 |Okhla Waste Manangement |[Dev Enterprises 17 HR-38-P-7816 210 35620 | 12700 22920
6 12/15/2022 |Okhla Waste Manangement |Dev Enterprises 18 HR-38-P-7816 259 35180 | 12700 22480
7 12/16/2022 |Okhla Waste Manangement [Dev Enterprises 19 HR-38-R-6507 264 33410 | 12500 20910
8 12/17/2022 |Okhla Waste Manangement |Dev Enterprises 20 HR-38-U-9927 271 34240 | 11750 22490
9 12/17/2022 |Okhla Waste Manangement [Dev Enterprises 21 HR-38-Q-7028 272 33280 | 11500 | 21780
10 12/18/2022 |Okhla Waste Manangement |Dev Enterprises 22 HR-38-U-8927 273 32970 | 11750 21220
11 12/18/2022 |Okhla Waste Manangement |Dev Enterprises 23 HR-38-Q-7028 274 34610 | 11500 23110
12 12/18/2022 |Okhla Waste Manangement |Dev Enterprises 24 |HR-38-Q-7028 | 276 31850 | 11500 20350
13 12/18/2022 |Okhla Waste Manangement |Dev Enterprises 25 HR-38-U-9927 277 33610 | 11750 21860
14 12/18/2022 |Okhla Waste Manangement |Dev Enterprises 26 |HR-38-Q-7028 | 279 33780 | 11500 22280
15 12/18/2022 |Okhla Waste Manangement |Dev Enterprises 27 |HR-38-U-9927 | 280 35070 | 11750 23320
16 12/19/2022 |Okhla Wasté Manangement |Dev Enterprises 28 |HR-38-U-9927 | 285 33260 | 11750 | 21510
17 12/19/2022 |Okhla Waste Manangement Dev Enterprises 29 |HR-38-Q-7028 | 286 31960 | 11500 20460
18 12/20/2022 |Okhla Waste Manangement |Dev Enterprises 30 |HR-38-U-9927 | 289 31440 | 11750 19690
19 12/20/2022 |Okhla Waste Manangement Dev Enterprises 31 |HR-38-Q-7028 | 290 30560 11500 19060
20 12/20/2022 |Okhla Waste Manangement |Dev Enterprises 32 HR-38-U-9927 295 33230 | 11750 21480
21 |12/20/2022 |Okhla Waste Manangement |Dev Enterprises 33 |HR-38-Q-7028 | 296 31070 | 11500 19570
22 [12/21/2022 |Okhla Waste Manangement_|Dev Enterprises | 34 |HR-38-U-9927 | 298 | 31200 | 11750 | 19450
23 |12/21/2022 |Okhla Waste Manangement |Dev Enterprises 35 |HR-38-Q-7028 | 299 30930 | 11500 | 19430
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24 |12/21/2022 |Okhla Waste Manangement |Dev Enterprises 36. |HR-38-U-9927| 303 32800 | 11750 | 21050
25 12/21/2022 |Okhla Waste Manangement Dev Enterprises 37 HR-38-Q-7028 305 31500 | 11500 20000
26 12/22/2022 |Okhla Waste Manangement |Dev Enterprises 40 |HR-38-U-9927 | 309 33280 | 11750 | 21530
27 12/22/2022 |Okhla Waste Manangement |Dev Enterprises 41 |HR-38-Q-7028 | 310 32140 | 11500 | 20640
28 12/22/2022 |Okhla Waste Manangement [Dev Enterprises 42  |HR-38-U-9927 315 32490 | 11750 | 20740
29 12/22/2022 |Okhla Waste Manangement Dev Enterprises 43 HR-38-Q-7028 | 316 30830 | 11500 19330
30 12/23/2022 |Okhla Waste Manangement |Dev Enterprises 46  |HR-38-U-9927 | 320 33220 | 11750 | 21470
31 12/23/2022 \Okhla"Waste Manangement |Dev Enterprises 47 HR-38-Q-7028 321 31030 11500 19530
32 \12/24/2022 \Okhla Waste Manangement |Dev Enterprises 50 |HR-38-U-9927| 333 32760 | 11750 | 21010
33 |12/24/2022 |Okhla Waste Manangement |Dev Enterprises 51 |HR-38-Q-7028| 334 | 33430 | 11500 | 21930
34 12/25/2022 |Okhla Waste Manangement Dev Enterprises 53 |HR-38-U-9927 338 31600 | 11750 19850
35 12/25/2022 |Okhla Waste Manangement |Dev Enterprises 55 HR-38-Q-7028 340 30870 | 11500 19370
36 12/25/2022 |Okhla Waste Manangement [Dev Enterprises 57 HR-38-U-9927 343 30840 | 11750 19090
37 12/25/2022 |Okhla Waste Manangement |Dev Enterprises 59 HR-38-Q-7028 346 32470 | 11500 20970
38 12/26/2022 |Okhla Waste Manangement [Dev Enterprises 62 HR-38-Q-7028 349 31960 | 11500 20460
39 12/27/2022 |Okhla Waste Manangement |Dev Enterprises 65 HR-38-U-9927 357 30820 | 11750 19070
40 12/27/2022 |Okhla Waste Manangement |Dev Enterprises 66 |HR-38-Q-7028 | 358 30690 | 11500 19190
41 12/28/2022 |Okhla Waste Manangement [Dev Enterprises 69 HR-38-U-9927 365 32140 | 11750 20390
42 12/28/2022 |Okhla Waste Manangement |Dev Enterprises 70 |HR-38-Q-7028 | 366 30480 | 11500 | 18380
43 12/29/2022 |Okhla Waste Manangement |Dev Enterprises 73 HR-38-U-9927 371 31570 | 11750 19820
44 12/29/2022 Okhla Waste Manangement Dev Enterprises 74 HR-38-Q-7028 372 30940 11500 19440
45 12/31/2022 |Okhla Waste Manangement |Dev Enterprises 79  |HR-38-U-9927 | 385 31640 | 11750 | 19830
46 |12/31/2022 |Okhla Waste Manangement |Dev Enterprises | 80 HR-38-Q-7028 | 386 | 30170 | 11500 | 18670
27 |12/31/2022 |Okhla Waste Manangement |Dev Enterprises 85 |HR-38-U-9927 | 395 | 31460 | 11750 9;9(’37;30

TOTAL

607
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BHUMI GREEN ENERGY UNIT-6

Plant Add- Bandhwari Dumpsite, Near Toll Tax, Gurugram-Haryana

RDF DISPATCH DETAILS MONTH OF December-2022

Sr.No. | Date Party Name Transport (e i, Nabilile . Challan Gr‘oss Ta_re N-et
\ Name No. | weight | Weight| Weight
| 1 [12/21/2022 |East Delhi waste processing company ltd. |Dev Enterprises | 38 |HR-38-W-3503 306 29850 | 11400 | 18450
[ 2 |12/21/2022 |East Delhi waste processing company Itd. |Dev Enterprises | 39 |HR-38-5-1795 | 308 32150 | 11680 | 20470

3 \12/22/2022 East Delhi waste processing company Itd. [Dev Enterprises 44 |HR-38-W-3503f 318 30880 | 11400 19480
4 112/22/2022 East Delhi waste processing company Itd. |Dev Enterprises 45 |HR-38-5-1793 319 29800 | 11680 18120
5 12/24/2022 |East Delhi waste processing company ltd. |Dev Enterprises 48 |HR-38-5-1793 329 33070 | 11680 21390
6 12/24/2022 |East Delhi waste processing company ltd. |Dev Enterprises 49 |HR-38-W-3503{ 330 31980 | 11400 20580
7 12/25/2022 |East Delhi waste processing company Itd. |Dev Enterprises 52 |HR-38-W-3503| 337 30960 11400 19560
8 12/25/2022 |East Delhi waste processing company Itd. |Dev Enterprises | 54 |HR-38-5-1793 339 32760 | 11680 22030
9 12/25/2022 |East Delhi waste processing company ltd. |Dev Enterprises 56 |HR-38-W-3503] 341 29810 | 11400 18410
10 |12/25/2022 |East Delhi waste processing company ltd. |Dev Enterprises 58 |HR-38-5-1793 344 32570 | 11680 20890
11 |12/26/2022 |East Delhi waste processing company ltd. [Dev Enterprises 60 |HR-38-W-3503| 347 30650 | 11400 19250
12 |12/26/2022 |East Delhi waste processing company ltd. |Dev Enterprises 61 |HR-38-5-1793 348 31760 | 11680 20080
13 12/27/2022 |East Delhi waste processing company Itd. |Dev Enterprises 63 |HR-38-W-3503| 355 31350 11400 19990
14 |12/27/2022 |East Delhi waste processing company Itd. |Dev Enterprises 64 |HR-38-S-1793 356 32140 11680 20460
15 |12/28/2022 |East Delhiwaste processing company ltd. |Dev Enterprises 67 |HR-38-W-3503] 362 34070 | 11400 22670
16 12/28/2022 |East Delhi waste processing company Itd. |Dev Enterprises 68 |HR-38-5-1793 364 32970 11680 21290
17 |12/29/2022 |East Delhi waste processing company Itd. |Dev Enterprises 71 |HR-38-S-1793 369 32360 | 11680 20680
18 |12/29/2022 |East Delhi waste processing company ltd. _|Dev Enterprises 72 |HR-38-W-3503] 370 30880 | 11400 19480
19 [12/30/2022 |East Delhi waste processing company ltd. |Dev Enterprises 75 |HR-38-W-3503] 375 29810 | 11400 18410
20 |12/30/2022 |East Delhi waste processing company ltd. |Dev Enterprﬁses 76 |HR-38-5-1793 376 32640 | 11680 20960
21 [12/30/2022 |East Delhi waste processing company Itd. |Dev Enterprises 77 |HR-38-W-3503] 381 33070 | 11400 21670
22 |12/30/2022 |East Delhi waste processing company ltd. |Dev Enterprises 78 |HR-38-5-1793 382 31250 | 11680 19570
23 [12/31/2022 [East Delhi waste processing company Itd. |Dev Enterprises 81 |HR-38-W-3503] 387 31410 | 11400 20010
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24 12/31/2022 |East Delhi waste processing company ltd. |Dev Enterprises 82 |HR-38-5-1793 388 32570 | 11680 20890
25 |12/31/2022 |East Delhi waste processing company Iltd. |Dev Enterprises 83 [HR-38-5-1793 392 33760 | 11680 22080
26 [12/31/2022 |East Delhi waste processing company ltd. |Dev Enterprises 84 |HR-38-W-3503| 393 28860 | 11400 17460
TOTAL 524380
East Detht East DethiWaste FTOCESSYWQQ/
Compsay b Company Limite
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BHUMI GREEN ENERGY UNIT-6

Plant Add- Banunwari Dumpsite, Near Toll Tax, Gurugram-Haryana

B1C

RDF DISPATCH DETAILS MONTH OF

JANUARY-2023 (1- JAN-2023 TO 07-JAN-2023)

S:.N Date Party Name Transport Name | Lr.No. Vehicle no. Ch;:,llan :;?gsst J;;it Net Weight Rifﬁ‘&;gty
1 |1/1/2023 |JK Cement Works |SHYAM Roadways 30 NL-01-AB-9756 396 51410 15000 36410 36200
2 |1/1/2023 |JK Cement Works [JHR Roadlines 5123 |HR-55-AF-5327 401 57670 15000 42670 42240
3 |1/1/2023 |JK Cement Works [JHR Roadlines 5124 |NL-01-AE-7257 403 55260 14200 41060 40420
4 11/1/2023 JK Cement Works |SHYAM Roadways 31 NL-01-AE-3098 405 49680 15000 34680 34560
S 11/2/2023 JK Cement Works |SHYAM Roadways 32 RJ-09-GC-1427 407 52630 15300 37330 37330
6 |1/2/2023 JK Cement Works |JHR Roadlines 5125 |RJ-09-GC-3539 412 56470 16000 40470 40360
7 |1/2/2023 JK Cement Works [IHR Roadlines 5126 |RI-09-GD-2827 413 55430 14200 41230 40260 .
8 |1/2/2023 |IK Cement Works [IHR Roadlines 5127 |RJ-09-GD-1527 414 56370 14000 42570 42340
S |1/3/2023 |JK Cement Works [JHR Roadlines 5128 |RJ-09-GC-3327 421 54650 15000 39650 39650
10 [1/3/2023  |JK Cement Works |JHR Roadlines 5129 |[HR-38-AB-6627 422 53990 14000 39990 39420
11 {1/3/2023 JK Cement Works |SHYAM Roadways 32 HR-38-U-0006 423 56530 15000 41530 41530
12 |1/3/2023 JK Cement Works |JHR Roadlines 5130 |RJ-08-GD-5927 424 55910 14000 41510 40680
13 |1/3/2023 JK Cement Works |JHR Roadlines 5131 [HR-55-AG-1727 425 56180 147060 41480 41280
14 {1/4/2023 JK Cement Works |JHR Roadlines 5132 |RJ-09-GD-4827 433 58290 14500 43790 43740
15 {1/4/2023 JK Cement Works ISHYAM Roadways 33 NL-01-AE-3102 434 55830 15300 40530 40520
16 |1/4/2023 |JK Cement Works |JHR Roadlines 5133 |RJ-09-GD-2527 435 55470 13500 41570 41160
17 {1/4/2023 JK Cement Works |SHYAM Roadways 34 RJ-09-GC-3627 436 55340 15200 40140 40140
18 {1/5/2023 JK Cement Works !IHR Roadlines 5134 |HR-38-AB-8327 442 54460 14000 40460 39860
19 {1/5/2023 IK Cement Works [SHYAM Roadways 35 RI-0S-GC-4527 443 56030 15200 40830 40830
20 {1/5/2023 JK Cement Works |JHR Roadlines 5135 |NL-01-AE-6021 444 52120 14000 38120 363960
21 {1/5/2023 JK Cement Works |SHYAM Roadways 36 RI-09-GD-3527 446 57420 14700 42720 42600
22 {1/6/2023 |JK Cement Works [IHR Roadlines 5136 |NL-01-AE-6023 453 53030 14180 38850 37840
23 |1/6/2023 |IK Cement Works |IHR Roadlines 5137 |HR-55-AF-0027 454 51090 14200 36890 36260
24 |1/6/2023  |JK Cement Works [SHYAM Roadways 37 RJ-09-GC-3427 455 55240 15200 40040 40040
25 11/6/2023 JK Cement Works |SHYAM Roadways 38 NL-01-AE-3093 456 49710 15000 34710 34680
26 |1/7/2023 JK Cement Works |[JHR Rozdiines 5138 |HR-55-AG-2627 464 55110 14000 41110 33400

TOTAL 1041540 | 1030300
\/ o £4:
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BHUMI GREEN ENERGY UNIT-6

Plant Add- Bandhwari Dumpsite, Near Toll Tax, Gurugram-Haryana

RDF DISPATCH DETAILS MONTH OF JANUARY-2023 {1-JAN-2023 TO 7-JAN-2023)

Transport | i Challa | Gross Tare Net
Sr.No. |Date Party Name Name Lr.No. Vehicle no. aNo. | weight | Weight | Weight
1 1/1/2023 |Okhla Waste Manangement  |Dev Enterprises | 86 HR-38-0-7028 397 29980 11500 18490
2 1/1/2023 |Okhla Waste Manangemsnt  |Dav Entergrises 59 FR-38-1-2927 400 30730 11750 18380
3 1/1/2023 |Qkhla Waste Manangement  {Dav Enterorises sz HR-38-U-83927 406 32050 11750 20300
4 1/2/2023-- |Okhla Waste Manangement  |Dev Entercrises 22 aHR-38-0-7028 408 32940 11500 21440
5 1/2/2023 |Okhla Waste Manangement  |Dev Entergrises cg HR-38-1-53927 411 29640 11750 17850
6 1/3/2023 |Okhla Waste Manangement  |Dev Entarzrises 99 HR-38-U-9927 417 31060 11750 19310
¥ 1/3/2023 |[Okhla Waste Manangement  |Dev Entergrises 100 |HR-38-0-7028 418 32140 11500 20640
8 1/3/2023 |Okhla Waste Manangement  {Dev Enterprises 104 HR-28-1-9927 427 32410 11750 20660
9 1/4/2023 |Okhla Waste Manangement  |Dev Enterorises 106 |HR-38-U-9927 425 30150 11750 18400
10 1/4/2023 |Okhla Waste Manangement  |Dev Enterpr ses 107 |HR-38-0-7028 430 29020 11500 17520
11 1/4/2023 |Okhla Waste Manangement  |Dev Enterprises 111 +R-38-0-7028 438 25780 11500 18280
12 1/5/2023 |Okhla Waste Manangement  |Dev Enterprises 114 HR-38-0-7028 441 28500 1500 17400
13 1/5/2023 |Okhla Waste Manangement  |Dev Enterprises 117 |HR-38-U-8927 448 32110 11750 20360
14 1/5/2023 Okhla Waste Manangement |Dev Enterprises 118 4R-38-2-7028 445 28680 11500 17180
15 1/6/2023 |Okhla Waste Manangement  |Dev Enterprises 123 +4R-38-0-7028 458 235680 11500 18180
i6 1/6/2023 |Okhla Waste Manangement  |Dev Enterprises 24 '-4R-38-U-9927 460 258430 11750 17740
i7 1/7/2023 |Okhla Waste Manangement  |Dev Enterprises 127 +4R-38-J-9527 462 31030 11750 18280
18 1/7/2023 Okhlza Waste Manangement Dev Enterprises 130 +4R-38-Q-7028 467 32310 11500 20810

TOTAL

611
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BHUMI GREE.« ENERGY UNIT-6

Plant Add- Bandhwari Dumpsite, Near Toll Tax, Gurugram-Haryana

RDF DISPATCH DETAILS MONTH OF JANUARY-2023 (1-JAN-2023 TO 7-JAN-2023)

Transport i lertona Challa | Gross Tare Net
Sr.No. |Date Party Name Name Lr.No. |Vehicle no. aNo. | welsht | Welght | Weight
1 1/1/2023  |East Delhi waste processing company Itd, Dev Enterprises 87 HR-38-5-1793 398 33140 11680 21460
2 1/1/2023 East Delhi waste processing company ltd. Dev Enterprises B8 HR-38-W-32503 399 31610 11400 20210
3 1/1/2023  |East Delhi waste processing company ltd. Dev Entzrprises a0 HR-38-W-3503 | 402 30950 11400 19580
4 1/1/2023  |East Delhi waste processing company Itd. DevEnterprises | S1 HR-38-5-1793 404 31740 11680 20060
5 1/2/2023 East Delhi waste processing company ltd |Dev Entarprise 24 HR-38-W-3503 402 31120 11400 19720
6 1/2/2023  |East Delhi waste processing company 'td |Dev Enterprizes S5 |HR-38-5-1763 410 30650 11680 18970
7 1/2/2023 East Delhi waste processing company 'td |Dev Enterprises ) 7 HR-38-W-2503 418 30050 11400 18650
8 1/2/2023 |East Delhi waste processing company /td |Dev Entarprizes c3 HR-38-5-1783 416 31540 11680 19860
9 1/3/2023 East Delhi waste processing company (td Dev Enterprises 01 |HR-38-W-3503 419 29140 11400 17740
10 1/3/2023  |East Delhi waste processing company td. Dev Enterprises 02 |HR-38-5-17S3 420 29870 11680 181390
<l 1/3/2023  |East Delhi waste processing company td. Dev Ente';:' 383 103 |HR-38-W-3503 426 30350 11400 18950
12 1/3/2023  |East Delhi waste processing company itd. Dev Entsrpr 105 |HR-38-5-17¢93 428 33620 11680 21940
13 1/4/2023 East Delhi waste processing company itd. Dev Enterprisas 208 |HR-38-5-1783 431 30110 11680 18430
14 1/4/2023 East Delhi waste processing company itd. Dev Enterprises +09 |HR-38-W-3503 432 31270 11400 19870
15 1/4/2023  |East Delhi waste processing company Itc. Dey Entarprises 110 |HR-38-5-1793 437 29470 11680 17790
16 1/5/2023  |East Delhi waste processing company Itd. Dey Entarprises 112  [HR-38-W-3503 439 31250 11400 19850
17 1/5/2023 East Delhi waste processing company ltd. Dev Enterprises 13 |HR-38-5-1793 440 30410 11680 18730
18 1/5/2023  |East Delhi waste processing company ltd. Dey Enterprises 115 IHR-38-W-3503 445 30160 11400 18760
19 1/5/2023 East Delhi waste processing company ftd. Dev Enterprises 116 |HR-38-5-1793 447 21510 11580 18930
20 1/6/2023  |East Delhi waste processing company ltc. ses 113 |HR-38-W-3503 451 21780 11400 20380
21 1/6/2023  |East Delhi waste processing company itd. Dey Enterprises 120 |HR-38-5-1793 452 20750 11680 19070
22 1/6/2023  |East Delhi waste processing company ltc. Dav E.r-...t:rpr,s.a:, 121 |HR-38- W 3503 457 22630 11400 21230
23 1/6/2023 East Delhi waste processing company ltd. {Dev Enterorises 122  |HR-38-8-1793 458 31780 11680 20100
24 1/7/2023  |East Delhi waste processing company Itd. Dev Enterprises 25 |HR-38-5-1793 461 30570 11680 18830
25 1/7/2023  |East Delhi waste processing company Itd. Dev Enterprises 256 |HR-38-W-3503 462 3177 11400 20370
26 1/7/2023  |East Delhi waste processing company itd. iDev Enterprises & |HR-38-5-1793 465 30070 11680 18390
27 1/7/2023 £ast Delhi waste processing company lid Dev Enterprises 3 [HR-383-W-3503 | 466 31100 11400 19700
TDTAL 526870
|
East DelnkWaste Processing

y Limited

fgzbur
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Municipal Corporation Gurgaon Mail - Confirmation Regarding Co-Processing certificate

25/03/23, 3:16 PM

613
M Gmail |

Confirmation Regarding Co-Processing certificate

Assistant Engineer SBM <ae.sbm@mcg.gov.in>

Sat, Mar 25, 2023 at 11:36 AM
To: eastde!himcdenergyplant@yahoo.com

Cc: Additional Commissioner 4 <adcmc4@mcg.gov.in>, Joint Commissioner SBM <jecsbm@mcg.gov.in>, EE SBM
<ee.sbm@mcg.gov.in>

On the subject cited above It is requested to you that a Co-Processin
Bhumi green Energy from dated 08-01-2023 to 28-02
Delhi Waste Processing Company Ltd. May kindly gi
Processing certificate whether issued from your org

g certificate has been received from M/s
-2023 has been generated from your organisation i.e. East

ve your confirmation regarding above mentioned Co-
anisation or not .

m EAST DELHI JAN TO FEB 2023.pdf
2644K

Joint Commissioner SBM <jcsbm@mcg.gov.in> Sat, Mar 25, 2023 at 11:39 AM
To: EE SBM <ee.sbm@mcg.gov.in>, Assistant Engineer SBM <ae.sbm@mcg.gov.in>

#7 EAST DELHI JAN TO FEB 2023.pdf
2544K '

eastdelhimcdenergyplant@yahoo.com <eastdelhimcdenergyplant@yahoo.com> Sat, Mar 25, 2023 at 12:10 PM
To: Assistant Engineer SBM <ae.sbm@mcg.gov.in>

Yes, | confirm

https://mail.google.com/mail/u/1/?ik:fbf123af4e&view:pt&search:‘..impl:msg-f:1761318891855184 785&simpl=msg-f:1761320982567159698 Page 1 of 1
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Conformation Regarding Co-Processing certificate

Assistant Engineer SBM <ae.sbm@mcg.gov.in> Sat, Mar 25, 2023 at 11:48 AM
To: okhlasouthdelhijindalenergypla@gmail.com

Cc: Additional Commissioner 4 <adecmc4@mcg.gov.in>, Joint Commissioner SBM <jcsbm@mcg.gov.in>, EE SBM
<ee.sbm@mcg.gov.in>

On the subject cited above It is requested to you that a Co-Processing certificate has been received from M/s
Bhumi green Energy from dated 08-01-2023 to 28-02-2023 has been generated from your organisation i.e.
OKHLA WASTE MANAGEMENT. May kindly give your confirmation regarding above mentioned Co-Processing
certificate whether issued from your organisation or not .

s OKHALA WASTE JAN TO FEB 2023.pdf
2 3112K

Okhla south delhi Jindal energy plant <okhlasouthdelhijindalenergypla@gmail.com> Sat, Mar 25, 2023 at 12:01 PM
To: Assistant Engineer SBM <ae.sbm@mcg.gov.in>

Cc: Additional Commissioner 4 <adcmc4@mcg.gov.in>, Joint Commissioner SBM <jcsbm@mcg.gov.in>, EE SBM
<ee.sbm@mcg.gov.in>

Yes, | confirm.

https://mail.google.com/mail/u/1/2ik=fbf123af4e&view=pt&search..mpl=msg-a:r6235580029901961744&simpl=msg-f:1761320276183349501 Page 1 0f 1
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Confirmation Regarding Co-Processing certificate

Assistant Engineer SBM <ae.sbm@mcg.gov.in> Sat, Mar 25, 2023 at 11:51 AM
To: "narelamcdbawana@gmail.com” <narelamcdbawana@gmail.com> ;

Cc: Additional Commissioner 4 <adecmc4@mcg.gov.in>, Joint Commissioner SBM <jcsbm@mecg.gov.in>, EE SBM
<ee.sbm@mcg.gov.in>

On the subject cited above It is requested to you that a Co-Processing certificate has been received from M/s
Bhumi green Energy from dated 22-01-2023 to 28-02-2023 has been generated from your organisation i.e. Narela
Waste to Energy Plant. May kindly give your confirmation regarding above mentioned Co-Processing certificate
whether issued from your organisation or not . )

ok NARELA WTE JAN TO FEB 2023.pdf
978K

Narelamecd Bhawana <narelamcdbawana@gmail.com> Sat, Mar 25, 2023 at 11:59 AM
To: Assistant Engineer SBM <ae.sbm@mcg.gov.in>

Ok the received mail

https://maiI.google.com/mail/u/1/?ik=fbf123afde&view:pt&search...mpI:msg-a:r6904441329936057675&simplzmsg-f:‘l761320161536004667 Page 1 of 1
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Confirmation Regarding Co-Processing certificate

Assistant Engineer SBM <ae.sbm@mcg.gov.in> Sat, Mar 25, 2023 at 11:44 AM
To: "xchange@maxxchange.in” <xchange@maxxchange.in>

Cc: Additional Commissioner 4 <adcmc4@mcg.gov.in>, Joint Commissioner SBM <jesbm@mcg.gov.in>, EE SBM
<ee.sbm@mecg.gov.in>

On the subject cited above It is requested to you that a Co-Processing certificate has been received from M/s
Bhumi green Energy from dated 10-1-2023 to 10-02-2023 has been generated from your organisation i.e. Max
Positive Ltd. May kindly give your,confirmation regarding above mentioned Co-Processing certificate whether
issued from your organisation or not .

k| MAX POSITIVE.pdf
113K

Max Xchange <xchange@maxxchange.in> Sat, Mar 25, 2023 at 4:41 PM
To: Assistant Engineer SBM <ae.sbm@mcg.gov.in>

Cc: Additional Commissioner 4 <adcme4@mcg.gov.in>, Joint Commissioner SBM <jesbm@mcg.gov.in>, EE SBM
<ee.sbm@mcg.gov.in>

Namaskaar
Yes we have collected the Recyclables from Bhumi Green to be processed and recycled.

Regards,
For Max Positive Pvt Ltd

Kiran Kanwar
98184 72777

https://mail.googIe.com/mail/u/1/?ik:fbf123af4e&view:pt&search..mpl:msg-a:r8607190140034182636&5imp|=msg-f:1761337908472369893 Page 1 of 1
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Fwd: Require receipt of acknowledgement certificate

BHUMI GREEN ENERGY BHUMI GREEN ENERGY <bhumigreenenergy@gmail.com> Sat, Mar 25, 2023 at 4:05 PM
Reply-To: bhumigreenenergy@gmail.com

To: Assistant Engineer SBM <ae.sbm@mcg.gov.in>

Cc: EE SBM <ee.sbm@mcg.gov.in>

------ -- Forwarded message ---------

From: Sejal Kanthalia <Sejal.Kanthalia@jkcement.com>

Date: Mon, Mar 20, 2023 at 8:42 AM

Subject: RE: Require receipt of acknowledgement certificate

To: bhumigreenenergy@gmail.com <bhumigreenenergy@gmail.com>

Cc: abhijeet.raikar <abhijeet.raikar@bhumigreen.com>, anil.tambe@bhumigreen.com
<anil.tambe@bhumigreen.com>, info@bhumigreen.com <info@bhumigreen.com>, RBM Tripathi
<RBM.Tripathi@jkcement.com>, pankaj.pasalkar <pankaj.pasalkar@bhumigreen.com>, Kamlesh Singh

<kamleshsingh0733@gmail.com>, Sumit Kumar Singh <Sumit.Singh@|kcement.com>
Dear sir,

Please find attached acknowledgement certificate.

Regards
Sejal Kanthalia

From: BHUMI GREEN ENERGY BHUMI GREEN ENERGY <bhumigreenenergy@gmail.com>
Sent: Sunday, March 19, 2023 6:04 PM

To: Sumit Kumar Singh <Sumit.Singh@jkcement.com>

Cc: abhijeet.raikar <abhijeet.raikar@bhumigreen.com>; anil.lambe@bhumigreen.com;
info@bhumigreen.com; RBM Tripathi <RBM. Tripathi@jkcement.com>; pankaj.pasalkar
<pankaj.pasalkar@bhumigreen.com>; Kamlesh Singh <kamleshsingh0733@gmail.com>; Sejal
Kanthalia <Sejal.Kanthalia@jkcement.com>

Subject: Require receipt of acknowledgement certificate

[This email is from outside the organization]
Dear sumit sir

https://mail.google.com/mailfu/1/?ik=fbf123afde&view=pt&search=..id=thread-f:17613356192565934244&simpl=msg-f:1761335619255934244 Page 1 of 2
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We kindly request you to provide us with a receipt of acknowledgement certificate on your company letterhead.
Details of RDF( Dry Waste) dispatch in excel format attached herewith the male for your reference.

Location of loading site - Bhumi Green Energy Unit 6 - Dumpsite at Bandhwari,Gurugram Faridabad
Road,Gurugram,Haryana 1220102.

Thanks & Regards

ﬂ acknowledgement certificate_01.pdf
— 252K

https:/[maiLgoogIe.com/maillul‘l/?ik:fbf‘lZSafde&view:pt&search:,..dzthread—f:1761335619255934244&simpI:msg-1:1761335619255934244 Page 2 of 2
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Flant Aud:- Bandhwari Dusrp Site, Near Tod! Tau Gurugram Maryana
Hlo No- 8539070990, 77 75002807

Municipal Corporation Gurugram

e DELIVERY CHALLAN
Chasiian St Moy 205 ]
] 03- 1 70T ck —
Consignat Kame ' Cansign on dame —‘1.‘ g",."'r ki M“%E el ¥ :-Al'h" '__f o ‘PE;_
fatrm Bl Groea Cremgy Rarme:- Manicipal Covperat o Guragram: Gl Sl
Site Ad- Bandiwan SLF Site, Near Guugrar - [Dispanh da . Y TTE0 1 4T
Faridabad Tolt T, Guropgram, Harans
' V Remrark
Tsmspmuwan‘e THd cRlcy Pro e
Address M. I‘! H e
{ahicle Mo, PIN-35- 1+ )37 ) ]
DO Marme =T _}{'A I l ' *"-’ - T i
Mckie No- AHE0 1 39T 5
‘ Dreser i . Of zters Gmss \
LR v V j L{ 90 E ‘
Dry Wasts [ RGE Tare 'WT T0I8
e s et Wt NEETE
- = Fik
#is Cartifind thai partivudar gheon abiove ase trae and corras
Main Gate Security Ianicpsl Corparation ;,
T Girgrars {,‘5
d;,c’.a i g,l e
agith, Sgreture A%uuthtj Signat e
- ST e GURUGRAM MUNICIPAL CORPORATION
BHUM] GREEN ENERGY
BANDHWAR] SLF SITE GURUGRAM HARYANA PH-]
RST No. i e S VEHEICLE N HEI5T91 3
T;mw}ﬁus Qkhla Waste Management o000 %
GMDMER Ccmpany Lid MATERIAL ROF
GROSS W o I1430.00 ke Date & Time (1-12-2002 02.08:37
TARE'WL : [2020.043 kg Date & Time o U-1222022 02:08:37
e SR Nisgtewn Thassnd Four
Retwi. 1946000 ke Weight i worlé § L s Sy ke

 Thia s computer generated and verified st

BHUIVII GREEN ENERGY 623



= BHUMI GREEN ENERGY
NG Pant Add:- Barcdbwari Durmp Site, Near Toil Tax Gurugram Marvang
ol : Mo ho:- 9519070930, 7775092682
WAUN GREEN ENEAGY [ ]

l T Municipal Corporation Gurugram
) I " 7
1 | DELIVERY CHALLAN
h:hal'msmu 207 | { '
= g3- 17 202 | |
Conggnor Name CansigneeName |7 ) L\'],r. wagle  franee] i
name:-Bhurmi Green Encry Mame:- #lu Ncnrai Corporation Guregram ‘ i
(St A - Banditwiar SLUF Site, Near Gurigsarm - DspotenTo- | et i T
Faridsbed Toll Tax, Gurugr are, ka(',-am ‘
l ST " " Rermrk
: Tr‘mﬂi’oﬂemec H 5 o '| | }'\ i '.J £
g Al tress e “,' o )
1 [vehikno [ 38— 71- 03 19
g - o 10 e
1 [Oriver Name L Qe
1 [Mobiato dsbo JY 3HE
. .
Descrigtion Of ‘.(z:jf‘ml Grogs WY '2 e
J Dry Waste .-u;r Tare WT { 3‘.' :}/- o
etwr 71080
! o
|2 iz Certified fhat patiatar guen ablee e e Bnd oo
fsin Gate Secueity Mumicipel Corporation
h "t Gﬂr%mm

Autiy. SHgnzture Auth. Sgnaturs

GURUGRAM MUNICIPAL CORPORATION

BHUMI GREEN ENERGY
BANDHWARI SLF SITE GURUGHAM HARYANA FH-3
S 1980 VEHICLENG - HR-38-T-0579
i - Timarpur-Ckhla Wiste Maragement ATERIAL - RDF

CUSTOMER C‘ m'mn‘, le

s O]=12-2022 6385015

(585 4432000 ke Date & Time
g:ﬂﬁwxf' (230000 kg Date & Time P 01-12-2022 031505
T 0t Twenty Two Theasand
Net Wt 22020.00 ka Weight in words Twenty kg .

FRNPRESSISRS SRS o s s

vaie i anmnuter penerated apd verified slip.



BHUMI GREEN ENERGY ¢

Plant Add:- Bardhwari Dume Site, Near Toll Tax Gurugram Haryana ]
M M-85 19070880, 7775082632

Kunicipal Corporation Gurugram :

DELIVERY CHALLAN
Chalian S¢ Mo 2(] 3 | 1
Date ol 1= Jev2
- - = 3 : l

Consgnos Name ; 'I*:C»:migrae Mame el ! Jet }a.‘ﬂ ¢ el ficd il
| Kame :-Bkurmi Grm Energy Hare . .'.‘.'x;n‘cipaicgrmn'h::: L Gl gr am

Site A Bandinwan SLF Site, Near Gungram DapatchTos V1G4

Fayidabad Tell Tax, Gurugrom, Marang ‘

Hemark

Main Gate Security

o .
%ﬁé\;ﬁg\

Auth, Sprature

Transporter Name — Thy L } ¢ ('s\'l 5 S
|Aeddeess '?r:lﬁ..,u\'; il
wshicle Mo, i {,’3 S - M- [50F
3 . =W
B i et ¥
Wbl Folo 513915
esription OF haserdsd GrassWT ‘;g 0 j o
e ;
‘ lar,rvemn;m" tarn il ST
] st A 2360
| i 2
[tis Certified that mﬂicuhf%wn abor e true dnd Cormect

Maunicipal Corparation
Gurugrivm

Ié’ ‘(C;‘Q i1
it Signa e

GURUGRAM MUNICIPAL CORTPORATION

BHUMI GREEN ENERGY
" BANDHWARI SLE SITE GURUGRAM HARYANA PH-

R5T No, 1 3983 VEHICLE NG ¢ HR-34-R-6307
CUSTOMER, P TlﬂLEl’[:iflr-Okhln Waste Management MATERIAL RO

AN Company Lid,
GROSS Wi, : RIS R H AT Drate & Time (1-12-2023 034302
TARE Wt 1 12300.00 kg Dale & Time G1-12-2032 03:45:02
Net Wi, 23560.00 kg Weight i Worls & Pwenty Three Thessand

Five Hundred And Ninety ki

i -

This i computer generated amt verified slip.




BHUMI GREEN ENERGY 626
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o N~ S515070850, 7775052632

Municipal Corporation Gurugram
DELIVERY CHALLAN
|
{hattan 5r Na 210 ' | ] n
Dte | pd.g1e 2620 : -
| P3 ——— =y R
Corugrear Mame ComigeeName 140 | [0 e T ! _‘£
Fearns Bl Green Eromy Mame: - Muncigal Corporat or Gaugram
Site Ak~ Banghwan 5L Site, N;arﬁuq;rnm» capatchTo- |40y YU
Farsdabad Toll Tae, Gurugran, Hargng
Hemark
Trangponer Name ey Faley i'; iS55
Pefisy T‘f‘ ”M ‘
Vehic: No. 18- 39- {l 7216
: [river Name ‘_,r,»,'] st 3;
4 [mobie o 1_5.)[,5-}‘!3'.{;13 _
;1 Descrgtion Of r-'la&i:i x Griss WT 5 _v-'," § -~
i“ Doy Waste '.E‘B;,ﬂf "l:m Wi ’ .2 f-} 33
g ' ' :«»mw: 231010 e
1t ix Cortified that parucciar gven saovears true s tarrat
X Han GateSensity Municdpal Compoation
o
i ) i, GUrugram
oy P,
N e
Spth, Sgastuee Auth, Spnatise

GURUGRAM MUNICIPAL CORPORATION
FHILAY GIREEM !‘J@ER{N & ‘
HANDHWARLD SLF SITE GURUGEAM HARY AMA PH-3

48T No. L 4050 VEIICLENG - HR-38-2-7816

C‘U‘.S.TOKER C;r;;'niiui‘ gkm Waste Munagenyen MATERIAL RO

GRO&SWL : ASEICN by Thate & Time s U':.’. b el 1 1 BsReE
LAREWI.‘ i FEMR00 ki Drate & Time S R Bl e P BT

Net W < 25000 by Weiminwons ¢ o o zt:‘d”im e

s |

mhﬁ'ﬁ@pﬁhrgmcratrd aipgl verified siip,



BHUIMI GREEN ENERGY

Pt e - Bandbwari Dumyp Site, Near "ol Tax Guwgram Haryana
ks N 3535079950, 7775092687

BAUMI GREEK emcv :

Municipal Corporation Gurugram

| DELIVERY CHALLAN
Challan 5r No 211 | L | X I
Date 1.3:‘ - ’2 - ?ﬁ"? 1. |
Consznor Naime Consignes Hame
o :“"‘ f_(’"mc ﬂ-‘.- L,L..P*r!(.p
Mamme -8t Green Erergy RET S anu;urcup On Gurgrae
;ﬁdﬁ;';m“gmmm Gurugraie- [Dapaich To- [V 57 p 5T Membeheorsy
< Qiragram, 2 ‘ !
——— Chidhe gozh 3126
™ ey
Transaoeter Mame [
o H {'L Ruur, ‘ I{'hr o8
fclgitpsy o i
L Muizoass £ o Q_}gﬂ:)—*
Vehick Na,
| Ml-ol-AE-92 87
it Nama
j = r_'. l... ) \[
Wabile B ;
] 1 ST YIPF
Deacrigtion OF Materid WGras WT =0 Lj i
Dy \Waste | #0% Tare Wi J L‘ =y .
‘ et K S
! Mt 1AL
i I ! A u % % 0
T ls Cortified that movicular ghven whovie ale liue sl Lot
Municzs! Corpanstion
Gurygzam
o, r
i 4 7’4' ‘:.Y,A_L’
Ak, Sgratune el g

GURUGRAM MUNICIPAL CORPORATION
i BHUMI GREEN ENERGY
HANDIHWARI SLF STE GURLIGRAM HARYANA PH-3

RST No. 4147 VEHICLENO - NL-DI-AE-7757
CUSTOMER ¢ JK Cerenl Werkes MATERIAL RIF
¥ .@1:&9!;,00 kg Date & Time {2 ’.: ?9'2 16 4318
‘?:&saw\:l‘ . AE200.00 kg Gate & Tzt 2AZ2037 16:45:28
e B | oy Twe Thoussnd Eight
et Wt. ATRGOO0 kg Weight in wondi

Huzidred And Ninety kg

This i eomputer peovrated and verilied slip,




| BHUMI GREEN ENERGY
\o/ 629

fant A Band hwari Dumrp Site, Near Toe! Tax Gurigram Haryans

Mo Ko 4528070940, 7775002682

stk ,} (',:'
e W"
BHUMA GREER ERTREY
r : Muriicipal Corporation Gurugrar
DELIVERY CHALLAN
Chriallan ¢ No 212
Date 02 . 12 - 202.&
Comsigrar Namie e > ' " ; 5
Corsreetame | T K (oo Lespaie
e ma:- Muricipal Corpoating Gurigram

FRarme Bl Graen Cnargy

(Dt 70 - f'lc,‘-?‘;;; T R ES ¢

Giep A Banetvaart SUF S0, hear Guiugran -
Furiciabad Toll Tax, Guougy an, Han@n C by ’/i@)‘ ? 9_:,‘/' 2194 [
> : ‘ i Aemark i
Transpoctar Hama —J' “ |J\ ‘{m D A&.-L#"ﬂ c e
Adores: ; T =T
4 Mo = b4 Fae Neocyor o
Verich Mo [ e W >
. R3-09-Gd-1s23 |
MDWH Nanie R asu
Iuescrwon Of pdateria Gross WT &S 200
Jory Waste / 30E - Tare W1 L RO

t‘m Wi 1L, o 5 T0 "

[tis Certified that particular gven 2Diwe are frue vl cored

Municipal forparation

-ﬁﬂ:ﬁlq f ' Gurugram :
4

; g
41’5/?{84 :'::zt!i/'"*‘" 1

rath, Sgnatune

y
1.4
Sl

GURUGRAM MUNIC [PAL CORPORATION

BHUMI GREEN ENERGY
AR SLF $ITE GURUGRAM HARYANA PH<

BANIFHW,
®3T No L ALET  WEHICLE KO ¢ RIGBAG0-152T
CLSTOMER . JK Cement Works MATERIAL L RDF
T S0 k ate & Time 2.1 2-2022 180559
205 Wt - SE300.00 &y [tz 2-LdN
'?:J?E Wi, 14800.00 kg Drate & Time ¢ {12202 180559
is e R T x L) Fosry Thougand Five
Me WE ! 450000 kg ey 2 mwords § g cdied K
Tllk'limmll'm penerated and verilivd slip.
~ et




l ﬂl'.'db‘d GILER ERERLY

BHUMI GREEN ENERGY

T TeIeEE

Plant &ud - Bardlwar Durmp Site, Meer 70!l Ta Gurugram Huryana
Mo de:- 55 19070860, 7

!
r Municipal Corporation Gurugram
DELIVERY CHALLAN
Challan 5r 1o m | '
Late 02 - Jo 2502
Consigea Nemi 3 I'Ca’afgxen ime [ K Commg 5 _} e H{ n

tarme Bhuemd Groen Doy

W - Municlpal Corpnratic

RETR ¥

Sie Add:- Randwwan SUF Site, ,rm r GURgran -

Gipeich To- Mamgyreg | Mot erar™

Fandabad?@l Ta, Gurugram, Fanmng {;hfl;t*c&bﬁ,};ﬁ?h 212y 70
‘ Eemark

e A Roadlincey
- l"iumha Lifoy '"hmw 2 X
vench No, R.j C‘S {_”) ugq:\_ r
i O Tyl 54
ok Fo- ,ﬂuﬂcj 06{;"3:}1

Descriotion O Masend Crros WT Sy ] - &

Doy Waste / L‘i':;/ Tars WT TG

et 294790

fris Cortified that partidar gven oove are

true and correct

—btEn

b=

Authy, Spnature

Sunicipal Corporation
Gurugram

;”z ,c{:'f
oo h Lot

(URUGRAM MUNICIPAL CORPORATION

BHUM] GREEN MR(%Y
BANDEIWARI SLF SITE CURLGRAM HARY AN PH 3
25T Mo L AlES WEHICLE NO ¢ REGS-GL-EET
CUSTOMER JK Germent Weeks MATERIAL RhF
GR&)SSW{, - 5417000 kg Dzte & Titae [2-42-2022 1 303
TARE WL 1480000 kg Date & Tize 02.12-2022 19:59:03
il g A Y e et Thiny Nine Thousund S$ix

Nat Wt 3TN ki AEIRIEE RS Humdted And Seventy K

T

This Is computer generatel and verilied dip.

o T A

[ =
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Paat dae - bendbrsesd Dump Site, Mear Toll Taw Gurugram Haryana
W Mo~ BB I907085], 77 75097 a42

| BHUMI GREEN ENERGY
| |
|

BhLA ‘EtIEN EHERGI

Municipal Corporation Gurugram
CELIVERY CHALLAN
ChalianSr Ko 21 ﬂ i : ;
me  losf1a/noee | .
Consgnor Hame ;Cmmgner Hame j '1‘& (‘ Cmoh- ’L’ 1y ;"‘(D's'f* /g
M Bl &wm;}v;v Ham: = Munizipgad Corporatin Guedgram il
Ste Add:- Bandhwari SLF Site, Near Gurugramm - |Dpaten To- 2 IGIILF 9 L / Niiidehe sy |
Faridabad Toll Tax, Gurugram, Hayard C]—' L-}_' - dﬂ’ﬁ""" Jrex) 'J..
& = l i } Rerrark i
Trangporter Name
; j! R i\("Jk_ll“dﬁk\. ' =
Saddre
= [ﬂu,_ia o I ) \,. o ; g
\ehicle b, nj 'L_ -:} .f-f ] —}_ o
Drivaer N
: ;‘n nf'z-r'
Wele 6239 S53U3UG
Descriation OF Matena roes WT 'S'L( éﬂ 10
‘ Dry Watte [/ BDS Tare WT 9 T
e - U:J 00
i L2240

Buis Cortidied that partioder given showe are trug ad corret

fn Gate 5 o3 Iearticipnl Corpuration
;;' A [ 14 G-urugra:ﬁiﬁ

W
2

e

Lath, Sgnatiee Agth. Sgadue

GURUGRAM MUNICIPAL CORPORATION

. BHUMI GREEN ENERGY
BANDHWAR] SLF SITE GURUGRAM 1LARYAMA PH-2
VEHICLEND  ; HR35-AB-2427

27
&

RST No. |43

n

631

CUSTOMER, HK Cemend Works WATERIAL L RDE
GROSS We. : FOA4EOD kg Date & Time W-12-2027 U4:04:35
TARE W), : (4920000 kg Diate & Tune |4 A20ED (4004535

Vi 940,00 ke et i o Forty Twa Thunsend Two
Net Wi, 4 G0 kg Werght n wynls Furmdred And Forty kg

This bs computer geoveated and verifivd slip.

Pr—




=

i3
ASFes

g

-

T T IR SR W e ¢

i
-

632

DISPATCH GHALLAN |

- : Municipal Corporation Gurugram
% ' 7 Bhumi Green Energy
¥ Addrass - Bandhwart SLF Site, Near Gurugram - Faridabad Toll Tax, Gurugram, Haryana
BHiiM oRERN BhERaY | . ) Mob, o, 9518070990, 7775082692
Sr, No. v :
Transporter Name  Dhywet (oA CAUTGY  ipate:- [=1-L0 23
Mabile No TETT Yo 390 |

Vehicle No AR-3V T-35795]

Driver Name

Maobile No

Consignor Name : Bhumi Green Energy

Conslgnee Name: Municipal Corporation Gunigram

Address- Bandhwan SLF Sie, Near Gurugram- Faridabad Toll
Tax, Gurugram, Haryana

Dispatch 1o : J 8’@;_5' Pf-‘lﬁ
Bapolhsootg

Material Compost <= |Inert<__2

C&D < __> |Recyealing Plastic Ete

Main Gate Securily

Authorised Signature

Grosswiiig) 51 3390 mewa) |0 NetWe(rg) 0 4.3

Veerifigd By MCG

Authtrsed Signatura

GURUGRAM MUNICIPAL CORPORATION

BHUMI GREEN ENERGY -

BANDHWARI SLF SITE GURUGRAM HARYANA PH-3

H

RST No. t TT4 VEHICLE N0 : HR-38-T-5731
CUSTOMER  : Jeetpal MATERIAL : Bio-Soil

GROSS WL 183000 kg Date & T 01012023 00 10:46
TARBWL @ 1110000 kg Date & Time C 01012023 00 1 ;46

Net Wi, 26730.00 kg Weight in worde -

This is computer generated and veritied slip.

e A A S

i Twenty Thousand Seven
Hundred And Thirty kg

—re-




LIS T W

6

Municipal Corporation Gurugram

] Bhumi Green Energy _
: Address - Bandhwarl SLF Site, Near Gurugram - Fanidabad Tofl Tax, Gurugram, Haryana
BHUMI GREEN ENERGY | Mob. No, 8519070990, 7775092642
8¢, No. RO3 |
Transporter Name My ol -é’iwtw Daie:- |—0O|-20L3
Mabile No YRR
Vehicle No AR -5 W-o04d9
Oriver Namea
Mabile No :
Cmr Name : Bhumi Green Enarg;* Consignee Name: Municipal Corporation Gumgram
Address- Bandhwari SLF Site, Near Gurugram- Faridabad Toll ,Disp&lﬁl o Jeal Pal
Tax, Gur , Haryana Jalins ¢
aias Banolhigarne |
Material | Compost 70 |lnert C__> [CA&D <> |Recycating Piastic Bte€__ )

Itks Certified that particular given above sre true and comract

Main Gate Security

Authorised Signature

Gross Wt (KG) 3 6l10 Tare WH{KG) |G 5 0

Netwrirs) |5 Lo

Verified By MCG
‘ ,‘ﬂ
Authbrised Signature

g o N NN T g e ey

@®

U

GURUGRAM MUNICIPAL CORPORATION

| BHUMI GREEN ENERGY
BANDHWARI SLF SITE GURUGRAM [TARYANA PH-3

RST No. . 7716 VEHICLE NO  ; HR-55-W-0099
CUSTOMER  : Jeetpal MATERIAL : Bio-Soil
GROSS W : 3022000 kg Diute & Tine 014012023 00:27:32
TARE Wi, 1250000 kg Date & Timg L O1-01-2023 (0:27:32
Net Wt : 17720.00 kg Weight in words - f ij:’mﬁ(g’“wt;%déﬂm

This is computer generated and Verified slip,




634

N DiSPATCH CHALLAN [

- P Municipal Corporation Gurugram
& | Bhumi Green Energy
: Address - Bandhwari SLF Site, Near Gurugram - Faridabad Toll Tax, Gurugram, Haryana
|| UM GREEN ENERGY Mab. No, 9519070890, 7775082602
' 1 8n No. 80§I
| Transporter Name !? W (ot CWUTeHY [Dato - |=Bf~1elS
: Mobile No ISTT YUt 398
E.vmmm A= 1999
\ |Driver Name |
L _ .
‘5 Mobile No
& |Consignor Name : “Bhumi Green Energy | gﬂcmignep Name: Municipal Corporation Gurugram
Address- Bandhwari SLF Sito, Near Gurugram- Faridabad Toll [Dspalch To: ) € €.% o] |
bisiia - - 2 hdlqm__
Material Compost <75 |inert D |C&D <> |Recysating Pisstic Bts C__>

: Gmmmsy:}:?@uo mmmma}}ﬁ c0  metwpel Sod Yo
Ehmmmuﬂargwen above are true and cormact

ain Gate Security Verifigd By MCG
L
& 1
Authorised Signatura ; ed Signature

GURUGRAM MUNICIPAL CORPORATION

BHUMI GREEN ENERGY

i

BANDHWARI SLF SITE GURUGRAM HARYANA PH-3

RST No. : THT VEHICLE NO  HR-38-T-1979
CUSTOMER : Jeetpal MATERIAL . Bio-Sail
GROSS Wt + ‘w’dviu 00 kg Date & Time : 01-01-2023 (K. 36:48
TAREW!, : 2200.00 kg Date & Time : D1-01-2023 00:36:48

3 ks e .t Twenty Thousand Eight
Net Wt : 2084000 kg Weight in words Hund { And Fosty kg

This is computer generated and verified slip.

|
L
'




i

) - - —— -
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DISPATCH CHALLAN

Municipal Corporation Gurugram

Bhumi Green Energy

~
%

Address - Bandnwar SLF Sit, Near Gurugram - [-andabad Toll Tax, Gurigram, Haryana

| misus GREER ENERGY

Wob. No, 951

070990, TTT5082642

s, BUS~

Transporter Name thw Gottiy

[ R=rdd Z‘ylf

Date -

=ar=ZoZLF

Mobile No i &

N A e

Vehicle No P-4

FT=87Tcd

Drivar Mams

Mobile No

Ccﬁsignm‘ Name : Blwmi Green -Energv

Consignes Name: Municipal Corparation Gurugram

Address- Bandhwan SLF Site, Near Gurugmm-
Tax, Gurugram, Haryana f

Faridabad Toll |Dispatch To :

Jeal Pl

Watorial Compost <=0

nert<___>

G230 < >

Bayelh wax s

Recycaling Plastic Ste___

Gross Wt (KG). ) © ] O

Tare Wt (kG) | 14°

itis Centified that particular given above are true and cormect

Wain Gj%sicurily

Authorised Signature

Netwrrey |97 50

m:mce
-

F1an
Authenised Signature

GURUGRAM MUNICIPAL CORPORATION

BHUMI GREEN ENERGY

BANDHWARL SLF SITE GURUGRAM HARYANA PH-3

RST Ko. : TT18 VEHICLE NO CUP-14-FT-8108
CUSTOMER < Jeetpal MATERLAL : Bio-Soil

GROSS Wi 0750.00 kg Date & Time 01-01-2023 0D:45:11
TARE Wt 11400.00 kg Date & Time 01-01-2023 00:45:11

Net Wi, : 1935000 kg Weight in words Nincteen Thousand Three

......

This ks computer gemerated snd verilied slip.

Hundred And Fifty kg
















ecutive Engineer SﬁM
nicipal Corporation,







MUNIC”’Ai

<" CORPORATION 1
) PYRULSRAM \
T LR ; 5 \

sl B X AR LRSS

~ From
Executive Engineet: -5BM,
Municipal Lot poration,
Gurugram
1o
/s Zigma Global Enviro Solutions,

No. 64, First Floor, Kalaimagal Kalvi,
Nilaiyam Road, Erode,
£-mail. nagesh@zigma. mMnb 8220005157

Memo No: EE-SBM/MCG/2023/ [ § pated-/ 5~ Y 2213

- Subject: - Regarding delay in treatment of 02 Lacs MT of legacy waste at SIE.
Bandhwari on the risk & cost of M/s Ecogreen pvt. Ltd. Gurugram
Faridabad (Phase-East) Agreement Amt. — 17.76 Cr

Reference: - Work order no. MCG/EE-SBM/CFMS/ZOZS/SMI dated 25.02.2023.
We write to you with regard to the Letter of Intent (“Lol") issued td-f-*‘ i

your agency on 08.02.2023 for the aforesaid subject works.

In accordance with the Lol, you had submitted a Bank Guarantee :
of an amount of INR 8880 lacs vide B.G. No. 0087NDDG00034523

submitted by you on dated 22.02.2023.

Thereafter, in accordance with the terms of the RFEP, Wcrk Orﬁer
No. MCG/EE-SBM/CFMS/2023/5841 was issued to you on 25.02.2023.

The terms of the Work Order, duly agreed and accepted by yau‘ v

L clear,!.y stipulated that you have 10 process 200,000 MT of waste withy |
two months, which will be reckoned as of 28.02. 2023. A Continuation of
e Netices were also issued on 12.03.2023 and 12.04.2023 from the office a{.
o * the uiidersioned: vide mema no - EE-saMtMCGmozs/?%ds and ee“
SBMIMCC 12023/10037. :

 However, even after an inordinate delay of four weeks a*nd fqm jf)'
o deys, o waste processing work has been initiated by you on site, therebyg;
'aﬁf‘ﬁﬁﬁng m(«: Penaky Clauaa as prmwded on Pg. 8 of the Work Order
| fmmducm hefs%mundﬂr. o o |




ed in the work orde

AR R e e

i

tant




